IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF APRIL-2025.
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2 [SH.
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ISH. SANJEEV KUMAR|CENTRA[]o01, Extension| critaxcorp@gm
AGGARWAL,  DISTRICTIL Block, Tig S‘;NTUOB%%E%Q hil.com
PUDGE (COMMERCIAL [Hazari Courts,| .
ICOURT)-01 Delhi [INSTRUMENTS
[IMANUFACTURI [KANISHK
ICS COMM- ING CO. PVTJAGGARWA
[Recovery 378/2025 104.04.2025 ILTD. IL 9971666252 28.03.2025
301, Extension| anu_nayar@
[Block, Tis| otmail.com
[azari  Courts GANPATI
I[ENTERPRISES
ICS COMM- [VS. PANKAJMANU
IRecovery 1388/2025 07.04.2025 IMADAN INAYAR 19811146079 26.03.2025
301, Extension| [Harish.legal123
[Block, Tis| (@gmail.com
g:lz;in Courts,| BANK oH
[MAHARASHTRA
ICS COMM- [VS. GEETAHARISH
IRecovery l401/2025 15.04.2025 IGUPTA IKUMAR 9891783436 10.03.2025
301, Extension| amasharma4s
Block, Ti: 97@gmail.com
[Hazari  Courts CARRY ~ WELI|
IPACKAGING
ICS COMM- IPVT. LTD. VS|RAMA
IRecovery 414/2025 19.04.2025 ISAHIL ARORA |[SHARMA 9911855122 [27.03.2025
1301, Extension| [P lascentlawfirm
[Block, Ti: KUMAR (@gmail.com
Haza;i Courts, SHARMA VS|
IDelhi ’ INIVA BUPA
[HEALTH
ICS COMM- INSURANCE CO/MANEESH
[Recovery 425/2025 22.04.2025 ILTD. IGUMBER 9911315304 16.08.2024
1301, Extension| INeelam.malik8
[Block, Tis| I512@gmail.com|
[Hazari Courts,|
[Delhi ROBIN MITTALNEELAM
Cs COMM- S. RENUKUMARI
[Recovery 440/2025 [25.04.2025 IGUPTA IMALIK 7303296156 23.12.2024
1301, Extension| I;XILVIIB‘ARD 7 shivendra@the
IBlock, Tis| lacmeco.com
[Hazari Courts, HUMAN
IDelhi ’ WELFARE
ISOCIETY [SHIIVENDR|
Cs COMM- JAMMU ANDA PRATAP|
[Recovery 441/2025 [25.04.2025 IKASHMIR ISINGH 19953394364 [23.04.2025
1301, Extension| sudhir_sukhija
[Block, Tis| (@yahoo.com
[Hazari Courts,)
IDelhi
[UTTAM JANASUDHIR
ICS COMM- S. SHRIKUMAR
[Recovery 454/2025 26.04.2025 ISUSHIL KUMAR [SUKHIJA [8750602223 [24.04.2025 |
1301, Extension| lajeetahooja@g
Block,‘ Tis| RAJESH BHATIA Imail.com
[Hazari Courts,) Vs M/s i
IDelhi N .
IMASALA FOODAJEET
ICS COMM-| IPRODUCTS IKUMAR
[Recovery 464/2025 29.04.2025 IPVT. LTD. IAHOOJA 9811383071 [15.04.2025
1301, Extension| sksingh116@gm|
]EIIOCk" Tis| SANJAY KUMAR lail.com
azari Courts, AIN Vs
[Delhi [MUNICIPAL 'SATYENDR
ICS COMM-| [CORPORATION [A KUMAR
lR_ecovery 465/2025 0.04.2025 F DELHI ISINGH 9811161525 20.11.2024
RAJESH KUMAR|CENTRA[306 ICS (COMM) ICS 02-04-2025  [NIRANJAN |Arbaz 9716884477 chiraga71@gmajo3.12.2024
IGOEL, DISTRICT JUDGELL (COMM)/366/2025 IKUMAR BANSAUkhan(P),
COMMERCIAL COURT) Vs UKANSH
02 IAND OTHERS
06 ICS (COMM)/ [CS 02-04-2025  [M/S VA] ANJAY 9873479585 ssclawfirm@gmfi8.10.2024
(COMM)/367/2025 IMPEX Vs M/SSEHGAL(P),
AIN
ICALENDER
1306 ICS (COMM)/ [CS 03-04-2025 [M/S  JAINSONManish 9711179207, lgak.cop@gmail.[24.03.2025
(COMM)/372/2025 ILIGHTS PVT|Sharma(P),
ILTD THROUGH]
IDIRECTOR Vs
M/S BAJAJ|
IALLIANZ
LAEDAT
1306 ICS (COMM)/ [CS 03-04-2025  |SHRIYAI Brijesh 9811699122 [sssastry@lexam[10.03.2025
(COMM)/374/2025 [ENTERPRISES [Tiwari(P),
[Vs DMIA NYAT]|
ILLP
1306 ICS (COMM)/ [CS 07-04-2025  [SURYA ROSHNIVineet 9958127227 vineetjain27@g106.03.2025
(COMM)/386/2025 ILTD Vs Pain(P),
ICHOLAMANDAL|
IAM M|
IGENERAL
INSURANCE
ANMDANY T
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1306 ICS (COMM) ICS 07-04-2025  |CENTRAL BANK[KADAMBIN 987 12267 84 [kkmudgil29@g102.04.2025
((COMM)/387/2025 IOF INDIA Vs I KUMAR|
ISURENDRA IMUDGIL(P)
1306 ICS (COMM)/ [CS 09-04-2025  |[STATE BANK OFJEEWAN 9810099243 [jpgadvocate@gr21.04.2025
(COMM)/397/2025 [INDIA Vs [PARKASH
KULDEEP IGUPTA(P),
IKUMAR
1306 ICS (COMM)/ [CS 09-04-2025 M K TRADINGPraduman [9560313230 [nabil.waqi8@gif25.03.2025
(COMM)/399/2025 [COMPANY Vs [Sharma(P),
INDIAN
I[FORMULATION
JAND ANR
06 [CS (coMM);/[cS [[7-04-2025 _ [SURYA ROSHNI[Sanjay 0810748529  admin@raguelld21.04.2025
(COMM)/412/2025 ILTD Vs [Aggarwal(P)
ISADASHIV PIPE|,
INDUSTRIES
06 ICS (COMM)/ [CS 25-04-2025  [SANDEEP JAIN [BHUPENDR/9810695226 [advocatebktyagil16.04.2025
(COMM)/443/2025 s ABHA JAIN |A TYAGI(P),
1306 ICS (COMM)/ [CS 25-04-2025  |[Anish Jain Vs [NIDHI 9034304697  [njjain2016@gmf17.04.2025
(COMM)/446/2025 JAIPAL  SINGHJAIN(P),
ISHEKHAWAT
1306 ICS (COMM)/ [CS 25-04-2025  [CENTRAL BANK[KADAMBIN 987 12267 84 [kkmudgil29@gro2.04.2025
(COMM)/447/2025 [OF INDIA Vs [ KUMAR|
WOGINDER [MUDGIL(P)

I3 [SH. ILLA RAWAT,CENTRA| IKUMARRAJES
[DISTRICT JUDGE,L 03, Extension| /s VIKAS [HADV@YAHO
COMMERCIAL COURT)- Block TisSuit forl 0.coMm

5, IPUBLISHING
3, TIS HAZARI COURT, [Hazari Courts,Recovery
DELHI u HOUSE ~ PVT|
[Delhi cs COMM LTD. VS MRJRAJESH
369/2025 02.04.2025 ISRINIVAS B IKUMAR 9810195013 3.12.2024
IADVOCATERA
03, Extension| IMESHKAUSHI
[Block, TisiSuit for IRAMAVTAR K@GMAIL.CO
[Hazari Courts,[Recovery JINDAL HUF VS| M
[Delhi cs COMM SRIMANDER ~ [RAMESH
1382/2025 05.04.2025 IDASTSONS ORS [KAUSHIK (9953171416 11.03.2025
WPGADVOCAT
303, Extension| E@GMAIL.CO
Block, Tis{Suit for M
[Hazari Courts,Recovery UEEWAN
Delhi cs comM| SB.I VS MDPPARKASH
1392/2025 08.04.2025 [ZAKIR IGUPTA 9810099243 21.04.2025
1303, Extension| INDIAN
[Block, Tis{Suit for IOVERSEAS
[Hazari Courts,[Recovery IBANK Vsl
[Delhi cs comM| ANUBHAV IGAJENDRA
1393/2025 08.04.2025 IDAVID IKUMAR 18010781318 1.03.2025
IPTYUSHKATYA|
303, Extension| LO8@GMAIL.C
[Block, TigSuit fo oM
[Hazari Courts,Recovery IPANKAJ KUMAR|
[Delhi S SAGARPPIYUSH
ICS COMM 411/2025[17.04.2025 ICHAWLA IKATYAL 18700925528 15.04.2025
ISACHINAGGA
303, Extension| RWALADV@G
[Block, TisjSuit for IM/S SPR JEWLS| [MAIL.COM
[Hazari CourtsRecovery IPVT.LTD VS
[Pelhi cs coMM SHAZLI NIAZ &SACHIN
431/2025 23.04.2025 IORS IAGG 19811071022 21.04.2025
ISUNILMITTAL
303, Extension| B7@GMAIL.CO
Block, Tis{Suit fo M
[Hazari ~ Courts,Recovery IBINDAL
[Delhi cs CoMM| IMARKETING ~ [SUNIL
448/2025 26.04.2025 ICO. VS RAJPAL |MITTAL 9810513998 15.04.2025
IJETAOHRI@
1303, Extension| (GMAIL.COM
[Block, Tis{Suit for] IBANK OH
[Hazari Courts,[Recovery IBARODA V9
[Delhi IMRS  VINITAVIJETA
ICSCOMM 449/2025[26.04.2025 IBHUDHIRAJA [OHRI 19917048944 15.04.2025
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ISKSINGH116 @
1303, Extension| (GMAIL.COM
[Block, TigSuit for
[Hazari Courts,Recovery ISATYENDE
[Pelhi cs COMM IKAS GOEL VSR KR|
463/2025 30.04.2025 [MCD ISINGH 9811161525 23.04.2025
4 MS ANIL KUMARICENTRA IFAKHRUDDIN
[SISODIA, DISTRICT|L AMAR@GMA
JUDGE, COMMERCIAL CHAUHAN it CoM
ICOURT-04 [FOURIST
[TRANSPORT
ICS ISERVICES  V/SFAKHRUD
[ROOM NO.304 [RECOVERY ((COMM)365/2025 [02.04.2025 IKTC INDIA IDIN 9811-670-423 20.03.2025
[UTSAVGARGA
IDVOCATE@G
IVYOMA  EXIM| IMAIL.COM
[PVT. LTD V/§
ICS IBAL KISHAN|UTSAV
[ROOM NO.304 [RECOVERY ((COMM)410/2025 [17.04.2025 IDUA IGARG 18800-384-404 [11.04.2025
IANILKHER@G
[BRIJ MOHAN| [MAIL.COM
IMEHTA v/
IMLL EXPRESS
ICS ISERVICES  PVTIKAPIL
IROOM NO.304 [RECOVERY (COMM)420/2025 [21.04.2025 ILTD IKHER 9891072729 l04.4.2025
lsubhastagra@g
ail.com
IM/S KUKREJA &SH.
ICS (COMM)| ISONS VS. M/SSUBHASH
IROOM NO.304 [RECOVERY 426/2025 [22.04.2025 IAMIT GOEL [TAGRA 1901582340 [04.04.2025
ladvocatesuman
BANK oA 82@gmail.com
[MAHARASHTRA
S. M/S M F &SH. SUMAN]|
ICS (COMM)| [COMPANY ANDKUMAR
IROOM NO.304 [RECOVERY k429/2025 23.04.2025 IANR. ISINGH 19540649131 7.01.2025
IBANK OH advocateguman
IMAHARASHTRA 82@gmail.com
IVS. M/S STAR|
[FOODS [SH. SUMAN|
ICS (COMM)| [COMPNAY ANDKUMAR
IROOM NO.304 |[RECOVERY 430/2025 23.04.2025 JAnr ISINGH 9540649131 8.01.2025
ladvocatepradee
[psingh@gmail.c|
M/S LUCKY]| m
IBRASS PVTSH.
ICS (COMM)| ILTD. VSMUKESH
IROOM NO.304 |[RECOVERY 433/2025 24.04.2025 IHEMANT IMISHRA  [8920000499 17.02.2025
EI\IiIkIJX)U““ “VS lshivendra@the
HLAMDARD 1 lacmeco.com
[EDUCATION ISH.
ISOCIETY [SHIVENDR
ICS (COMM)| [RANGALA JA- PRATAP|
IROOM NO.304 [TRADE MARK |442/2025 25.04.2025 IRAJPUR ISINGH 19953394364 [23.04.2025
neelam.malik85;
12@gmail.com
RAJEEV|
[MITTAL VSMS.
ICS(COMM)- [RAJRANT INEELAM
IROOM NO.304 [RECOVERY u5/2025 26.04.2025.  |CHADHA IMALIK 7303296156 23.12.2024
isksinghl16@gm
fail.com
H.
M/S ESSCOSATYENDR
[ROOM Cs (COMM) [TRADERS VS| KUMAR|
INO.304 IRECOVERY 456/2025 29.04.2025 IMCD INGH 9811161525 [23.04.2025
I5 [SH. MANOJ KU ICENTRA lsanjaygui2ta 1-04-2025
IDISTRICT JUDGEL ladvocate@yaho
COMMERCIAL COURT)- Krishan Suden V4 0.co.in
5 IMUNICIPAL
ICs ICORPORATION [Dheeraj
305 IRECOVERY ((COMM)/381/2025 [04-04-2025  |OF DELHI IGupta(P), (9811271968
ostilthyachw25 [31-01-2025
gﬁI;‘NAIS)HVS M/ 201MigtrulLeX
P AND &
[ENTERPRISES
Cs IPVT LTD AND|
305 IRECOVERY ((COMM)/403/2025 [15-04-2025 OTHE\}{S . |Ashish(P), [03193t3202
A e ldabaslawassoci [NA
,?%GAR Vs M/3 lates@gmai
ICONSULTING com
I[ENGINEERS
Cs IPVT LTD AND[Priyanka
05 IRECOVERY ((COMM)/402/202515-04-2025 IORS IDagar(P), 991 03583 08
imanishbansal.y |07-04-2025
[l o@gmail.com
ICS [MOHD IQBAL VSMANISH
05 IRECOVERY ((COMM)/409/2025 [16-04-2025 ICHETAN IBANSAL(P), 81 141555
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info@deyandku02-04-2025
har.com
[Manash LifestylfNAGESHW
[Private  LimitedlAR
Cs s MATRIX[KUMHAR(P
305 IRECOVERY ((COMM)/408/2025[16-04-2025 IOVERSEAS , 919818823289
ladvocatebeenu [01-04-2025
PUNJAB (@gmail.com
INATIONAL
IBANK Vs MR
CS IBHAVYA
05 IRECOVERY (COMM)/432/2025 [23-04-2025 IBANSAL Beenu(P), [NA
deepakyadavad [17-03-2025
ocate@gmail.c
M/S B D m
ICREDITS LTD Vs
CS ISUNIL KUMARDeepak
05 'R_ECOVERY (COMM)/436/2025 [24-04-2025 _ |PANDEY [Yadav(P), [99999-80081
6 [SH. NIKHIL CHOPRA, DJICENTRAj10 cs 04-04-2025  [STATE BANK OFADAITA 9999132159  |JAKROUTADVO[25.03.2025
ICOMM-06 TIS HAZRIL (COMM)/376/2|(COMM)/376/2025 INDIA Vs [KUMAR ICATE@GMAIL,
ICOURT CENTRAL DELHI 025 ISANDEEP IROUT(P), ICOM
ISHUKLA
k1o ICS ICS 08-04-2025  |[STATE BANK OFGopal 9810210832,  |vijayprakash96 [11.03.2025
(COMM)/390/2|(COMM)/390/2025 INDIA Vs RAJA|Chand 78389829 82@gmail.com
025 IRAM RAI PROP{Sharma(P),
F  M/S SAl
[MEDICAL
ISTORE
k1o ICS ICS 09-04-2025  [BANK OFSHAILEND 18130237770 ISHAILENDER. [18.03.2025
(COMM)/396/2/(COMM)/396/2025 BARODA Vs |[RA SINGH| SISODIYA@G
025 IRAMVIR SINGH [SISODIYA [MAIL.COM
k1o ICS ICS 16-04-2025 M/S SHAKFﬂf’ankaj 9910878747  [adv.pankaj1981 [24.01.2025
(COMM)/404/2|(COMM)/404/2025 TRADING CO Vs[Kumar (@gmail.com
025 M/S NATURAL [Verma(P),
[FOOD AND|
[BEVERAGES
INDUSTRY
k1o ICS ICS l22-04-2025  [M/S DESERT|Arihant 9958287490  [contact.aegisre [06.03.2025
(COMM)/423/2|(COMM)/423/2025 IKIWT MEDIAJain(P), medium@gmail|
025 IAND l.com
[MARKETING
IPVT LTD Vs
odafone  Ide:
I ioiend And s
uio ICS Cs [19-04-2025 JASHOK KUMAR[HITENDRA (9910290400  [nahata.compan [29.03.2025
(COMM)/413/2|(COMM)/413/2025 [ROSA Vs |KUMAR @gmail.com
025 IDABUR  INDIAINAHATA(P)
ILIMITED A
k1o ICS ICS 19-04-2025 IRAM CHANDRA[Sachin 9811071022 lsachinaggarwal [08.04.2025
(COMM)/417/2 [(COMM)/417/2025 ERMA Vs |Aggarwal(P) ladv@gmail.com|
025 [MANOJ KUMAR}|
ISETH
k1o ICS ICS 21-04-2025 JYOTIKA SETHSOUMIL  [9891051888 |ankur.mahindr [15.04.2025
(COMM)/419/2|(COMM)/419/2025 JAND ANR Vs [GONSALVE @kred-jure-in
025 ILAKHPAT RAI  [S(P),
k1o ICS ICS [04-04-2025 |LEVI STRAUSSShravan 6201970125 lunitedmark@u [21.04.2025
(COMM)/435/2|(COMM)/435/2025 JAND CO Vs [Bansal(P), Initedandunited
025 JASHOK KUMAR om
k1o ICS ICS 25-04-2025  [M/S ANE BOOKSARVIND 8368259391, [arvindmishra11 [22.04.2025
(COMM)/437/2|(COMM)/437/2025 IPVT LTD Vs [MISHRA(P),9811017290 (@gmail.com
025 IM/S AMICUS|
IBOOKS
(SRINAGAR)
k1o ICS ICS 03-04-2025 |SUPER  INDIAMEENA 9811047445 Imcadvocate@g [22.05.2024
(COMM)/371/2 [(COMM)/371/2025 ISHOE ICHAUDHA Imail.com
025 IMATERIAL PVTRY
ILTD. VS. M/S|SHARMA
[FASHION
ISHOES & ORS.
7 [SH. MUKESH KUMARCENTRA[COURT ROOM| id-
IGUPTA, DISTRICT JUDGE,L 1302 lakroutadvocate
ICOMMERCIAL COURT-07 ISTATE BANK OH (@gmail.com
INDIA \E|
ICS(COMM) JASHOK KUMAR|
ICIVIL SUIT 1384/2025 05.04.2025 IPUROHIT IA.K. ROUT [999132159 [25.03.2025




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
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IAMPlegalsoluti
1302 ons@gmail.com|

[MANISH  JAIN|
ICS(COMM) S RAMJI RICEAMIT
ICIVIL SUIT 1389/2025 07.04.2025 [MILL IKUMAR 19899911324 2.04.2025 |
ICOURT ROOM| lalitpandeyadv
1302 (@gmail.com

[TATA CAPITAL
IOMP(I) COMM ILTD. VS ITILALIT
ICIVIL SUIT 1328/2025 07.04.2025 IKUMAR [PANDEY 8130383143 INA
ICOURT ROOM| lAnish_bhola1y
1302 (@yahoo.com

IDCB BANK LTD,|

IOMP(I) COMM S SHUBHAMIANISH
ICIVIL SUIT 1329/2025 09.04.2025 IGOYAL IBHOLA 9811452022 INA
[COURT ROOM| lAnish_bhola17
1302 (@yahoo.com
IOMP(I) COMM IDCB BANK LTDJ/ANISH
ICIVIL SUIT 30/2025 09.04.2025 S ZAFAR KHAN|BHOLA 9811452022 INA
[COURT ROOM] lAnish_bhola17
1302 (@yahoo.com

I[HDFC BANK]
IOMP(I) COMM ILTD. VS HASIMANISH
ICIVIL SUIT 31/2025 109.04.2025 IKHAN IBHOLA 0811452022 INA
ICOURT ROOM| |Anish_bhola17
1302 (@yahoo.com

I[HDFC BANK]
IOMP(I) COMM ILTD. VSANISH
ICIVIL SUIT 1332/2025 109.04.2025 IMUSTAK IBHOLA 9811452022 INA
[COURT ROOM] [Anish_bhola1y
1302 (@yahoo.com

[TATA CAPITAL

IOMP(I) COMM ILTD. VS AMITANISH
ICIVIL SUIT 1350/2025 17.04.2025 IKANT TYAGI IBHOLA 9811452022 INA
ICOURT ROOM| lAnish_bhola17
1302 (@yahoo.com

[TATA CAPITAL

IOMP(I) COMM ILTD. VS OMANISH
ICIVIL SUIT 351/2025 17.04.2025 IPARKASH IBHOLA 9811452022 INA
ICOURT ROOM| vinodchauhand
1302 u2017@gmail.c
PARUL CHAWLA e
VS M/S IDF(
IOMP(COMM) [FIRST BANKVINOD
ICIVIL SUIT 14/2025 21.04.2025 ILTD. ICHAUHAN (9871332204 INA
ICOURT ROOM| lawyershagunm
1302 IDIVYASHAKTI lehta@gmail.co
JASSOCIATES
[PVT. LTD. VS|
IOMP(E) COMM IKESHAV LAISHAGUN
ICIVIL SUIT 1/2025 24.04.2025 IDUA IMEHTA 9891111129 INA
ICOURT ROOM| JANAND.2905@|
02 IGMAIL.COM
[MOHD. ASIF V§
ICS(COMM) ISHRI AMRIKIANAND
ICIVIL SUIT __ |438/2025 |25.04.2025  [SINGH ISINGH 0868347568 4.10.2024
ICOURT ROOM| latishayakaushall
02 (@gmail.com
IM/S SATKAR|
[TEXTILES VSMS.
ICS(COMM) IPOPULAR IATISHAYA
ICIVIL SUIT 439/2025 [25.04.2025 ICLOTH HOUSE |[KAUSHAL [90891952134 19.04.2025
ICOURT ROOM| lAnish_bhola17
1302 (@yahoo.com
[TATA CAPITAL
ILTD. \E|
IOMP(I) COMM 5YANENDRA  [ANISH
ICIVIL SUIT 366/2025 30.04.2025 ISINGH IBHOLA 9811452022 INA
8 H. GORAKH NATH|CENTRA il
'ANDEY, DISTRICT|L
UDGE, COMMERCIAL
OURT
9 H. DEEPAK GARG,|CENTRAB09 THIRD| lAnish_bhola@g]
ISTRICT JUDGE,L [FLOOR imail.com
‘OMMERCIAL COURT-09 [EXTENTION
[BLOCK
[OMP (noMp ) [TATA CAPITALJANISH
(COMM.) ((COMM)/278/2025 [01-04-2025 ILTD Vs AMIT [BHOLA(P), (9811452022 29.03.2025
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1309 THIRD| IADVOCATEKU
[FLOOR [MARI@GMAIL
[EXTENTION .COM
[BLOCK
ISir Ganga Ra
ICS [Trust Society Vs jsubhash
ICS/COMM, (COMM)/363/2025 |01-04-2025 IRajvir Singh umar(P), 0811210664 20.03.2025
09 THIRD| |Anish_bhola@g]
[FLOOR imail.com
[EXTENTION
[BLOCK
[TATA CAPITAI
[OMP (HYoMP ) ILTD Vs RAMANISH
(COMM.) I(COMM)/279/2025 [01-04-2025  [NARAYAN IBHOLA(P), [9811452022 29.03.2025
1309 THIRD| [NA
[FLOOR
[EXTENTION
[BLOCK PNB  HOUSING
[FINANCE
[OMP (noMp ) ILIMITED Vs [Neeraj
(COMM.) ((COMM)/277/2025 [01-04-2025 IKRISHNA DEVI |[Mandal(P), 9899165086 29.03.2025
1309 THIRD| lAnish_bhola@g|
[FLOOR imail.com
[EXTENTION
[BLOCK
[HDFC Bank LTD
[OMP (HomMp ) s AMIT  |ANISH
(COMM.) (COMM)/297/2025 |02-04-2025  [BANSAL IBHOLA(P), 9811452022 1.04.2025
09 THIRD| lAnish_bhola@g]
[FLOOR imail.com
[EXTENTION
[BLOCK
MP (IyOMP [© HDFC Bank LTD [ANISH
(COMM.) (COMM)/295/2025 [02-04-2025 Vs ILMA KHAN [BHOLA(P), [9811452022 1.04.2025
1309 THIRD| lAnish_bhola@g|
[FLOOR imail.com
[EXTENTION
[BLOCK
I[HDFC Bank LTD
[OMP (noMp ) Vs DESHRAJANISH
(COMM.) I(COMM)/294/2025 [02-04-2025 _ |SINGH IBHOLA(P), (9811452022 01.04.2025 |
1309 THIRD| |Anish_bhola@g]
[FLOOR imail.com
[EXTENTION
IBLOCK
I[HDFC BANK]
[OMP (HoMPpP ) ILTD Vs MOHD |ANISH
(COMM.) (COMM)/293/2025 |02-04-2025  |RIZWAN IBHOLA(P), 9811452022 1.04.2025
1309 THIRD| frraiive(a2g,mail|
[FLOOR L.com
[EXTENTION
[BLOCK
ICS aibhav Goel Vs [RAJIV
ICS/COMM, (COMM)/379/2025 |04-04-2025 Jawed akhtar IRAHEJA(P)./0811826000 3.04.2025
1309 THIRD| [NA
[FLOOR
[EXTENTION
BLOCK [Uma Shanker
ISharma Vs [MOHD.
ICS [Wioska MoldingNADEEM
>S/COMM, I(COMM)/395/2025 [08-04-2025  [Pvt Ltd IKHAN 9210804751 .04.2025
1309 THIRD| |Adv.pawan86
[FLOOR (@ gmail.com
[EXTENTION
IBLOCK
IPARASNATH Vs
ISUNIL
IMISC. DJ Misc DJ/296/2025 [08-04-2025 |AGGRWAL [Hamida(P), 9o I 5417522 .04.2025
1309 THIRD| lkamaljitsinghra
[FLOOR not@gmail.com|
[EXTENTION
[BLOCK
[Union Bank offKAMALJIT
ICS ndia Vs RAJISINGH
ICS/COMM, I(COMM)/394/2025[08-04-2025  [KUMAR IRANOT(P), [9890410729 7.04.2025
1309 THIRD| lAnish_bhola@g]
[FLOOR [mail.com
[EXTENTION
[BLOCK
[TATA CAPITAL
[OMP (Homp ) LTD Vs OMANISH
(COMM.) ((COMM)/337/2025 [16-04-2025 IPARKASH 3135 [BHOLA(P), (9811452022 [15.04.205
1309 THIRD| lAnish_bhola@g|
[FLOOR imail.com
[EXTENTION
BLOCK [TATA  CAPITAL
ILTD Vs
MP (IOMP [© IMANJEET IANISH
(COMM.) ((COMM)/356/2025 [21-04-2025 IBHARGAV IBHOLA(P), (9811452022 19.04.2025
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1309 THIRD| lawaffair@gmai
[FLOOR . Com
[EXTENTION
[BLOCK
IGreen Seeds|
ICS [Private limited |[SHIVANI
ICS/COMM, (COMM)/421/2025 [21-04-2025 s Balee Mohd [TOMAR(P), 9810580541 [19.04.2025 |
09 THIRD| ffice@emphasi
[FLOOR IM/S GANGA| lslaw.com
[EXTENTION IVAMUNA
BLOCK [TRADERS ~ PVT]
LTD Vs M/
ILIFESTYLE IDIWAKAR
IRP (CIVIL) IRP (Civil)/12/2025 [21-04-2025 IFITNESS ISINGH(P), (9817722035 19.04.2025
1309 THIRD| ISAHJL@ASPA
[FLOOR IRTNER. IN
[EXTENTION
[BLOCK [HINDUSTAN
[METAL CAST|SAHIL
[Execution [HOUSE Vs [MAHAJAN( 9015668564,
[EXECUTION _ |(Comm)/210/2025 [22-04-2025 [MIYUSH GARG [P) 9899100615 [21.04.2025
1309 THIRD| lAnish_bhola@g|
[FLOOR imail.com
[EXTENTION
BLOCK HDFC ~ BANK|
ILTD Vs
[OMP (HomMp ) [MANISHA IANISH
(COMM.) (COMM)/360/2025[25-04-2025  |AKASH IBHOLA(P), 9811452022 24.04.2025 |
09 THIRD| sudeshkradvocal
[FLOOR te@gmail.com
[EXTENTION
[BLOCK
ISHANTANU
ICS 5ARG Vs TULSISudesh
ICS/COMM, ((COMM)/452/2025 [26-04-2025 IJHING COMPANY|Kumar(P), (9313195031 [25.04.2025
1309 THIRD| lAnish_bhola@g|
[FLOOR ITATA CAPITAIL imail.com
[EXTENTION ILTD Vs
BLOCK IMURLIWALA
ISTONE
[OMP (noMp ) INDUSTRY IANISH
(COMM.) ((COMM)/296/2025 [02-04-2025 _ [LIMITED 7130 _ [BHOLA(P), (9811452022 01.04.2025
1309 THIRD| ladvocaterakesh
[FLOOR lkaushik@gmail |
[EXTENTION lcom
BLOCK JITENDER
INDAL Vs
ICS ISRIMANDER |Akshat
ICS/COMM, I(COMM)/383/2025[05-04-2025  [DASS AND SONS|Gupta(P), 99 10123939 4.04.2025
1309 THIRDOMP a lAnish_bhola@g]
[FLOOR (COMM.) Imail.com
[EXTENTION
[BLOCK [TATA  CAPITAI
ILTD Vs
OMP (D) [NARENDRA IANISH
(COMM)/228/202503-03-2025 IKUMAR KHATIK[BHOLA(P), (9811452022 [01.03.2025
1309 THIRDICS/COMM/ sunnydeva100
[FLOOR (@gmail.com
[EXTENTION SH  MUNISH|
BLOCK KUMAR Vs
ISHRI SAI|
ICS ISIMRAN  REAL
(COMM)/306/2025 [18-03-2025 [ESTATE 1990090890 [17.03.2025
[OMP (I lAnish_bhola@g]
(COMM.) Imail.com
[TATA CAPITAL
OMP (D) ILTD Vs AMITANISH
(COMM)/78/2025 [22-01-2025 IRAJ IBHOLA(P), [9811452022 [21.01.2025
1o [SH. AJAY PANDEY ([CENTRA| IARTHANT lsurendersuparn|
IDISTRICT JUDGE,L IELECTRICALS (@gmail.com
ICOMMERCIAL COURT
po7 [civil ?CSOMM)/424/2025 [72704-2025 EiECTROWER si‘%ii?(?’]iR9999993833 [10-04-2025
[TECHNOLOGIES|
IPVT LTD
ladvtirath@gma
il.com
il cs INDIA Ve MALAL - lobazass
07 (Civil N [22-04-2025 s MLAL 9643228307 7-04-2025
(COMM)/428/2025 JABIN THOMAS |[YADAV(P),
arish.legal123
(@gmail.com
i cs I MAHARASHTRA el WA, ’
07 ivi (COMM)/457/2025 [29-04-2025 [y SHYAM [-ARISH 989178343 10-03-2025
SUNDER ®,
kkmudgil2g@g
Imail.com
cs ICentral Bank o fADI?ll}/ﬁX\lI{
1307 ICivil (éOMM)/458/2025 29-04-2025 Is?gléH Vs BIRMUDGIL(P) 9871226784 [02-04-2025
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kkmudgil2g@g
entral Bank OfKADAMBIN imail.com
[ KUMAR

IMUDGIL(P)

IRAJINDER
IKumar (Deceased|
[Borrower)

1307 ICivil 29-04-2025 9871226784 [02-04-2025

cs
(COMM)/459/2025

11 [SH. S.S RATHI, DISTRICT|CENTRA [COURTROOM 310 Nikunj Sharma
PUDGE, COMMERCIALL

ICOURT
S (COMM)

ICS (COMM)/377/2025  04-04-2025 TEXMACO RAIL ANI| 9462721617 ma@gr|27.03.2025

'OURT ROOM 310

S (COMM
(CoMM) Allwin Decor Private

limited through its AR
Ankit Chaurasia Vs
(CS (COMM)/391/2025 ~ 08-04-2025 Anshu Chawla Rajiv Tiwari 8887653137 floy@ 1.03.2025

OURT ROOM 310

S (COMM)

ANB Auto India Pvt
Ltd Vs Kafila Forge Adv.akhilkumar@ou|
ICS (COMM)/405/2025  16-04-2025 Lud Akhil Kumar 8076628321 |tlook.com 01.05.2025
“OURT ROOM 310 Amit Chawla

°S (COMM) STAR HUMAN

SCIENCES PVT. LTD
Vs ADINATH

(CS (COMM)/407/2025 _ 16-04-2025 ENTERPRISES 9718689708 i d@gmail24.03.2025
“OURT ROOM 310 Manish Kumar

°S (COMM)

ATIN CHADHA VS
[CS (COMM)/422/2025 _ ]1-04-2025 SUNIL YADAV 9910580818 i (@03.04.2025
[COURT ROOM 310 Ira Gupta 9818976099 fagupta27@gmail.con

M/s NAZAAKAT
DESIGN HERITAGE
PRIVATE LIMITED
Vs M/s Vardhman
Fashion Exclusive
ICS (COMM)/418/2025  21-04-2025 Dress Material 28.03.2025

S (COMM)

ICOURTROOM 310

S (COMM)

JATIN CHADHA Vs
(CS (COMM)/422/2025 ~ 21-04-2025 SUNIL YADAV Manish Kumar 9910580816 i (@03.04.2025

ICOURTROOM 310
S (COMM)

ICS (COMM)/460/2025  29-04-2025 MOHAMMAD ISHAQ _Rakesh tiwari 9582931401 legusintellect@gmail 21.04.2025
12 [SH. RAVINDER BEDIL/CENTRA] IKUMAR
IDISTRICT JUDGE,LL IRAJESHADV @
ICOMMERCIAL COURT IM/s sch [YAHOO.COM

IDISTRIBUTORS
Vs AAKANSHARAJESH
ko1 ICS COMM 362/2025 01.04.2025 [TTWARI IKUMAR 9810195013 7.02.2025
IKUMAR
IRAJESHADV@
[YAHOO.COM

IM/S NEW,|
ISARASWATI

[HOUSE  INDIA|
IPVT LTD V/SRAJESH
ko1 [EX COMM 168/2025 01.04.2025 IANAMICA IKUMAR 9810195013

OTTATNANT
IBROTHERS AND)|
IORS Vs SHREH
ISANT KRIPA|
IACCESSORIES

IPVT LTD ANDRONNIE
ko1 ICS COMM 1368/2025 02.04.2025 IORS IBRARA

IADVBATRA@G|
[MAIL.COM

ISARTAJ SINGH|SAKET
ko1 ICS COMM 1370/2025 02.04.2025 [Vs RAKSHA IGAKHAR 9911893100 24.03.2025
JANISHBHLA17
(@YAHOO.COM|

[HDFC BANK]
ILTD Vs DOLYANISH
ko1 [OMP(I) COMM [314/2025 02.04.2025 [TYAGI [BHOLA 9811452022

[TATA CAPITAL
ILTD V|
IMURLIWALA
ISTONE
INDUSTRY IANISH
ko1 [OMP(I) COMM [309/2025 02.04.2025 ILIMITED 7132 [BHOLA 9811452022

IANISHBHLA17
(@YAHOO.COM|



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:advnikunjsharma@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:chamberofjoy@outlook.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:amitchawlaad@gmail.com
mailto:manishkumaradvv6@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:iragupta27@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:manishkumaradvv6@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:legusintellect@gmail.com
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JANISHBHLA17
(@YAHOO.COM|
[HDFC BANK]
ILTD Vs SACHINANISH
ko1 [OMP(I) COMM [310/2025 02.04.2025 [TONGAR IBHOLA 9811452022
IANISHBHLA17
(@YAHOO.COM|
[HDFC BANK]
ILTD Vs NEHAANISH
ko1 [OMP(I) COMM [311/2025 02.04.2025 [VERMA [BHOLA 9811452022
IANISHBHLA17
(@YAHOO.COM|
[HDFC BANK]
ILTD VSANISH
ko1 IOMP(I) COMM [312/2025 02.04.2025 ISURENDER [BHOLA 9811452022
IANISHBHLA17
(@YAHOO.COM|
I[HDFC BANK]
ILTD Vs
WOGENDER IANISH
ko1 IOMP(1) COMM [313/2025 02.04.2025 ISINGH PARMAR [BHOLA 0811452022
P ~ [SKSINGHHAD
NATIONAL DELHI@GMA|
IBANK Vs ADIT| ILCOM
IKUMAR  SOLE -
IPROP M/SSUDHIR
IKALPANA IKUMAR
ko1 [EX COMM 175/2025 02.04.2025 EPHTI%I[J,EW “|S_INGH 19868927179
LIGHTS  PVT R Cr@aM
LTD Vs M/ :
IBAJAJ ALLIANZ
IGENERAL IKAUSTUBH
[NSURANCE IBHARDWA
Kuo1 ICS COMM 1373/2025 03.04.2025 ICOMPANY 3 9711179207 21.03.2025
ISANJAYGUPT
JAADVOCATE@
[YAHOO.COM
IM/S SHARAMAN]|
ICHEMICALS VsSANJAY
Kuo1 ICS COMM 385/2025 05.04.2025 IKRAM SINGH [GUPTA 9811271968 3.04.2025
[UNITEDMARK
(@UNITEDAND|
[UNITED.COM
ILEVIS STRAUSS|
JAND CO Vs ANILShravan
Kuo1 [EX COMM 186/2025 05.04.2025 IKUMAR YADAV [Bansal 6201970125
IANTL KUMAR]
IGUPTA V.S
IABHIMANYU  [MANISH
ko1 [EX COMM 187/2025 05.04.2025 IPRUTHI IKUMAR 20.03.2025
9716632081
ISEEMA
ISHARMA V|
ISYMPOH
IMARKETING
ko1 IEX COMM 192/2025 08.04.2025 IPVT LTD IHIMANSHUNEETU SINGH
ws o
1@G
[HOUSING PVT] IMAIL.COM
LTD Vs M/S :
IKANHAIYA LALGAURAV
IPRAKASH IMOHAN
ko1 IEX COMM 105/2025 109.04.2025 IKUMAR ILIBERHAN 9810955779
IRAJEEVADVS
s amy RrussTvAe
ICONTRACTS .
INDIA PVT LTDRAJEEV
/S RAJEEV|STRIVASTA
ko1 ICS COMM 400/2025 15.04.2025 JAIN VA 1991179270
ISSHEKHARAA
IDV@GMAIL.C
IOM
JARUN KUMAR|
IDESHWAL V/S§
IPRADEEP ISHASHANK|
ko1 IRP 11/2025 15.04.2025 IGUPTA ISHEKHAR 19999641089
IANISHBHLA17
(@YAHOO.COM|
TATA CAPITAL
ILTD v/
IRAMESH IANISH
ko1 [OMP(I) COMM [342/2025 16.04.2025 IKUMAR [BHOLA 9811452022
IANISHBHLA17
(@YAHOO.COM|
TATA CAPTITAL
ILTD V/S GOKUL
IKUMAR IANISH
ko1 IOMP(I) COMM [343/2025 16.04.2025 IGURJAR IBHOLA 9811452022
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JANISHBHLA17
(@YAHOO.COM|
[TATA CAPITAL
ILTD V/S OMANISH
ko1 IOMP(I) COMM [344/2025 16.04.2025 IPARKASH IBHOLA 9811452022
ISMARTIVITY ’?‘AAI;;S)}E:}W}I)‘
[LABS PVT LTD| coM :
/S AVA
IMERCHANDISI
ING SOLUTIONSSANJEEV
ko1 IEX COMM 201/2025 [17.04.2025 IPVT LTD IGUPTA 065207245
IANILSINGHAN]|
D
CANARA  BANK] CoMpaNT @G
/S ARROWANIL .
ICOPRESSORS &KUMAR
ko1 [EX COMM |207/2025 22.04.2025 IJEQUIPMENT ISINGH 19810288424
[TANDTLAW®@
[TANDTLAW.C
0.IN
IBERRY TEX PVT]
ILTD V/S DBRWDEEPAK
ko1 [EX COMM |208/2025 [22.04.2025 [TRADERS ISHARMA 9891787719
[TANDTLAW@
[TANDTLAW.C
0.IN
IBERRY TEX PVT]
ILTD V/S ABCDEEPAK
ko1 [EX COMM |209/2025 [22.04.2025 ICLOTHING INC |[SHARMA 0891787719
IARTHANT
I[ENTERPRISES
/S RCq
INFRVENTURES|NTRBHAY
ko1 IMISC DJ 13423/2025 25.04.2025 ILTD & ORS ICHAUHAN (8958465890
JASHOK KUMAR| ﬁ)gggﬁTERA
JINDAL  HUH USHI
/s IK@GMAIL.CO
ISRIMANDER M
[DAS & SONS &RAKESH
Kuo1 ICS COMM 451/2025 26.04.2025 IORS IKAUSHIK 9910123939 10.03.2025
[ADVSANJAYR
INAY GUPTA| SEI;;@GMAIL'
V/S M/
IBENERA
[BEARINGS &ASHISH
Kuo1 ICS COMM 455/2025 26.04.2025 IPISTONS LTD _ [KHATRI 9811075210 6.03.2025
IKAPURASSOCI
IATES235@GM
INAWAL JAIL.COM
IKISHORE SONT|
/S GANESHANMOL
ko1 [EX COMM 225/2025 130.04.2025 IPRASAD IKAPUR 9718844007
IANISHBHLA17
(@YAHOO.COM|
[HDFC BANK]
ILTD v/
[ZEESHAN IANISH
ko1 MP(I) COMM [374/2025 130.04.2025 HILAL IBHOLA 9811452022
IANISHBHLA17
(@YAHOO.COM|
[HDFC BANK]
ILTD V/S TANIAANISH
ko1 [OMP(I) COMM [375/2025 0.04.2025 IDEY IBHOLA 9811452022
13 [SH. M.K NAGPAL,CENTRA|COURT ROOM| ISUBHASHKU
[DISTRICT JUDGE,L uo2 ISIR GANGA| [MAR1@REDIF
ICOMMERCIAL COURT RAM TRUST] [FMAIL.COM
ISOCIETY \E|
[CS(COMM) ISIMRAN MSUBHASH
ICIVIL SUIT 1364/2025 01-04-2025 IKAUR IKUMAR 19811210664 7.03.2025
ICOURT ROOM| IOMP (I) (COMM.) lAnish_bhola17
ko2 282/2025 (@yahoo.com
[TATA CAPITAL
ILTD. VS LALITIANISH
ICIVIL SUIT 01-04-2025 IKUMAR IBHOLA 19911452022 INA
ICOURT ROOM| OMP (I) (COMM.) |Anish_bhola17
ko2 283/2025 (@yahoo.com
[TATA CAPITAL
ILTD. VS ONKARANISH
ICIVIL SUIT 01-04-2025 ISINGH IBHOLA 19911452022 INA
ICOURT ROOM| OMP (I) (COMM.) [Anish_bhola1;
ko2 208/2025 (@yahoo.com
TATA CAPITAL
ILTD Vs
ISTARLIGHT IANISH
ICIVIL SUIT 02.04.2025 IMINES IBHOLA 19911452022 INA
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IOMP (I) (COMM.) lAnish_bhola17
ko2 299/2025 (@yahoo.com
[TATA CAPITAL
ILTD. Vs
ISHIVRAJ IANISH
ICIVIL SUIT 02.04.2025 [CHOUDHARY _ [BHOLA 19911452022 INA
ICOURT ROOM| OMP (I) (COMM.) |Anish_bhola17
ko2 1300/2025 (@yahoo.com
I[HDFC BANK]
ILTD VS. LIBHAANISH
ICIVIL SUIT 02.04.2025 IKUMAR IBHOLA 19911452022 INA
ICOURT ROOM| [EX. (COMM))| IREKHA VS A
ko2 174/2025 I[HDFC ERGO|
SENERAL
[INSURANCE CO||
ILTD. IAMIT
ICIVIL SUIT 02.04.2025 IMAIHAN 9871897844 INA
ICOURT ROOM| IMISC. DJ 282/2025 JANKIT SHARDA| rakesh.advocate]
ko2 S M/S ETA 18@GMAIL.CO
[ENGINEERING M
IRAKESH
ICIVIL SUIT 03.04.2025 IKUMAR 19711771000 INA
ICOURT ROOM] [EX. (COMM) IANIL KUMAR| laormanishkum
ko2 187/2025 IGUPTA S lar@gmail.com
[ABHIMANYU
IPRUTHI
[MANISH
ICIVIL SUIT 05.04.2025 IKUMAR 19968466963 INA
ICOURT ROOM| [EX. (COMM)| [NA
ko2 189/2025
[RAM PRAKASH|SATENDRA
ICIVIL SUIT 07.04.2025 S MCD IKUMAR 9811161525 INA
ICOURT ROOM] jcmahindro@g
ko2 Imail.com
ISMT KIRAN Vs
ISHRI ~ SHIVAMY.C.
ICS [THAPAR  ANDMAHINDR
ICIVIL SUIT ((COMM)/406/2025 [16-04-2025 IANOTHER 19810138091 28.03.2025
ICOURT ROOM| lAnish_bhola17
ko2 (@yahoo.com
[TATA CAPITAI
IOMP ) ILTD Vs VIKASANISH
ICIVIL SUIT ((COMM)/339/2025 [16-04-2025 IKUMAR IBHOLA 19911452022 INA
ICOURT ROOM| lAnish_bhola17
ko2 TATA CAPITAL (@yahoo.com
ILTD Vs
INFINITY
IOMP ) ICONSTRUCTIONIANISH
ICIVIL SUIT ((COMM)/340/2025 [16-04-2025 S IBHOLA 19911452022 INA
ICOURT ROOM| lAnish_bhola17
ko2 (@yahoo.com
[TATA CAPITAL
ILTD Vs
IOMP ) IAVADESH IANISH
CIVIL SUIT ((COMM)/341/2025 [16.04.2025 IKUMAR IBHOLA 10911452022 INA
ICOURT ROOM| lAnish_bhola17
uo2 (@yahoo.com
[TATA CAPITAL
ILTD Vs SHIV|
OMP ) INARAYAN IANISH
ICIVIL SUIT ((COMM)/357/2025 [21.04.2025 [YADAV IBHOLA 19911452022 INA
ICOURT ROOM| [NA
ko2
JASHISH GUPTA|
[Execution Vs MS R KAY RAMESH
ICIVIL SUIT ((Comm)/205/2025 [21.04.2025 [EXPORTS IKUMAR 9810159436 INA
ICOURT ROOM| ladityapuri7y@g
ko2 imail.com
ILEVI STRAUSS|
IAND CO Vs
[MOHD RAFIQUHEAKSHIT
ICIVIL SUIT [EXCOMM 11/2025 [21.04.2025 IALAM INAVANEY (9999183303 INA
ICOURT ROOM| ladvocatebkm@
ko2 lgmail.com
ISTATE BANK OF|
ICS INDIA Vs MiBIPLAB
ICIVIL SUIT (COMM)/427/2025 [22.04.2025 B{\.IIVS[}I‘\IIGH IKUMAR 1981176751 16.04.2025
ICOURT ROOM] LIMITED Vs ass(?clate4@ngl
ko2 MR VIKAS| law.in
IKUMAR
IPATHAK PROP]
ICS [MSPRIVI EANUJ
ICIVIL SUIT ((COMM)/444/2025 [25.04.2025 [TRADE IGOYAL 19811038966 23.04.2025




COURT DISTRIC COURT

T

ROOM

CASETYPE CASE NUMBER

DATE

OFPETT NER ADV(

REGISTRATI NAME

ON

RESPON!
NAME

VSE

DENT

ICAT ADVOCATE

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

C(?QURT ROOMICIVIL SUIT IM/S RK GOEL
i ABHEY KUMAR|
JAIN Vs
[MUNICIPOAL
ICS ICORPORATION |A.K.
(COMM)/461/2025 [29.04.2025 |OF DELHI [TRIVEDI _ 9871441764 23.04.2025
T 7T
C(())QURT ROOMICIVIL SUIT AEROFLEX ad\i({{rl?attoo@
i INDIA PVT LTD. proail.com
s M/S ATMA|
[RAM KISHAN|
ICS ICHAND ANDKULWINDE
I(COMM)/466/2025 [30.04.2025 ORS IR SINGH 081814396 23.04.2025
ICOURT ROOM[CIVIL SUIT lAnish_bhola1y
ko2 (@yahoo.com
I[HDFC BANK]
ILTD Vs
IOMP (D) ISAHJAD IANISH
((COMM)/376/2025 [30.04.2025 KHATAR IBHOLA 9911452022 INA
iy [SH. ASHUTOSH KUMARJWEST Nl
IDISTRICT JUDGE| loMPp a
COMMERCIAL COURT) IYES BANK LTD [KARTIK legal @katyalass
g‘;‘;MM)/ 343/2 01-04-2025 17" SONU BAJAJ [KUMAR(P), P81015339  |yciates.com
INil
IOMP (I [YES BANK LTD|
(COMM)/344/2 01-04-2025  [Vs TARANJEETE%%,&&P) 9811015339 -ecgizlga;i:tﬁlass
025 ISINGH ’ I ;
ICS ICENTRAL BANKRAKESH
(COMM)/268/2| 02-04-2025 |OF INDIA Vs KUMAR(P) 9968076150
025 IRAYEES AHMAD| ’
INil
IKOTAK
MP (I [MAHINDRA
(COMM)/359/2 02-04-2025  [PRIME LIMITED:%bE@%PI;FSBO%;gmg
025 Vs DEEPAK]| ’
ISAROJ
IAYNA  DECOR| 15743
EL?OMM)/Q /2 03-04-202 II;}JISESSE " Il}IAJ‘éGAL(P) 071
oo 77, 3-04 5 [INTERIORS AND| 9999071994
5 ICONSULTANTS |
IAND ANR
INil
IM/S IMBODIAN|
IMisc [TRADING  PVT| larpit
03-04-2025 ILTD Vs MS
IDJ/317/2025 VINEET [Bhalla(P),
[TRADING CO
INil
lExecution IGALAXY OFFICE
ICHAIR Vs  [Radha
gCE‘““'“)/ 120/2 04-04-2025  InESIGN  AND|Dhauni(P),
5 RGANISE
|Authorized K5675
lcs [Representative
[Mr Rajeev KumarBhaskar
E)CEOMM)/286/2 04-04-2025  [op " Vs M/sVali(P), 9910358225
5 Hari  Electricals|
through it:
INil
[Rajesh  Khanna|
[Misc l05-04-202! [Vs Vikas SharmaMANNAT
DJ/326/2025 5042025 | artner M/SKOHLI(P),
JAshu decor india
[TANISHQ il
IAGENCIES AND|
Misc JORS Vs M/
DJ/336/2025 (07-04-2025  \WENTURA
[INTERNATIONA
IL PVT LTD
[proprietor M/ il
Wai Durga Timber]
Misc h5-04-202 Traders Vs VikagMANNAT
IDJ/357/2025 5704-2025  Igharma  partnefKOHLI(P),
IM/S ASHU|
IDECOR  INDIA|
INil
IOMP (I [YES BANK LTD
(COMM)/369/2| 15-04-2025 [Vs RAMAQ%bE?%‘é;r&sogngs
025 IDAVAR ’l
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INil
IOMP (I [YES BANK LTD
(COMM)/370/2 15-04-2025 s AMIT?EXbE?%‘é}SlgOgngg
025 IKUMAR ’
INil
IOMP (I [YES BANK LTD
(COMM)/371/2 15-04-2025 Vs SANTOSH?EX'D}IZ‘%;;TSBO;}SQQ
025 IPARASHAR ’
INil
IOMP (I [YES BANK LTD
(COMM)/392/2| 16-04-2025 [Vs PRITAMQAD;I/i)g}é;r&gogngg
025 ISUNIL KUMAR ’
INil
IOMP (I [YES BANK LTD
(COMM)/396/2| 16-04-2025 Vs AMIR?AD;II]')E?%;;F&gogSsms
025 IANAUAR ’
INil
IOMP (I [YES BANK LTD
(COMM)/395/2 16-04-2025 Vs KAMLESH?%bE@g;F&gogngg
025 IRAKESH ’
INil
MP (I [YES BANK LTD -
(COMM)/394/2| 16-04-2025 [Vs PRITAM?K;bE?%PI)r&gogngg
025 KUMAR )
INil
. IChinky Gauba--
[Misc Adv M K
16-04-2025 [Vs IIFL Home|,.
DJ/368/2025 Financial Ltd | [5ingh(®),
INil
IOMP (I
[YES BANK LTD [ADV. LALIT]
5)02(5>MM)/393/2 16-04-2025 15" A 1T KUMAR [PANDEY(P), 2130383143
IM/S JAGDAMBA| {5754
ICRANES PV
ICounter ILTD Vs M/SKUSHAGRA
(Claim/17/2025 17:04-2025  5ARENS HEAVYBANSAL(P), 9999448797
ILIFT INDIA PVT]
ILTD
INil
IOMP (I [YES BANK LTD
(COMM)/408/2] 17-04-2025 Vs SHUBHAMADV' LALIT8130383143
IPANDEY(P),
025 ISINGH
INil
IOMP (I
[YES BANK LTD [ADV. LALIT]|
E)C;;MM)/ 409/2 17:04-2025 Iy " yISHAL MAN|PANDEY(P),3130383143
INil
omp a 51535 B?\/II\ISK ;TDVADV LALIT)
gZOMM)/ 410/2 17-04-2025  |pADERS  ANDPPANDEY(P),S130383143
5 lANR
INil
IOMP (I [YES BANK LTD
(COMM)/411/2 17-04-2025 ] NISHANT?EX'D]IZ‘%L;;TSBO:;ngg
025 IBHARDWAJ ’
INil
IOMP (I [YES BANK LTD
(COMM)/412/2 17-04-2025 [Vs RAHUL?%bE?g‘;;r8130383143
025 ISHARMA ’
IM/s Metro Safety| k5720
lcs [[ndia Private|
[Limited Vs |Vineet
E)ZOMM)/SIO/Q 19-04-2025 CHHAGAN [Taneja(P), 7838631141
5 SINGH ~SUJAN
ISINGH
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INil
IOMP (I
[Yes Bank Ltd Vs [ADV. LALIT)
E}(;(;MM)/419/2 19-04-2025 INEHA PANDEY(P),8130383143
INil
[OMP (I [Yes Bank Ltd Vs
(COMM)/420/2| 19-04-2025 IHANIF Q%'D}Iieg‘l};r&gogtigmg
025 ISALMANI ’
INil
IOMP (I [Hdfc BankMANISH
(COMM)/441/2 22-04-2025  [Limited Vs [SHANKER (9810872353
025 IANJANI SINGH [VERMA(P),
INil
IOMP (I [Hdfc BankMANISH
(COMM)/442/2| 22-04-2025  [Limited Vs [SHANKER (9810872353
025 ISUNIL ARORA  [VERMA(P),
INil
IOMP (I [Hdfc BankMANISH
(COMM)/440/2| 22-04-2025  [Limited Vs [SHANKER (9810872353
025 IASHOK IVERMA(P),
INil
(Cl\glli/IM)/ 6 512 lb4-04-202 [YES BANK LTD [KARTIK 81101 legal @katyalass
o2 405 47042025 Iy MOHD NAIM|[KUMAR(P), PO11015339 lociates.com
IMAHASHIAN DI| {5754
s A PRV Fhi
E)(;OMM)/333/2 [24-04-2025  |cipy MADANBINGHAL(P 9811529112
5 IMOHAN g
[TRADING CO
{5751
ICS bank of baroda [rajnish
(COMM)/332/2 24-04-2025 [Vs RAJ KUMARkumar 9810872353
025 IAND ANR [banyal(P),
INil
IOMP (I [YES BANK LTD
(COMM)/464/2 24-04-2025 [Vs YASHPAL%%(P) 9811015339 fcgiglg@skzﬁlass
025 IKISHAN LAL ’ .
INil
[OMP (I IShriram FinanceMano.
(COMM)/461/2 24-04-2025 [Ltd Vs MOHDKumaJr(P) 9811133644
025 IKAYAM 4
INil
loMP @ IYES BANK LTD o
(COMM)/462/2| 24-04-2025 s SANDEEP%I;,EE(P) 9811015339 -eg:iglzztﬁxlass
025 IBEER SINGH ’ B .
INil
IOMP (I [YES BANK LTD
{KARTIK legal @katyalass
(COMM)/463/2 24-04-2025 s INDERJHKUMAR(P), 9811015339 ociates.com
025 ISINGH
INil
loMP I IYES BANK LTD e
(COMM)/487/2 25-04-2025 s SUBHASHE%ID{/R;P) 9811015339 -eé:lglzt{;ldss
025 ICHANDRA JHA ’ B >
INil
IOMP (I [YES BANK LTD
IKARTIK legal @katyalass
(COMM)/485/2| 25-04-2025  [Vs SANJAY| 9811015339 >
025 ITTWART IKUMAR(P), ociates.com
INil
lomp a [YES BANK LTD
o Vs SURENDERKARTIK legal @katyalass
(COMND/486/2 257042025 lgINGH KUMAR(P), P811015339 | fates com
5 ICHAUHAN
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ILIMITED Vs {5770
IMANJUNATHA
HRIHAR

[VENKATAPURA
INARAYANASWA "ll;;{IPATHI( 9548888420
M (TRADING| ”
IAS- ORANGH
15 [MS. HEMANI MALHOTRA,WEST [CS(COMM) 263/2025 01.04.2025 IGSI IVALI & CO. (9910358225 ffice@vali.com[27.03.2025
[DISTRICT JUDGE| [ENTERPRISES

COMMERCIAL COURT)- S. ROMIT]
o2 ISALES CORP.

ICS
(COMM)/339/2 26-04-2025
025

ICS(COMM) 266/2025 02.04.2025 IRAJESH IVIKRANT (9868860486 |vfvictory@gami [21.03.2025
IKHANDELWAL [MITTAL .com
S. M/S|
IBALARAKA
[FABRICON

ICS(COMM) 267/2025 02.04.2025 ISTATE BANK OFASHOK 9811896060 kumarashokadv[28.03.2025
[NDIA VS. RKUMAR cate@gmail.co
IRAJESH Im

ICS(COMM) 273/2025 03.04.2025 [EASTERN UNIL 9654224557  Jadvsunilsingh@]03.04.2025
BEARINGS PVTSINGH lgmail.com
ILTD VS. ARUN|
IPRAHLADAN

ICS(COMM) 280/2025 04.04.2005  [NAVEEN IMAHIPAL (9213848628 |mahipalsingh41/04.03.2025
IDAHIYA VSSINGH l60@gmail.com
[[NDIAN
[RAILWAY
ICATERING

ICS(COMM) 201/2025 08.04.2025 |M/S SYNOKEMPRATEEK [9911886609 [prateekmehtas |004.04.2025
IPHARMACEUTI MEHTA (@gmail.com
ICALS LTD VS|
[M/S BIOMI LIFE
ISCIENCES

ICS(COMM) 304/2025 [15.04.2025 ISHANKAR DASANURAG (9999955947 [anurag@bindal 16.11.2023
IFALWARIA VS|BINDAL s.net
[NARAIN DASS

ICS(COMM) 315/2025 21.04.2025 IPUNJAB  AND|VINOD 9891954484 ounsel.vinodg [02.04.2025
ISIND BANK VS/GUPTA upta@gmail.co
IANIL THAKUR

ICS(COMM) 318/2025 22.04.2025 IM/S NIYATIKRISHAN (0891416768  [kksingh.advo@ [18.03.2025
ICOMMUNICATI [KUMAR lgmail.com
IONS PVT LTDSINGH
S. MANTARAY

ICS(COMM) 319/2025 22.04.2025 [UNION  BANKALOK 19911000126 lalok.adv2001@ [15.03.2025
IOF INDIA VS/KUMAR lgamil.com
IMAHINDER
ISINGH SAINI

ICS(COMM) 323/2025 23.04.2025 IOM  PRAKASHIKAILASH (9873553516 lkegequity@gmal17.04.2025
IAND CO[CHAND il.com
[VS.BIRD IGOEL
ICLOTHING

ICS(COMM) 1325/2025 24.04.2025 ISTATE BANK OFMUKESH 9811756351 imukeshranjana [17.04.2025
[INDIA VS. NITINRANJAN vocate@gmail |
IKUMAR om

ICS(COMM) 326/2025 24.04.2025 [MOHINDER IRAHUL 9811546760 rohanadv29@g [16.04.2025
[YADAV VSYADAV imail.com
IPRINCE

ICOUNTER 21/2025 25.04.2025 IBANGA  INDIATARANJIT [9999829858 |office.merakilegfi1.03.2025
[CLAIM IPLASTICS ISINGH lal@gmail.com
IMOULDS LLP|
[VS. AMARJIT]
ISINGH



mailto:legal@boostip.in

COURT

DISTRIC COURT

T

ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATI NAME

ON

OFPETT

NER ADV(
VSE

RESPONDENT

NAME

ICAT ADVOCATE

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

ICSCOMM) 1348/2025 130.04.2025 IM/S INAVEEN 9810419936  [naveentripathi3fi2.02.2025
IGOODFAITH IKR. lo12@gmail.co
I[FASHION  LLP[TRIPATHI m
[VS. M/S ALPANA|
IPROPERIES
16 [SH. DIG VIJAY SINGH,WEST ILALITPANDEY
[DISTRICT JUDGE| IADV(@GMAIL.
COMMERCIAL COURT)-| loMP m zES BAN\IfIg;DH ADV. LALIT o coMm -
o 01-04-2025 s 130383143 il
3 (COMM)/333/2025 KUMAR SINGH IPANDEY(P),
egal@Katvalas
VES BANK LTD sociates.com
IOMP ) ISachit .
01-04-2025  [Vs NISHANT] INil
(COMM)/332/2025 IARORA [Katyal(P)
egal @Katvalas
VES BANK LTD sociates.com
IOMP ) ISachit .
01-04-2025  [Vs SHYAM| INil
((COMM)/331/2025 SUNDAR [Katyal(P)
egal @Katvalas
VES BANK LTD sociates.com
OMP ) ISachit .
01-04-2025  [Vs BALJIT] INil
(COMM)/330/2025 PATHAK [Katyal(P)
ILALITPANDEY
IADV(@GMAIL.
OMP (D) [Yes Bank Ltd Vs|ADV. LALIT] ICOM .
(COMM)/346/2025 °2"°4"2925  [Durgadas Singha [PANDEY(P),B130383143 il
ENTRAL BANK]|
OF INDIA Vs lapexlaw261@g
cs PROPRIETER OFMAR g s0p70s0) [ iy
02-04-2025 9810047059 i
(COMM)/264/2025 SHARMA. [SINGH(P),
ICOMPUTER
INETWORK
loMP 0 JAXIS BANK LTD ADV ( )
03-04-2025 Vs PRABHJOT|DHEERAJI [Ni]
(COMM)/361/2025 SINGH P,
[Nainital Bank
ICS B [Karan .
04-04-2025  [LImited Vs INil
(COMM)/282/2025 Sanjib Bhunia |[Anand(P),
IPRIVATE lgagansainig7@
ILIMITED lgmail.com
ICS THROUGH AR |GAGAN
(COMM)/281/2025 [P470472025  |yg DRYFILTSAHNI(P), (383979693 1-04-2025
[TECH PRIVATE
ILIMITED
ons.anil883@g]
Imail.com
CS IRAJNEESH Vs [Zareef
(COMM)/288/2025°7"0472025  |GAURAV ARORA|Ahmad(P), (9311777547 [p7-03-2025
ladvocatemahim
Rekha Devi Vs latanwar@gmail
cS 09-04-2025 [Municipal %A&HVI\Ibﬁg(P 9650464444 e 19-03-2025
(COMM)/300/2025 ICorporation  off
Delhi and others [”
[Execution [Rachna Bansal [Chakit
((Comm)/127/2025 (09-04-2025 s Rohitgarg  [Singhal(P),
ILALITPANDEY
IADV(@GMAIL.
oMP (s 04-2025  [VES BANK LTD [ADV. LALITl, .~ o COM
(COMM)/367/2025 [0"0472025 s MD IKABAL [PANDEY(P),>130363143
INitin Sahni Vs
g?ui;t}a:é /202 15-04-2025 gq(')r"FEGLRSATED [Poonam(P),
a 5 PRIVATE
[LIMITED
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LALITPANDEY
;{13?\] g%étd Vs IADV(@GMAIL.
omMP ) JADV. LALIT) COM
(COMM)/385/2025 [16-04-2025 i%yg%gNS PANDEY(P),8130383143
LIMITED
[LALITPANDEY
[Yes Bank Ltd Vs [ADV(@GMAIL.
oMP (M6-os-n0ss [PHEERAS ADV. LALITi, o COM
(COMM)/384/2025[1©" 042925 IMAHENDER  |[PANDEY(P),>130393143
SINGH
[LALITPANDEY
JADV(@GMAIL.
oMP (g-ounons  |¥es Bank Ltd Vs |ADV. LALITl, o COM
(COMM)/383/2025[1©"%472925  ITARIFSINGH |[PANDEY(P),>130393143
[CALITPANDEY
ADV(@GMAIL.
oMP g-osn0ns  [es Bank Lid Vs|ADV. LALIT o oM
(COMM)/381/2025 [[0"04729%5  |RAKESH AZAD |[PANDEY(P),>130393143
[CALITPANDEY
ADV(@GMAIL.
OMP M 6-04-202 [Ves Bank Ltd Vs [ADV. LALITly o, COM
(COMM)/382/2025[1©"0472925  |AMANALAM  |[PANDEY(P),>130353143
[CALITPANDEY
ADV(@GMAIL.
oMP M- 04-200 [Ves Bank Ltd Vs |ADV. LALITlg o COM
(COMM)/402/2025[ 70472025 [yIKAS SHARMA [PANDEY(P),> 130353143
[CALITPANDEY
ADV(@GMAIL.
OMP [© [Yes Bank Ltd Vs |ADV. LALIT] COM
(COMM)/401/2025 [7"0472025  IpRITPAL SINGH [PANDEY(P),F130383143
PARMESHTHI
Execution [ENTERPRISES [PRIYANKA
(Csr%‘m;’/l 2/2025 [9704-2025 Vs MALBROSCHAUDHA
3 5 INTERNATIONA [RY(P),
L PVT LTD
[CALITPANDEY
IYES BANK LTD ADV(@GMAIL.
OMp (1)1 -04-202, ‘];iIARMENDRA fbv. LALIT81 03831 oM
(COMM)/413/2025 [\970472025 KUMAR [PANDEY(P),*!30363143
ISHARMA
THROUGH " IT§ ladvpuneetahujal
IPROPRIETOR (@gmail.com
cs GAURAV JAIN |romr
-04- \Z ZAFFRE| -04-
(COMM)/308/2025('970472025 C%LLECTION INHUJA(P), [9999054886 [15-04-2025
[THROUGH  IT
IPROPRIETOR
STATE BANK OF
lcs INDIA Vs [Sweety
(COMM)/309/2025 1970472025 [BATAMRUGAN  [Sood(P), 9-04-2025
E
SURESH
gg}é\;{rﬁL siNcyarender
Misc DJ/373/2025 [19-04-2025 IDECEASED [Bhandari(P)
THROUGH HIS!
LEGAL  HEIRS
lADV
loMP (1) JAXIS BANK LTD
(COMM)/423/2025 [21-04-2025 s NIRANJAN E)HEERAJ(
. tejaswani.singh
IMESSES Winsoft @gamil.com
lcs Playschool [TEJASWAN
(COMM)/317/2025 21-04-2025 ir:(tierniiftslonz;loé’g'tl SINGH(P), 18700487674 [28-11-2024
Wain
[Hdfc Banl
Limited Vs |[MANISH
loMP (1)
[22-04-2025 [PANKAJ [SHANKER
(COMM)/439/2025 DEVENDER  [VERMA(P),
KUMAR
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IMOC Lubricants

[Lakshay
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linfo@maximla
woffices.com

ISINGH

ICS !
[22-04-202! M/s Shri Bal: 6836756 -04-202!
(COMM)/321/2025 4 5 JiSEntéiprisrel a [Kumar(P), 9968367567 [15-04 5
[Hdfc Ban
omMp m Limited Vs [yaon,
(COMM)/438/2025 72 0472925 |pARVEEN ERMA(P)
ICHANDILA ’
[Hdfc Ban|
[Limited Vs MANISH
IOMP )
[22-04-202! IABHISHEK [SHANKER
(COMM)/437/2005 27042023 KUMAR IVERMA(P),
[PODDAR
IGP inkarattorney
IPETROLEMUS [ @email.com
cs bo-os-2025 |[LTD Vs PRIMEMOHITEND| _ __ 0-00-20
(COMM)/320/2025[72" 420925 |GOLD SAIL JVCER(P), 9971779 127 po-09-2024
[LIMITED  AND)|
IORS
IGSI
I[ENTERPRISES
ICS b4-04-202 IPRIVATE [Bhaskar
(COMM)/327/2025 P47°4729%5  |LIMITED Vs |Vali(P),
IPRAVESH
IGUPTA
egal @Katvalas
VES BANK LTD sociates.com
OMP ) ISachit
-04- [V: RAKESH|
(COMM)/454/2025 240472025 SISNGH Katyal(P)
egal @Katvalas
\VES BANK LTD sociates.com
IOMP o, .. ISachit
(COMM)/452/2025 2470472025 ‘S’ISNGH VIKRAMY - tval(P)
egal @Katvalas
sociates.com
lOoMP Dlys 042025  [YES BANK LTD ISachit
(COMM)/474/2025 [Vs NIKKI NIKKI [Katyal(P)
egal @Katvalas
\VES BANK LTD sociates.com
OMP ) iSachit
-04- [V SANJEE
(COMM)/475/2025 [*5 042025 L5 o Katyal(P)
egal@Katvalas
VES BANK LTD ociates.com
IOMP (D) ISachit
-04- [V PRAVEEN|
(COMM)/473/2025 [* 042025 {0 2 Katyal(P)
s IBANK OFrajnish
25-04-2025  [BARODA Vs [kumar
(COMM)/335/2025 lkaushik chachra [panyal(P),
cS [25-04-2025 R:\VI KAII:/I(())CI)&RITSANDEEP
(COMM)/334/2025 lcHUGH [YADAV(P),
IPUNJAB
INATIONAL
[Execution IBANK Vs [Deepa
(Comm)/137/2025 [P5042925  |SHAHBAAZ Gupta(P),
IAHEMED
ICHAUDHARY
ILALITPANDEY
IVES BANK LTD ADV(@GMAIL.
loMP (6-0s-202= VS PRAVEENADV. LALITl, o COM
(COMM)/490/2025°" 42025 IKUMAR PANDEY(P),* 130393143
ISHARMA
IMEHARBAN
ICounter ISINGH BEDI Vs |Amit
Claim/22/2025  [207042025  [RAGHBIR ISharma(P),
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IBANK O
ICS IBARODA Vs [Deepa
(COMM)/341/2025 28942025 |\GHOK KUMARGupta(P),
IKHURANA
IM/s Wheel:
lExecution [Decor Vs M/sSIDDI
29-04-2025 [PDG TYRESSATYANAR
(Comm)/143/2025 INDIA PRIVATEAYANA(P),
ILIMITED
ILALITPANDEY
Wes Bank Ltd V IADV(@GMAIL.
oMP ) o o S|ADV. LALIT| cOM
130-04-2025 [PUSHPENDER 18130383143
(COMM)/498/2025 PUSHPENDER IPANDEY(P),
7 [SH. SANJAY JINDAL,’V_VEST ICS (COMM) ICS 01-04-2025  [MAHESH JADITYA 9318470769  [NOT 1-04-2025
IDISTRICT JUDGE| (COMM)/261/2025 IKUMAR ANDKAUSHIK IAVAILABLE
COMMERCIAL COURT) RS V:
IAMARJEET
ICS (COMM) ICS 01-04-2025  |CENTRAL BANKRAKESH (9582682581 [xyz@gmail.com[01-04-2025
(COMM)/262/2025 IOF INDIA VsKUMAR
IRAYEES AHMAD)|
[OMP (I) COMM [OMP (Djo1-04-2025  [YES BANK LTD[SACHIN 011-26211488  [legal@Katvalas |01-04-2025
(COMM.)/336/2025| s ZENUSKATYAL sociates.com
IENTERPRISES
[OMP (I) COMM [OMP (Djo1-04-2025 [YES BANK LTD|SACHIN 011-26211488  [legal@Katvalas [01-04-2025
(COMM.)/337/2025 s MAHESH[KATYAL sociates.com
IKUMAR
[OMP (I) COMM [OMP (Djo1-04-2025 [YES BANK LTD/SACHIN 011-26211488  [legal@Katvalas [01-04-2025
(COMM.)/339/2025| s GAURAV[KATYAL lsociates.com
IKUMAR
[OMP (I) COMM [OMP (Djo2-04-2025 [YES BANK LTD[SACHIN 011-26211488  [legal@Katvalas [01-04-2025
((COMM.)/347/2025 Vs SUNILKATYAL lsociates.com
IKUMAR DUBEY
ICS (COMM) IOMP (Djo2-04-2025 [YES BANK LTD.SACHIN 011-26211488 [legal@Katvalas [01-04-2025
((COMM.)/348/202 Vs S D LAKRAKATYAL ociates.com
5 [MINING PVT)
ILTD
IOMP (I) COMM [OMP (Djo2-04-2025 [YES BANK LTD.SACHIN 011-26211488 [legal@Katvalas [01-04-2025
(COMM.)/349/202 Vs LOVEKATYAL sociates.com
5 ISHARMA
IOMP (I) COMM|CS 03-04-2025 [M/S AN TIMBERADV 9810638065  [advsidharth@g [03-04-2025
(COMM)/274/2025 PVT LTD VSSIDHARAT mail.com
ISHREE BALAJIH
IENTERPRISES
MP (I) COMM|CS 03-04-2025 |ASHOK MAGGOKUSHAGRA[9999448797 3-04-2025
((COMM)/275/2025 Vs M/S SMHBANSAL lkushagrabansal
ISOLUTIONS (@akassociates.
[[NDIA PVT LTD rg. In
MP (I) COMM|CS 03-04-2025 CHAMPION ELMILIND 9210107303 thejuralsolutionjo4-04-2025
(COMM)/276/2025 ICOM PVT LTDSRIVASTAV S@),gmail.com
s DATA KINGA
[ELECTRONICS
IPVT LTD
[OMP (I) COMM|CS 04-04-2025  |SANJEEV MILIND 9210107303 [thejuralsolutionfo4-04-2025
(COMM)/284/2025 IOBEROI Vs M/SSRIVASTAV IS@),gmail.com
IGROVER A
|OFFSET
IPRINTERS PVT]
ILTD AND ORS
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MP (I) COMM|CS 04-04-2025  |[PULKIT GOEL VSSAMEER 9810134864  |sameerdewan12(07-04-2025
(COMM)/285/2025 [Reliance Genera]DEWAN I3@rediffmail.col
[[nsurance m
ICompany Ltd
ICS (COMM) ICS 07-04-2025 [RAJESH IKULJEET (9811133477 cosachdeva@e [07-04-2025
((COMM)/290/2025 IBHANDARI  VSSINGH imail.com,
TRENDER ISACHDEVA
IKUMAR SINGH
ICS (COMM) ICS 08-04-2025 [SUSHIL BERRYUJJAAL 981874493 lujjawalparte@g [08-04-2025
(COMM)/294/2025 Vs M/S ROYAL|PARTE ail.com
I[ENTERPRISES
ICS (COMM) ICS 08-04-2025 [ALOK ANAND VSADV 9643524909  |Adv.sidharth 8-04-2025
(COMM)/295/2025 IBHRIGU ISIDHARTH 1311992 @GMAI
IMONGA IL.COM
ICS (COMM) ICS 08-04-2025 [State Bank OfSAHIB 9999496532  [sethimehandru.|08-04-2025
(COMM)/296/2025 [[ndia VSGURDEEP info(a),email,co
ISEIMINLEN INGH Im
[HAOKIP
ICS(COMM) _ [cS 09-04-2025  [BHATIA LALIT8130383143  |LALITPANDEY [09-04-2025
(COMM)/299/2025 [ENTERPRISES |[PANDEY IADV@GMAIL.
Vs MOGUIRH ICOM

[FOODS PVT LTD

[OMP (I) COMM [OMP (Dj15-04-2025 [Yes Bank Ltd Vg LALIT8130383143 |LALITPANDEY [15-04-2025
(COMM.)/372/2025 PRINCE PANDEY JADV@GMAIL.
[TANWAR ICOM
[OMP (I) COMM [OMP (Dj15-04-2025 [Yes Bank Ltd Vg LALIT8130383143 |LALITPANDEY [15-04-2025
((COMM.)/373/2025| IPRAKASH PANDEY IADV@GMAIL.
ICHAND ICOM
[OMP (I) COMM [OMP (Dj16-04-2025 [Yes Bank Ltd V§ LALIT8130383143 [LALITPANDEY [16-04-2025
((COMM.)/375/2025] [NADIM IPANDEY IADV@GMAIL.
IAHAMAD ICOM
[OMP (I) COMM [OMP (Dj16-04-2025 [Yes Bank Ltd V§ LALIT8130383143 [LALITPANDEY [16-04-2025
((COMM.)/376/2025| BAWA IPANDEY IADV@GMAIL.
ISUPPLIERS AND)| ICOM
ICONTRACTORS
IPRIVATE
ILIMITED
IOMP (I) COMM [OMP (Dj16-04-2025 [Yes Bank Ltd Vg LALIT8130383143  [LALITPANDEY [16-04-2025
((COMM.)/377/2025 [TALIB UMAR  [PANDEY IADV@GMATIL.
ICOM
[OMP (1) COMM|OMP (D16-04-2025  |Yes Bank Ltd Vs LALIT|8130383143  [LALITPANDEY [16-04-2025
((COMM.)/378/2025| ISHASHIKANT [PANDEY JADV@GMAIL.
ICHOUDHARY ICOM
MP (I) COMM [OMP (D16-04-2025  |Yes Bank Ltd Vs LALIT8130383143  [LALITPANDEY [16-04-2025
((COMM.)/379/2025] IABHISHEK IPANDEY IADV@GMATIL.
IABHISHEK ICOM
MP (I) COMM [OMP (Dj17-04-2025 [Yes Bank Ltd Vi LALIT8130383143 ILALITPANDEY [16-04-2025
((COMM.)/397/2025] INEELAM IPANDEY IADV@GMATIL.
IMEENA ICOM
IOMP (I) COMM [OMP (Df17-04-2025 [Yes Bank Ltd Vg LALIT8130383143  |[LALITPANDEY [16-04-2025

((COMM.)/398/202 [ROHIT KHAN  [PANDEY IADV@GMAIL.
5 IcCOM
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MP (I) COMM [OMP (Dj17-04-2025 [Yes Bank Ltd Vi LALIT8130383143  [LALITPANDEY [16-04-2025
((COMM.)/399/202 SUNITA DEVI  [PANDEY IADV@GMATIL.
5 ICOM
MP (I) COMM [OMP (Dj17-04-2025 [Yes Bank Ltd Vi LALIT8130383143 ILALITPANDEY [16-04-2025
(COMM.)/400/202 IKRISHAN [PANDEY JADV@GMAIL.
5 IKAUSHIK com
ICS(COMM) ICS 21-04-2025  |PUNJAB SOPURAV|9899331166  [sauravbhasin1o [21-04-2025
(COMM)/313/2025 INATIONAL [BHASIN (@gmail.com
IBANK V:
IMADHU
ICS(COMM) ICS 21-04-2025 SWASTICK PIPESANJAY 8860635799  |communication [21-04-2025
(COMM)/314/2025 ILIMITED VSJAIN (@lexcorp.org.in
IADAUTOPARTS
INDUSTRIES
[OMP(I) COMM [OMP (Dj21-04-2025 IJAXIS BANK LTD|ISUNITA 9871040589  [indolexlaw@gm[21-04-2025
(COMM.)/422/202 [Vs VIPIEN INGH lail.com
5
[OMP (COMM) [OMP [£3.04.2025 |R R AGROTECHSHRIMAY [9810099690 ffice@mishra [23.04.2025
(COMM.)/7/2025 s SOHANLALMISHRA (@law.com
ICOMMODITY
IMANAGEMENT
[PVT LTD
ICS(COMM) ICS 23.04.2025 KAPIL KANT VSSIMRAN  [9643828202 simranjoon@g [23.04.2025
(COMM)/324/2025 IMEENTOSYS JOON Imail.com
IPVT LTD
[OMP(I) COMM [OMP (Dj23.04.2025 [Hdfc BankMANISH 9650810426 |msvermachamn23.04.2025
(COMM.)/443/202 ILimited VYVERMA ber@gmail.com
5 ISUNIL KUMAR
[OMP(I) COMM [OMP (Dj23.04.2025 [Hdfc BankMANISH 9650810426 |msvermachamn23.04.2025
(COMM.)/444/202 ILimited Vs PRITI [VERMA er@gmail.com
5
[OMP(I) COMM [OMP 24.04.2025 [YES BANK LTD [SACHIN 011-26211488 [legal@Katvalas [24.04.2025
((COMM.)445/2025 [V/S SHABNAM |[KATYAL ociates.com
IOMP(1) COMM [OMP 24.04.2025 [YES BANK V/%ACHIN 011-26211488 [legal@Katvalas [24.04.2025
(COMM.)446/2025 IPRIYAM JAIN  [KATYAL sociates.com
IOMP(1) COMM [OMP 24.04.2025 ISHRI RAMMANOJ 9811133644 [IMANOJK.ADV [24.04.2025
((COMM.)447/2025 FINANCE ~ LTDKUMAR (@GMAIL.COM
V/S PANKAJ|
ISHONAK
MP(I) COMM [OMP 24.04.2025 [YES BANK LTDSACHIN 011-26211488 [legal@Katvalas [24.04.2025
((COMM.)448/2025 V/S PAWAN|KATYAL sociates.com
ISHARMA
MP(I) COMM [OMP 24.04.2025 [YES BANK LTDSACHIN 011-26211488 [legal@Katvalas [24.04.2025
((COMM.)449/2025 [V/S SHRIMANTKATYAL sociates.com
ISHARMA
IOMP(I) COMM [OMP 24.04.2025 IKOTAK [LALIT 8130383143 ILALITPANDEY [24.04.2025
(COMM.)450/2025 [MAHINDRA [PANDEY IADV@GMAIL.
IPRIME LTD V/S ICOM
ISONU P
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MP(I) COMM [OMP 24.04.2025 IKOTAK 8130383143 ILALITPANDEY [24.04.2025
((COMM.)451/2025 IMAHINDRA  [PANDEY IADV@GMATIL.
IPRIME LTD V/§ ICOM
IBABU LAL
MP(I) COMM [OMP 25.04.2025 [YES BANK LTDSACHIN 011-26211488 [legal@Katvalas [25.04.2025
((COMM.)466/2025 [V/S DEVDUTTKATYAL sociates.com
IKAUSHIK
IOMP (I) COMM [OMP 25.04.2025 [YES BANK LTDSACHIN 011-26211488 [legal@Katvalas [25.04.2025
(COMM.)467/2025 V/S KAPILKATYAL sociates.com
I[LOHIYA
IOMP (I) COMM [OMP 25.04.2025 [YES BANK LTDISACHIN 011-26211488  [legal @Katvalas [25.04.2025
(COMM.)468/2025 V/S RISHAV|KATYAL lsociates.com
ICONSTRUCTION|
[OMP (I) COMM [OMP 25.04.2025 [YES BANK LTDISACHIN 011-26211488  [legal @Katvalas [25.04.2025
(COMM.)469/2025 [V/SMOHD IKATYAL sociates.com
[NTHAL
[OMP (I) COMM [OMP 25.04.2025 [YES BANK LTDISACHIN 011-26211488  [legal @Katvalas [25.04.2025
(COMM.)470/2025 /S ALI HASAN [KATYAL sociates.com
[OMP (I) COMM [OMP 25.04.2025 [YES BANK LTDISACHIN 011-26211488  [legal@Katvalas [25.04.2025
(COMM.)471/2025 /S NISHANTKATYAL sociates.com
ISHARMA
[OMP (I) COMM [OMP 25.04.2025 [YES BANK LTDISACHIN 011-26211488  [legal@Katvalas [25.04.2025
(COMM.)472/2025 /S NEETAKATYAL sociates.com
[MUKUND
IKUMAR
[CS(COMM) ICS(COMM)340/202/26.04.2025  [M/S CEILOH.R SINGH 96505506691  |hansraj.1262@r[25.04.2025
5 IPETRO lediffmail.com
ICHEMICALS

IPVT LTD V/§
IM/S ONE POINT|

INFRA &
hop Ao
ICS(COMM) ICS 29.04.2025 IM/S BEHARILAIJAGRITI 8527506427 awfirm@unsol [28.04.2025
(COMM)/342/2025 IDARSHAN PVIJAIN edlegal.com
ILTD V/S MR
IANKUR JAIN
ICS (COMM) ICS 29.04.2025 IGSI [BHASKAR (9910358225 ffice@vali.com[28.04.2025
((COMM)/343/2025 [ENTERPRISES |ALI
IPVT LTD V/S§
IPRADEEP
ICS (COMM) ICS 29.04.2025  PJASMINE KAUR[SATVINDE (9310805051 [team@sslegalso[28.04.2025
(COMM)/344/2025 & ANRS V/SRSINGH utions.com
[BESONS & CO.&]
IORS

MP(I) COMM [OMP(I)COMM/496 [29.04.2025 [YES BANK LTDSACHIN 011-26211488 [legal@Katvalas [28.04.2025

/2025 V/S SUBHASHKATYAL sociates.com
ICHANDRA JHA
18 [SH. AJAY GUPTA |WEST JARVINDDUGG [02-04-2025
[DISTRICT JUDGE| JAL@GMAIL.C
COMMERCIAL COURT) (CCSOMM)/ 65/2(CS ¥IN0D SJI\;ZISE oM
265/2 02-04-2025 s
025 (COMM)/265/2025 IGARG .
|Arvind
IDuggal 9810288284
ladvocatekartikgo3-04-2025
8@gmail.com
ICS cs IMUNNY GOEL
(COMM)/269/2| 03-04-2025 Vs PRASHANTKartik Jain (8368060074
025 (COMM)/269/2025 IMEHTA
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upitgdn:lark@:l] 3-04-2025
INIKE mitedandunited.|
cs HRAVAN om
(COMM)/270/2 (CCSOMM) /270/2025 03-04-2025 LI;]\II\II{O‘\I,I:TESECYKKUMAR 6201970125
025 [KUMAR IBANSAL
——
law@tiwa 3-04-2025
ALPHA PACIFI] hambers.com
ICS ISYSTEMS PVT
IC [PRAKHAR
gigMM)/zm/Q (COMM)/271/2025 03-04-2025 I}E'II:I%IVI\?ESESRSSOAMTIWARI 8800726145
IPVT LTD
ladvsunilsinghp [03-04-2025
- Eqstem Bffil‘ingc"l @gmail.con% ’
rivate imite
IC .
(COMM)/272/2 03-04-2025  [Vs JAHANVISunil Singh 9654224557
(COMM)/272/2025
025 [[SPAT PRIVATE|
[LIMITED
ladv.karananan j04-04-2025
- ld@gmail.com
ainital an|
ICS c [Nainital B kKARAN
(COMM)/283/2| 04-04-2025  [Limited Vs Raju| 9811867947
(COMM)/283/2025 IANAND
025 Mondal
legal.nkpartner j07-04-2025
lcs rient Micr st@gmail.com
ICS |Abrasives LimitedNipun
E)ZOMM)/ng/Q(COMM)/289/2025 07-04-2025  |y¢" Maa DurgaGupta 8130189121
5 IChemicals
IMR SUSHIL :os?ichdevu@g 08-04-2025
BERRY  PROP|, .. mail.com
ICS Kuljeet
Cs IM/S BERRY AND|.
(COMM)/292/2 (COMM)/292/2025 08-04-2025 BléRRY co V: |Singh 9811133477
025 M/S ROYAL KITSachdeva
WEANS
T MS ALLURA [rishabhgupta.laj09-04-2025
[INTERNATIONA ywer@gmail.co
?CSOMM)/297/2 c 09-04-2025 II:TANDKISHORV Rishabh 18586834657
025 (COMM)/297/2025 RAY SOLEGupta
[PROPRIETOR
IOF __MS NEW] T
contact@aaaleg|09-04-202
[UPGRID l.pro §[09-04-2025
?gOMM)/QQS/QCS 09-04-2025 lS)%\I]J[;F%gN Rupesh 9643008880
025 ((COMM)/298/2025 [ IMITED v \Gupta
[Harneet Singh
IGSI ffice@vali.co.i [15-04-2025
lcs [ENTERPRISES o
ICS IPRIVATE .
SL;OMM)/goz/g (COMM)/302/2025 15-04-2025 L IMITED Vs V RVah and Co. 91-9910358225
5 INFRAPROJECT
S
. Not Provided [15-04-2025
IKARNATAKA
ICS lcs IBANK LTD V: iSandeep
gCE(;MM)/gog/z (COMM)/303/2025 [15-04-2025 gg)?ﬁrsill;:ﬁphmwal 8800892099
[Tea Traders
IPRIVATE mga!awofﬁce@ [16-04-2025
lcs [LIMITED V| igmail.com
ICS [TWENTY FIRSTMGA La
E)C;;MM)/ 305/2| oMM)/305/2025 [100472925  [CENTURY lOffice 9811504426
[TECHNO
IPRODUCTS
ursimarsadanal16-04-2025
s SAHIBJEET @yahoo.in
ICS ISINGH VsGursima
(COMM)/3°6/2(COMM)/306/2025 16-04-2025 PARKASH IS:gﬁ T 9910266125
025 BHARDWAJ
JAVINEETADV [19-04-2025
. (@GMAIL.COM
Misc Misc DJ/374/2025 [19-04-2025 Vlsrender Jals(:nrg::;Avineet 19999009097
DJ/374/2025 ISingh Wadhwa [Singh
sauravbhasinlo [21-04-2025
mail.com
ICS s [Punjab Nationa.lsa‘lrav @s
gigMM)/gn/z (COMM)/311/2025 21-04-2025 ii[rlxi(ar ;]iighRaﬁ Bhasin 9868735570
amitgupteiadvg [21-04-2025
I66@gmail.com
cs IC: ICanara Bank Vg ¢
(COMM)/312/2 (COMM)/312/2025 21-04-2025 IParitosh Gulati JAmit Gupta (9810224624
025
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lankur_advo@y [24-04-2025
lahoo.com
ICS s [Pramod  Kumar Ankur
(COMM)/328/2(COMM)/328/2025 24-04-2025 Gu_pta Vs wshalGupta 9899706368
025 [Rai
S ACHIN ladvocatemohitcf24-04-2025
awla@gmail.c
lcs s SHARMA Vs o e
(COMM)/329/2| 24-04-2025 |KOTAK 9873315619
025 (COMM)/329/2025 IMAHINDRA IChawla
IBANK LIMITED
[tygarlaw@gmai [25-04-2025
lcs IM/s Swastik| -com
ICS [Polymers Vs M/sGaurav
gZOMM)/336/2(COMM)/336/2025 [25-04-2025 IYipee FootwearTyagi 9811407050
5 Pvi Ltd
[Rajnish- [25-04-2025
122 @yahoo.co
s c gﬁgm %}:Raj“is}‘ o
(COMM)/337/2 (COMM)/337/2025 [25-04-2025 | o mad [Kumar 9810872353
025 - Banyal
amran
[Not Provided [26-04-2025
ICS
ICS ICANARA BANK|Ashok
E)igMM)/ 338/2|CoMM)/338/2025 207042025 NGTALITA DEVI [Kumar 0500396555
flo [SH. NARESH KUMARWEST alitpandeyadv
IMALHOTRA, DISTRICT (@gmail.com
DUDGE  (COMMERCIAL MP Momp o LALIT
ICOURT) (COMM.)/345/ (coMM )/345/202501»04»2025 IPANDEY 8130383143 [28-03-2025
202 §
5 [Ves Bank Ltd V:
IKASIM KHAN
[POONAM
[Execution lExecution ggggﬁjﬂla vy
C )/114/2 02-04-202!
E);;mm )14/ ((Comm.)/114/2025 4 5 ICLOUD
IKITCHEN  PVT]|
ILTD
[Kartik 011-26211488  [legal@katyalass[28-03-2025
IOMP a [Kumar ociates.com
loMP )
(COMM.) 02-04-202!
boos 7357/ \(CoMM.)/357/2025{% 042025 IVES BANK LTD)|
Vs MUKESH]
INAGPAL
[Kartik 011-26211488  [legal @katyalass[28-03-2025
lomp a [Kumar ociates.com
loMP )
(COMM.)/358, 02-04-2025
boos / /(COMM.)/358/2025 IYES BANK LTD
Vs PANKAJ|
[VIRMANI
ICounter ICounter
[Claim/12/2025 (Claim/12/2025 03-04-2025 | o KAWAL
[PREET KAUR Vs
IMS ASHA SINGH]
;]‘m\;n:‘ceuti cals [Rakesh 9899454835  [rks108 @gmail.do1-04-2025
[Kumar m
IPvt Lld Through
(CCSOMM)/278/2 CS 03-04-2025  fits Director AR %Slshukla
025 (COMM)/278/2025 Dalbir Sing
Mehtab Sing]
[Tuli
LmiTE]‘)‘”“‘V‘;Kushagra 9999448797 [kushagrabansl f17-02-2025
s - IS\TIESLAM Bansal ggkiswclates.
COMM)/279/2 03-04-202 KLA
5,25 /27912 CoMM)/279/2025 3042025 o oprinTOR
IOF M/S TANU|
IELECTRONICS
[Execution [Execution IChet Sh:
Comm.)/119/2 04-04-202 etan arma
5125 s/ (Comm.)/119/2025 [*40420%5 Iy Mynsied Indi
[nsurance
ICompany Limited|
[Reema 9811129475 klmishraadvo@ [04-04-2025
fessional Mishra lgmail.com
Misc fro esswnaiJ ot
Misc DJ/321/2025 [05-04-202! mpex rivate
[DJ/321/2025 /321/2025 105042025 {1k a Vi Shirdl
Industries
[Limited
ladvocatearun23)|
. (@gmail.com
fgs;u;qw)l}myz [Execution 08-04-2025
025 - (Comm.)/125/2025
IAJAY MANDAL
[Vs SYED IMRAN
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[Rajesh 9810109461 rajeshsharmaad/o8-04-2025
harma vocate@gmail.c
cs cs m
COMM)/301/2 09-04-202
5125 )/301/ (COMM)/301/2025 9-04 5 ITILAK RAJ|
IKHARBANDA V:
IPOOJA
rix Leasing andAbld Ahmad 9213142242 é?ldahma}@ad‘vo"7-4-2025
" 4 ¢ ate@gmail.co
loMP (1YOMP )| fltégﬂClalLsgmc\e]s I
(COMM.)/364/ {(COMM.)/364/202 [09-04-2025  fndia Lt q
boas 1364/ 5 /3641 970472025 | NDITRADE
IFINCORP
ILIMITED
ILALIT 8130383143 [lalitpandeyadv [09-04-2025
[PANDEY (@gmail.com
%\gllsz )/374(/I omMp Dhis-04-2025
bozs ((COMM.)/374/2025) [Ves Bank Ltd Vg
IANSHU
IAWASTHI
C )/131/2 6-04-
E);;mm 131/ ((Comm.)/131/2025 [10-04-2025 S GTl
[[INFRASTRUCTU
IRE LTD
[Siddharth 9643524909  jadv.siddharth31j11-04-2025
199 @gmail.com|
cs ICS
COMM)/307/2 [16-04-202,
5)25 307/ (COMM)/307/2025 472025 State Bank Of
[India Vs Ashok
[Kumar
ILALIT 8130383143 alitpandeyadv [14-04-2025
IPANDEY (@gmail.com
MP (nyomP (D)
(COMM.)/389/ [(COMM.)/389/202 |16-04-2025  [Yes Bank Ltd V:
bo2s 5 ISATNAM
[MAHENDER
ISINGH
[LALIT 8130383143 alitpandeyadv [10-04-2025
IPANDEY (@gmail.com
MP (nyomP (D)
(COMM.)/390/ |(COMM.)/390/202 [16-04-2025
025 5 Yes Bank Ltd V:
[PRAMOD
IKUMAR
[LALIT 8130383143 alitpandeyadv [10-04-2025
IPANDEY (@gmail.com
omPp Domp |
E)(;(S)MM)/391/2(C0MM')/391/2025 16-04-2025
[Yes Bank Ltd Vg
INOD KUMAR
ILALIT 8130383143 alitpandeyadv [14-04-2025
IPANDEY (@gmail.com
%\gl;,[M )/415/120MP (1)19,04,2025 [Ves Bank Ltd V:
025 - (COMM.)/415/2025 ISHRI MAHA|
IDURGA
[TRANSPORT
I[LALIT 8130383143 alitpandeyadv 10-04-2025
IPANDEY (@gmail.com
oMp Donp m
(2%2241\4‘)/416/ ((COMM.)/416/2025 [19-04-2025
[Yes Bank Ltd Vg
ISONU BHATI
?gsrcnfrtnio)% /2 [Execution 21-04-202
025 134 (Comm.)/134/2025 4 5
IKAVITA GOYAL
[Vs SHRT YAMIN
[Stuti Wason |9811227766 wasonandwaso [16-04-2025
lcs . PLATINEX DB p@gmail.com
COMM)/316/2 bi-04-2025 |[BATHWARE
5,25 /316/2 (Comm/a16 /2025 1042025 fen"bur 11y
s PRITI|
IKHANDUJA
Manish 9650810426  |[msvermachambf21-04-2025
lonp a Hdfc Ban L‘Slhanker lers@gmail.com
(COMM.)/435/ OMP (1)22-04-2025 [Limited vgerma
boas (COMM.)/435/2025| ISINGLA
ICOMMUNICATI
ION
Manish 9650810426  [msvermachambf19-04-2025
|IShanker lers@gmail.com
omp (mjomp o pdte - Baerma ¢
(COMM.)/436/ |(COMM.)/436/202 [22-04-202 Amite 9
2025 /436/ 5 /436/ 4 5 IMAHENDRA
IKUMAR
ISHUKLA
[Parthiv J0811044353  [pjmehtacoo1@rj20-04-2025
s - IDBI BANK LTD! lehta lediffmail.com
(COMM)/322/2 [23-04-2025 s Raj Kumai
025 /322/ (COMM)/322/2025 lAggarwal
[Proprietor Guru|
ICharan Garments
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[Rajnish 9810872353  [rajnish- [21-04-2025
[Kumar 122 @yahoo.co
CCSOMM cs [Banyal Im
0/2] [24-04-202.
5125 )/330/2) commy/330/2025 2470472025 BANK of
IBARODA V:
IREYAZ
IM/s NIYATIKnShn? h9891416768 KkS‘ll:'llgP.ad\'Q@ [21-04-2025
lcs lCOMMUNICATI [Kumar sing lgmail.com
cS JONS PVT LTD V:
COMM 1/2 -04- S|
225 /3312 commy/a31/2025 PUO4EO% K \ANTARAY
IDIGICOM  PVT]
ILTD
Kartik 011-26211488  [legal @katyalass23-04-2025
[Kumar lociates.com
IOMP (IYoMP )
(COMM.)/458/ |(COMM.)/458/202 [24-04-202!
bo2s / /5 /458/ 47042025 VES BANK LTD)
[Vs  HARINDER|
hIgHMAR
" oo o g{ éﬂgEmITEDIPﬁII\}IgEY 8130383143 g)lé‘;gzﬁieoy;dv [22-04-2025
(COMM.)/460/ [(COMM.)/460/202 [24-04-2025  |VS MATA INDIA
025 5 IMLESH
IGARMENTS
IINDIA PVT LTD
[Execution [Execution
Comm.)/138/2 25-04-202,
5)25 )/138/ (Comm.)/138/2025 5704 5 ICANARA BANK|
Vs SUDHIR]
IARORA
[Kartik 011-26211488  [legal @katyalass[23-04-2025
MP a [Kumar ociates.com
OMP )
(COMM.), 25-04-202
bo2s 7479/ \(COMM.)/ 4702025504 2025 IVES BANK LTD|
Vs ANMOL
IKISHAN GUPTA
[Kartik 011-26211488  [legal @katyalass[23-04-2025
MP a [Kumar ociates.com
lOMP [0
(2%(2’2’““‘)/481/ (COMM.)/481/2025[2570472025
[YES BANK LTD|
s PARTHA DE
[Kartik 011-26211488  [legal @katyalass[23-04-2025
[Kumar ociates.com
lomP (1yOMP )
(COMM.)/483/ |(COMM.)/483/202 |25-04-202.
oo /483/ ‘ /483/ 57042025 L o NK LTD
Vs DEEPAK]|
IKASANA
[Execution [Execution M/ Sushi
Comm.)/141/2 [26-04-202, N ushi
5)25 141/ (Comm.)/141/2025 4 5 Agencies Vs M/
[Radhika Organics|
IPvt Ltd
I[LALIT 8130383143 alitpandeyadv [24-04-2025
IPANDEY (@gmail.com
oMp Donmp m
COMM. 1 26-04-202.
(2025 Y491/ (COMM.)/491/2025[70 04205 o bk 1id v
ISHADAB AAS
IMOHAMMAD
Patel Jiva saleSRKSharma 9810379033 g;}::;ix]nsgivl [26-04-2025
Ics Pvt Ltd Vs R I .
cS [Timber ~ Trad
COMM 2 29-04-202, imber 1raders
E) o )/345/ (COMM)/345/2025 [29-042025 through it
[Proprietor  Vija;
Sharma
;EI“&?FE"““"‘ Apv:ip;lam 9891475320 panliajsh;gha‘l:il l25-04-2025
lcs LIMITED v tJinda vocate@gmail.|
(coMM)/346/2(> 29-04-2025  [EXPO o
25 (COMM)/346/2025 [THERMOCONTR]
IOLS PRIVATE|
ILIMITED
IGaurav tyagi|9811407050 ygarlaw@gmai [24-04-2025
.com
ICS c
COMM 2 29-04-202.
E} - )/347/ (COMM)/347/2025 [P90472025 |/ /s Swastild
[Polymers Vs M/
IH M Trading Co
[Kartik 011-26211488 l@katyalas 4 5
lonp a [Kumar ciates.com
IOMP )
COMM. [29-04-202
(2025 V/497/ | cOMM.)/497/202579 7042025 IYES BANK LTD)|
Vs ACHHE LAl
IGAUTAM
ISukhdeep 931155670 icrovisioni31 [27-04-2025
s |Singh (@rediffmail.co
lcs i [m
COMM 2 0-04-2025  [Chirag  Madhok
(O MM/349/2 cOMM) /3492025 0042025 oo M3
Industries Vi
IMohd Faizan
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NAME FEES

SH. ANURAG  SAIN/NEW IALLIED INFO@ZEUSIP
IDISTRICT JUDGEDELHI SERVICES L.com
COMMERCIAL COURT)-
lo1 i ICS(COMM) 242/2025 01.04.2025 EEYTAEE Vs, Eﬁ%};:él% 9871160477 [20.03.2025
IABSOLUTE
ISECURE
INTERNATIONA [ACHIN.MITTA
L. PVT. LTD. VS| L13@GMAIL.C
IOM
il CS(COMM) 243/2025 01.04.2025 IIEZAIZSCTRIG(E)ENKALAA(;}[{'II‘I;IL 9811112729 [24.03.2025
[MOTOR
[VEHICLE PVT,
[ADVAMREND
[RA22@GMAIL.
BANK OF INDIA,\ /o onre o @
[VS. PRIYANKA|
il ICS(COMM) 255/2025 03.04.2025 A NATH[9910717081 [11.03.2025
ISINGH AND|
ISHUKLA
IANR.
[NOT
ICENTRAL BANK] IAVAILABLE
IOF INDIA VS. lSHADAB
il ICS(COMM) 264/2025 05.04.2025 M/S  USHA KHAN 19999699409 [28.03.2025
GARMENTS
IAND ORS.
ISH. DINESH| JADVSANCHIT
IKUMAR VS. M/S| GOYAL@GMAI
IGLAZE TECHNOSANCHIT L.COM
il ICS(COMM) 266/2025 07.04.2025 FACADE lcovar 9999605495 [27.03.2025
ISYSTEMS  PVT|
ILTD.
IGABSLAWASS
IN. L OCIATES@GM
lOUNTER [TECHNOLOGIES[BHAVESH lAIL.cOM
L ICLAIM 22/2025 08.04.2025 IPVT. LTD. VS/KUMAR 9810034712 [26.03.2025
ISATO ARGOX|[SHARMA
[[INDIA PVT. LTD.
IOFFICE@ILOL
IM/S AIR INDIA| [EGAL.COM
[INTELLECT
ICOUNTER ILIMITED VS| 9810294364,
L ICLAIM 21/2025 08.04.2025 ICAPT. SHIVANKIS]}%;ICELAW‘)SIIW&BOO [17.05.2025
IMATHUR
IOFFICE@ILOL
IM/S AIR INDIA| [EGAL.COM
[INTELLECT
ICOUNTER ILIMITED VS| 9810294364,
1l ICLAIM 20/20251 08.04.2025 ICAPT. SAGAROVIE:ICELAW9811_778900 [17.05.2024
ISURESH PATIL
ULF SIDDHARTHW
PRIVATE 17D ORK a4 GMAI
: L.COM
L gSAUIII\\IdTER 23/2025 08.04.2025 [VS. M/Sﬂgfgﬁg 18587809030 8.12.2023
[KHANNA
ILUBRICANTS
ND ORS
IOFFICE@ILOL
IM/S AIR INDIA| [EGAL.COM
[INTELLECT
ICOUNTER ILIMITED VS| 9810294364,
L lCLAIM 19/2025 08.04.2025 ICAPT. ANKURS;];ICELAW9811778900 [17.05.2024
ISINGH
IOFFICE@ILOL
ONT II\‘/II/I\il”l‘“Ang IN%I? INTELLECT FGAL.COM
L co ER 18/2025 08.04.2025  |CAPT. NAVEEN|IVE LAW9810294364’ [17.05.2024
(CLAIM KUMAR OFFICE  P811778900
IPANDEY
/s [PRODIGYLAW
IORANGESTAR [PRODIGY ggNSUJTTANT
[LOGISTICS PVT[LAW @gmail.com
it ICS(COMM) 271/2025 08.04.2025 LTD. VS. M/SCONSULTA 9013554225 7.03.2025
ICARGO CARENTS
ISERVICES
ISRIBALLABH
SH.MANOJ @GMATL.COM
KUMAR [SRIBALLAB
il ICS(COMM) 281/2025 [16.04.2025 ICHOUDHARY [ SHARAN 9650300173 [26.03.2025
S. SH,|
IRAMESWAR
INGH [ANAND.SRIVA
IRATHORE VS| ISTAVA@EQUI
IMAJOR ANAND CORPLEGAL.C
il IOMP(E)COMM (1/2025 [16.04.2025 [PRIYANKA ISRIVASTAV 9958946994  |0M 04.04.2025
IGUPTA (SINCEA
IDECEASED,
[THROIUIGH
ISUPRAPARTN
BANK OFSUMIT ERSLEGAL@G
BARODA ~ VSJANAND,  |0953154353, [MAIL.COM
L [CS(COMM) 280/2025 16.04.2025 IASHA PRATYUSH 0971444643 2.04.2025
[MENDIRATTA [PARIMAL
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ON RESPONDENT NUMBER OF COURT,|
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M/S  LARSEN| JADVOCATESA
ILINKS PVT. LTD| IMEERRAI@G
[MAIL.COM
i ICS(COMM) 279/2025 [16.04.2025 X(S)'O%S SHILLQSR’LMEER 9990518890 02.04.2025
ISTATIONERY
ICO.
[FIS— PAYMENT [RAVILOCHAN.
[EX(COMM) O TIONS 1 CERAVILOCH P5@GMAIL CO
il :‘é\’éARDCOMIgm/zozs 21.4.2025 INDIA PRIVATEDALIPART 9811021128 [15.04.2025
. ’ ILIMITED VS|
t4/2025 SECURITRANS | /11
INDIA PVT LTD
INDUSTRIES VS| HEMANT.LEG
IMOVERS IAL@GMAIL.C
oM
il ICS(COMM) 289/2025 22.04.2025 iNTERNATIONAgSII\,A&NT 9891265248 [17.02.2025
ICONSULTANTS
IPVT. LTD. AND|
THE CMD| lkalpanasrivasta
IORDNANCE a70017@gmaill
com
il IOMP(COMM) |56/2025 22.04.2025 i%(]:{TORY Aslsn[g:LPANA 9818053678 [03.04.2025
[MOHALN LAl
IGUPTA
BRAINROOTZ RKS108@GMA
LABS PVT. LTD| [L.COM
S. IRAKESH
il ICS(COMM) 297/2025 24.04.2025  |-OUERNMENT [SHUKLA 9899454835 [15.04.2025
IE-
IMARKETPLACE
INITIN K| INITINKGUPTA|
(@LEXSNRAJ.C
[HAVELLS INDIASEI\I;;ZFQAY 9711184111, oM
s ICS(COMM) 206/2025 24.04.2025 ILIMITEE  VS. IMEHROTR 882600 ; 109.04.2025
ASHOK KUMAR [y *p R 9919
[BHAT
IANIL [NOT
ICANARA BANKKUMAR [AVAILABLE
ERSUS MRSINGH, 9810288424,
L ICS(COMM) 302/2025 25.04.2025 RAIS  AHMEDIPANKAJ 0811025458 [27.03.2025
IQURESHI IKUMAR
ISINGH
IPROPERTY IDELHI@LEGA
ICONSULTANTS LOPTIONS.IN
L [CS(COMM) 301/2025 25.04.2025 S'II:I];)IA\)IERSI})SVTI\O%%](;E(S;ALQS10700109 17.03.2025
IM/S  SIMOCO|
[TELECOMMUN
ISAMRATKANG|
SHASHANK  |o\npat g 25@GMAIL.CO
AGGARWAL [ o0ett e o ¥
il [CS(COMM) 306/2025 26.04.2025 [VERSUS ASI—IOKBHAV’YA IAVAILABLE 14.04.2025
IKUMAR ANDVERM A
IORS.
I[HIPPOSTORES INITYA@NAKS
g%%l]ﬁyr(%LOGY INITYANAN ILEGAL.COM
ID SINGH/9350558186,
it ICS(COMM) 311/2025 29.04.2025 ILIMITED IVIVEK 120332 [13.03.2025
VERSUS INDIANjgrc o 799913033
JART PROJECTS|
[PVT. LTD.
[TECHNOLOGY INITYA@NAKS
RIVATE INITYANAN [LEGAL.COM
LIMITED  VS/D SINGH/9350558186,
L ICS(COMM) 310/2025 29.04.2025 ICHIRAG VIVEK 9999130332 [13.03.2025
[MARBLES [SINGH
IPRIVATE
[HTPPOSTORES INITYA@NAKS
;g&l\%%LOGY INITYANAN LEGAL.COM
ID SINGH/9350558186,
it ICS(COMM) 309/2025 29.04.2025  [LIMITED VIVEK 120332 [28.03.2025
IVERSUS CKSINGH 999913033
ICONSTRUCTION|
PVT_LTD.
ILEGAL@SIGM
JALEGAL.IN
[V.K. JAIN VS. JARCHIT 9811156111,
il ICS(COMM) 315/2025 130.04.2025 INEERAJ JAIN  [SINGHAL 0500043045 [21.04.2025
CPL IMAIL@ARJUN
DEVELOPERS |, p iy SAWHNEY.IN
IPVT. LTD. VS. SAWHNEY.
il ICS(COMM) 1314/2025 30.04.2025 IGOLDEN SIDDHAR"I: 9899810111 [23.04.2025
[CROWN H VERMA
[OVERSEAS PVT,
LTD
21 [SH. VIDYA PRAKASH,/NEW ladvocatepuneet
IDISTRICT JUDGEDELHI chauhan28@g
COMMERCIAL COURT) CgOMM lcs Puneet Imail.com
25 5)25 )/240/2(COMM)/240/2025 01-04-2025 Chauhan(P), 9354159114 1-04-2025
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OT
s KULDIP PROVIDED
ICS [THAPAR Vs [Deepak INOT
P5 E}ZOMM)/246/2 (COMM)/246/2025 02-04-2025  jnion  of Indid Gautam(P), [PROVIDED [p9-03-2025
5 IAnd Another
ursimarsadanal
s (@yahoo.in
IC: [Vikram Singh Vs |Gursimar
[ E)ZgMM)/QSS/Q (COMM)/253/2025 (03704-2025  Ipany Bhardwaj [Singh(P), 9910266125 [p8-03-2025
oT
lcs STATE BANK OF{,, p 1oy PROVIDED
IC [INDIA Vs
25 (COMM)/254/2 (COMM)/254/2025 03-04-2025 |1\ ~pyrey ICHANDIOK [9818365119 [01-04-2025
025 PRASAD (P,
[SKUMAR@UN
[UMLAW.IN
ICS c IANI Media PVtSi dhant
25 E)(;gMM)/259/2 (COMM)/250/2025 04-04-2025 ;tedws Vs IN24Kumar(P), 98996-75905 [26-03-2025
[Ekant23@gmai
J.com
ICS cs ICANARA BANK lEkant
25 E)C2§MM)/258/2 (COMM)/258/2025 04-04-2025 ‘SIISNGH AVTARLuthra(P), 18376841313 [28-03-2025
rishi@unitedan
cs Idunited.com
25 (COMM)/257/2 cs 04-04-2025 [Shravan 9650682928 [02-04-2025
025 ((COMM)/257/2025 [Bansal(P),
lekant23 @gmail
cs L.coll
Cs ICANARA BANK [Ekant
i E)C;S’MM)/ 263/2|coMM)/263/2025 °50472025 s RAMO DEVI [Luthra(p), 376841313 2-04-2025
ehtavirender
lcs (@yahoo.com
CS
25 5)02(5)MM)/261/2 (COMM)/261/2025 05-04-2025 9811151865 [25-03-2025
Neetulojhaog@
lcs lgmail.coln
25 (COMM)/262/2 cs 05-04-2025 fShiv 9873944894 2-04-2025
025 (COMM)/262/2025 [Tyagi(P), ?
[guptaaman 507
cs 7 7 @gmail
C [UPENDER om
25 gCE(;MM)/zm/z (COMM)/270/2025 08-04-2025 GUPTA(P), 1802596 467 4-04-2025
India Pvt Ltd dsaxena@legal
[Through [prism.co.in
25 (CCSOMM)/ 269/2 CS 08-04-2025 AUthOﬁsengII&Fl‘g\/I[)AR(%)93502924o4 3-04-2025
o2, (COMM)/269/2025 Signatory Vs
5 Ploycab India [
Limited Through
suprapartnersle
s BANK of lgal@gmail.com
25 (COMM)/275/2 CS 09-04-2025 [BARODA Vs [Sumeet 9953154353 [27-03-2025
025 (COMM)/275/2025 IANJAY KUMAR lAnand(P), 4
hejuralsolution|
IS@gmaiLcom
ICS c MILIND
25 (COMM)/277/2 (COMM)/277/2025 15-04-2025 ISRIVASTAV |92 10107303 l08-04-2025
025 A(P),
Sriballabh@gm
s lail.com
ICS [Sriballabh
25 gigMM)/MS/Q (COMM)/278/2025 16-04-2025 ISharan(P), 9650300173 [07-04-2025
lankur.sangal@
s [khaitanco.com
ICS IAnkur
25 E)(;gMM)/284/2 (COMM)/284/2025 17-04-2025 lSangal(P), 9873489278 14-04-2025
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lgm:
ICS .
ICS [Ht Media Ltd Vs [puneet
25 E}(;(;MM)/283/2 (COMM)/283/2025 17-04-2025 RENU VATNANI pajai(P), 9213187809 [09-04-2025
egalblj@gmail.
lcs com
ICS |Shasha
25 gngM)/ng/Q(COMM)/290/2025 23-04-2025 Uain(P), 85 878595 29 18-04-2025
lankur.sangal @
s [khaitanco.com
ICS IAnkur
25 E)(;gMM)/294/2 (COMM)/294/2025 [24-04-2025 lSangal(P), 9873489278 [19-04-2025
firagupta27@gm
- lail.com
25 (COMM)/298/2| CS 25-04-2025 [ira 9818976099 [21-04-2025
025 (COMM)/298/2025 IGupta(P),
iragupta27@gm|
lail.com
25 E:CSOMM)/soo/zcs 25-04-2025 [ira 9818976099 [22/04/25
025 (COMM)/300/2025 IGupta(P),
[NOT
IPROVIDED
lcs cs RAHUL ot
25 E)C2§MM)/299/2 (COMM)/299/2025 25-04-2025 IKHANNA(P PROVIDED 17-04-2025
[Patanjall Ayurved| INOT
ILimited Vs IPROVIDED
ICS s Chander ISUDARSHA INOT
25 (COMM)/304/2| 26-04-2025  [Kishor ChaurasiaN [15-04-2025
025 (COMM)/304/2025 [Trading as BabaBANSAL(P), PROVIDED
[Food
Product: §
State Bank of| Eaganlgeetsl_rlng
i i 1993 @gmail.c
ICS cs i{nlﬁ:aer RaJeShGaganpreet m &
25 (COMM)/305/2 (COMM)/305/2025 26-04-2025 (now decease d)lSmgh 9988661698 [15-04-2025
025 IChawla(P),
[Through  Legal
[Heirs
INOT
IPROVIDED
ICS s IM/s S Chand a“dRAJESH
25 (COMM)/307/2 28-04-2025 [|Co Ltd Vs My 9811389028 [22-05-2025
025 (COMM)/307/2025 Rajeev Singh [KUMAR(P),
itya@nakslegal
.com
ICS lcs ISAURABH
25 (OL;(S)MM)/308/2 (COMM)/308/2025 29-04-2025 H)I;ADHYAY 9350558186 [25-04-2025
PROPREITOR -elgal@sigmaleg
EAR [al.in
cs ICS ggUIPI\;IrI?NTS (ARCHIT
25 E)CZOMM)/313/2 (COMM)/313/2025 [30-04-2025  f RAKESHISINGI-IAL(P 9599043045 [24-04-2025
5 SHARMA »
[PROPRIETOR
unitedmark@u
s SANJAY GUPTA| Initedandunited
C IAND VINAY|Shravan om
5 gZOMM)/ 312/2| CoMM)/312/2025 BO 042925 lGUpTA Vs [Bansal(p), [20843455 [p8-03-2025
5 INITISH JAIN
22 [SH. VINEETA GOYAL, IOBJECTION official @maple
Pt s, covm] S ] ey
H g JARBITRATION (OMP JANKUR
3 24 l&c (COMM)/46/2025 01-04-2025 ILTD Vs IGARG(P), 19971420555 [29-03-2025
INORTHERN
ICONCILIATIO RAILWAYS
IN ACT
INot available
ISTATE BANK OFVARUN
ISUIT FORCS
24 01-04-2025 INDIA Vs [CHANDIOK [9818365119 [22-03-2025
IRECOVERY (COMM)/241/2025 RANBIR SINGH |(P),
ACHDEVA awyer.architsin
PROPREITOR ighal@gmail.co
SuTT FORICS |OF EARTHARCHIT Im
24 RECOVERY (COMM)/250/2025 02-04-2025 ESQUIPBEI}]iI;I\I'II“\?ONSINGHAL(P 8447958168 [24-03-2025
IDUNKERLEY
AND COMPANVI
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INot available
ISTATE BANK OF|
[VARUN
ISUIT FORICS [INDIA Vs
P4 RECOVERY  |(COMM)/252/2025 [°27042025  INANAVATH EP})IANDIOK 9818365119 [p5-03-2025
IPRAKASH 4
INot available
ISTATE BANK OF|
2 SUIT FORCS 02-04-202 INDIA Vs XII—\II;II{IIEI)IOK 81836511 [25-03-202!
4 RECOVERY  |[(COMM)/251/2025 472025 ISEPOY M RATAL) 96163065119 5-03-2025
ISHEKAR ’
IANU tarashankarjha
IMALHOTRA Vs ITARA. (@gmail.com
2 SUIT FORCS 03-04-202 INANDOS [SHANKAR 820236 [24-03-202
4 RECOVERY  |[(COMM)/256/2025°370472025  [KARNATAKA THACP) 9552023074 4-03-2025
[RESTAURANTS 4
IPVT LTD
loBJECTION Jgg]éﬁ’a %‘; DD XI\?S [Not available
U/S 34 OF IANR Vs
2 IARBITRATION JOMP 03-04-202| ICAPARO ANAND [Not available l01-04-202!
4 & (COMM)/48/2025 370472025 [ oive 1 JANAND(P), 4-2025
ICONCILIATIO SOLUTIONS
N ACT LIMITED
isidhant@sidha
JANT MEDIA PVT] ntkumar.net
ILTD Vs .
ISUIT FORICS |Sidhant
P4 ITRADEMARKS |[(COMM)/260/2025 (04 042025 g%&;’g{g’oM Kumar(p), 9873047772 [01-04-2025
ILTD AND ANR
iskumaradv212
s .
SUIT FORCS o ISanjay o
24 RECOVERY (COMM)/265/2025 05-04-2025 ggPAR’IMIf‘[II\T]'{FALKumar(P)’ 0312219064 [27-02-2025
IDEVELOPMENT
iskbansalipr@;
ISUPPLE TEK] maiLcomp &
INDUSTRIES
SUIT FORCS IShravan
P4 [TRADEMARKS |[(COMM)/267/2025 [°7-0472025 ;V];Er A]:ST%NI,}IEDBansal(P), 9810017859 2-04-2025
I[FOR TRADING
iskbansalipr@g
INIKE imail.com
SUIT FORCS INNOVATE CV [Shravan
P4 [TRADEMARKS |[(COMM)/268/2025(07 0472025 |yg ASHOK[Bansal(P), 0810017859 2-04-2025
IKUMAR
iskbansalipr@g
imail.com
SUIT FORCS IRSPL LTD Vs [Shravan
P4 ITRADEMARKS |(COMM)/272/2025 [°8-04"2025 I\ MUSHA ALI [Bansal(P), 0310017859 [12-03-2025
R lsondhiandpartn|
IFARMART ler@gmail.com
suTT FORICS ISERVICE PVTIDEEPANKU
2. 08-04-202! ILTD Vs SASLJR 017361501 1-04-202)!
4 RECOVERY  [(COMM)/273/2025 (7 *420%54iptern o™ Sonomie| e
IPVT LTD
isondhiandpartn|
IFARMART ler@gmail.com
2} SUIT FORCS 08-04-202 SERVICE _ pyTipEPANKY 017361501 1-04-202!
4 RECOVERY  [(COMM)/274/2025 [°°7042925  \ip v SUPERG O\ bicp) 70173615 4-2025
IGRAIN ’
ichopra6791@g
ICANARA BANK mail.com
ISUIT FORCS ISanjeev
24 RECOVERY  [(COMM)/276/2025 [09-04-2025 USSMANI UBAIDChopra(P), 9711142200 29-03-2025
INot available
. ISANJEEV
SUIT FORICS ISagar Shinde Vs .
24 ITRADEMARKS [(COMM)/282/2025 16-04-2025 /16 STUDIO IBAGHEL(P) [Not available 14-04-2025
ffice@pplaw.i
[OBJECTION [UNION OH
U/S 34 OH o
INDIA Vs M/s{PRASHANT
24 gRBITRATION ?C%RIM)/ 2/202 19-04-2025 [Kumar BuildersA 18130250698 16-04-2025
5 5 (Enginners  andVARMA(P),
ICONCILIATIO |Contractor)
INACT
TTMES laggarwalrajeev?|
LIMITED v p@gmailcom
S .
ISUIT FORICS [Rajeev
4 RECOVERY  |[(COMM)/287/2025 7 042025 g%]f\%f{ o5 sarwal(®), 9312248337 17-04-2025
ISOLUTIONS PVT]|
LTD
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iskbansalipr@g
g\l;%(iTrRDIC\II\Lss imail.com
s SR
ISUIT FORCS hravan
P4 [TRADEMARKS |(COMM)/288/2025[71"042025  [RADHA Bansal(p), 9810017859 19-04-2025
IKRISHNA
IELECTRICAL
ISTORES & ]
iskbansalipr@g
LD Ve S pra.com
S
ISUIT FORCS hravan
24 21-04-2025 [TEA BASKE 19810017859 19-04-2025
IRECOVERY (COMM)/286/2025 PVT LTD ANDBansal(P),
IORS
IOBJECTION INot available
U/S 34 OH WASPAL SINGH|
b IARBITRATION (OMP bs-0n-n0ss |[CHADHA alias JNIMISH | 0o 6-01-202
4 l& (COMM)/54/2025 472025 |5 CHADHA Vs [MISHRA(P), Ot avarable 4-2025
ICONCILIATIO IBALBIR SINGH
INACT
IMS HIMALAYA| INot available
ICOMMUNICATI
b SUIT FOR(CS bo-0n-n0ss |[ONS PVT LTD PPradeep | oo bo-03-202
4 RECOVERY  |(COMM)/293/2025 [*3°0472025  \ys MS BHARATMishra(P), | °tavataple 9-03-2025
ISANCHAR
[NIGAM LTD
[MEDIA PVT LTD [Deepakjoshi1zg
;SA TIONAL CSIR l2@gmail.com
SUIT FORCS IDeepak
P4 RECOVERY  |(COMM)/292/2025 [*3 0472025 EIJVIRONMENT boshi(p), 9873580987 [09-04-2025
[ENGINEERING
RESEARCH
[Not available
ISTATE BANK OF|
SUIT FORCS INDIA Vs  [Shiv .
g RECOVERY  [(COMM)/291/2025 [23"042025  [URVENDER  [Tyagi(p), otavailable 16-04-2025
ISINGH
IMr Tilak Raj Vs awyer.architsin
hal @gmail.co
SUIT  FORCS CoMPOTER  ARCHIT e
24 RECOVERY (COMM)/295/2025 [24-04-2025 FORMS [SINGHAL(P 8447958168 16-02-2025
[THROUGH ITS”
[PROPRIETOR
IOBJECTION INot available
U/S 34 Of Bansal
IJARBITRATION |[OMP IConstruction Co [Sayed Wasif] .
= & (COMM)/58/2025 [25042025 [y UNION OFHaider(P), [Notavailable [p1-04-2025
ICONCILIATIO INDIA
INACT
manvakil378 @
lgmail.com
SUIT FOR[CS [NDIAN BANK [MANOJ
24 25-04-2025 Vs MARRY[KUMAR 9811254078 16-04-2025
IRECOVERY (COMM)/303/2025 [ AWRENCE [ARORA(P),
BJECTION Vid!}rkamra@g
[U/S 34 Of imail.com
[VENKATESHWA |,
IARBITRATION (OMP Vidur
24 I (COMM)/50/2025 26-04-2025 (I?gRRS\SO Vs SBIKamra(P), 8447871289 [17-04-2025
ICONCILIATIO
INACT
23 [MS. SAVITA RAO,SOUTH SMALL ldsadvi3@gmail
[DISTRICT g%l;%{g;ss AGRI] lcom
PUDGE(COMMERCIAL 2, New Court cs INITESH
ICOURT L e ICIVIL CASES 04/04/2025 |CONSORTIUM 9810197092 4.03.2025
) [Block-I (COMM)/169/2025 Vs CHANDRAKUMAR(P),
IPRAKASH
[PATTDAR
IM/S SMALIJ nmolpanwarof]
I[FARMERS ffice@gmail.com|
12, New Court] ICS IAGRIBUSINESS [Anmol
[Block-T [CIVIL CASES | coMM)/181/2025 °9/04/2025  [0ONSORTIUM  [panwar(p), (9571717254 1.04.2025
Vs RB|
INDUSTRIES
rbhardwajassoc
liate@gmail.co
s New Court cs STATE BANK OFRANI I
L e ICIVIL CASES 08/04/2025 [INDIA Vs [BHARDWA 9643680913 104.07.2024
[Block-I (COMM)/176/2025 ISOMBIR KUMAR[J(P),
|Authorized dity_la\-jadeleX@
1 mail.com
[Representative ditya !
2, New Courtioryry casps [C5 09/04/202 Mr ParShamPrakash 141 [27.03.202
[Block-I (COMM)/180/2025 9/04 5 [Kumar Vs M/ 995374414 7:03-2025
./ “lArora(P),
[Prabhu  Project:
IPvt Ltd Through|
[kushal. kumar@
ﬁi’llgllfIDRA leruditelegal.asi
2, New Court cS [Kushal e
2 e ICIVIL CASES 09/04/2025 [PRIME LTD Vs 9958724670 7.04.2025
Block-I (COMM)/178/2025 FAISAL KHANKumar(P)’
(BORROWER)
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hubham.shekh
IPHX Consulting| roo1@gmail.c
Private Limted [SHUBHAM lom

] CellcronidSHEKHAR( 7060324867 [13.11.2024
[Technologies PviP),
ILtd

12, New Courtf ICS
[Block-I [CIVIL CASES (COMM)/179/2025 09/04/2025

gnihotrisuchit

la@gmail.com
State Bank  of| @z

India Vs Sanja
IChoudhary

ISuchita
Dixit(P),

12, New Courtf ICS

Block-1 ICIVIL CASES (COMM)/182/2025 15/04/2025 18896932838 [08.04.2025

IGRAPES lsmansari@knm
IDIGITAL Keshay Lin

G {Singh 7503232925 16.04.2025
ILIMITED Vs ISaini(P) -04-
Sharify ~ Services| ’
Private Limited

12, New Court| ICS

Block-I CIVIL CASES (COMM)/203/2025 21/04/2025

M/S A P ikrantmalik10
ISECURITAS lo7@gmail.com
[[INDIA PVT LTD [VIKRANT 6 6 6
Vs M/S DUNZOMALIK(P), 9654550639 [26.03.2025
IDIGITAL PVT)
ILTD

IM/S  AUWREP| varnikabajajadv|
IMS CHANCHAL locate@gmail.co
IGUPTA SOLEVarnika m

PROPRIETOR  [Bajaj(P), 538000707 [08.04.2025
Vs SRIJAN|
[ENTERPRISES

12, New Court| ICS

IBlock-I CIVIL CASES | o0ty /202/2025 P/ 04/2025

12, New Courtf ICS

[Block-I [CIVIL CASES ((COMM)/207/2025 [22/04/2025

Vijaymishra6.
[Deepak Yadav Vs @Jgrynna]iLcom *
COSPACES TJAY
23/04/2025 |OPTECH

PRIVATE IMISHRA(P),
ILIMITED

Cs
(COMM)/213/2025

12, New Court]

Block-T ICIVIL CASES

9136346788 10.01.2025

Small  Farmers| angparmar.slaw
lAgri Buisnes: yers@gmail.co
IConsortium Vs V{Anshul
[Chandratan IGupta(P),
[Foods PVT LTD|
IAND Ors

Cs
(COMM)/222/2025

12, New Court

IBlockT ICIVIL CASES

26/04/2025 9205089671 9.04.2025

jutkarshbhargav
[VBL laindia@gmail.c
IPharmaceutical gﬁﬁ‘;ﬁi@A 10572261 m b 04,202
Vs RADHA| 991057 3.04.2025

ART PHARMA |©

12, New Court

IBlockT ICIVIL CASES

CS
(COMM)/223/2025 [26/04/2025

24 [MS. ANURADHA SHUKLASOUTH [ELECTRICALS lunitedmark@u
[BHARDWAJ,  DISTRICT| PVT LTD Vs nitedandunited
PUDGE(COMMERCIAL 6, New Court] . ICS [VIKRAM |Shravan om

ICOURT) Block-1 ICommercial (COMM)/162/2025 01-04-2025 IKUMAR JAIN[Bansal(P), 9650682928 126..03.2025
IPROPRIETOR
IOF SUNLIGHT]

unitedmark@u
IDEEPAK Initedandunited
ICS IKUMAR |Sh: om

(COMM)/171/2025 [°570472025  [KHEMKA Vs Bai\ﬁ?p) 9650682928 1.03.2025
M PRAKASH

6, New Court

Block-1 ICommercial

) Ipratapsahni@y

y/ Sb . ]i)P{CUTe lahoo.co.in
imbri Tivate]

. ICS P [PRATAP

ICommercial (COMM)/174/2025 07-04-2025 SI;LTxitEd Vs Px(zSAHANI(P), 9871437605 29.03.2025

[Private Ltd

, New Court]
[Block-I

25 [SH. SANDEEP YADAV ISOUTH rahul28vips@g
[PRAGYA OHRI imail.com

ICS Vs  GOPAL DIRahul
(COMM)/183/2025 [15/04/2025 ATy harma (p) (5527106691 ls751
WEWELLERS

17, New Court|

[Block- ICommercial

[M7S GREATECH) lattriandattri@g
[TELECOM mail.com
[TECHNOLOGIES
15/04/2025 [PVT LTD Vs IS\TIII\\I‘EDHE(%I))
M/S M K
IPRINTECH PVT]|
LTD
IM/S GREATECH] ttl:iandattri@g
[TELECOM imail.com

17, New COHITC ial CS li5/04/202 [TECHNOLOGIESINAVDEEP 18860751228 6
[Block-T OMmMErelal \(coMM)/185/2025 [¥/ 042925 IpVT LTD Vs [SINGH(P) 75 h5649
IM/S
[TRENDPORT

ICS
(COMM)/184/2025

17, New Courtf

[Block-1 ICommercial

18860751228 k5748

dvocateshyam]
[Union Bank Of| lha@gmailcom
17, New Courfio,mercial [0 [15/04/202 [India Vs ?{lz:?r 11 0 o
Block-I (COMM)/189/2025 ['5/ 42025 labhishek [ty 71134359 Hs74
[Upadhyay
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. ladvocateshyamiji
[Union Bank Of| a@gmailcom
17, New Court] cs [[ndia Vs TuntunfShyam

e ICommercial 15/04/2025  [Kumar ProprietorfKumar 9711343590 Us5740
fplock1 (COMM)/190/2025 lof P K GeneralJha(P)
Store

linfo@markshiell

|Amritsar  Haveli| \d.in

[Cuisines PrivateANSHUMA
[16/04/2025 {3 o g Vs IN(P) 9911373783 U5740

IAmritsari Haveli

ICS
(COMM)/191/2025

17, New Court|

[Block-1 ICommercial

lagnihotrisuchit

K of la@gmail.com
State  Banl oflg  chita

16/04/2025 India' Vs ShriDixit(P) 8896932838 U5755
ISumit Kumar

ICS
(COMM)/192/2025

17, New Court|

Block-1 ICommercial

lsatishkashyap.2|
IPUNJAB ISATISH lo10@gmail.co
ICS INATIONAL IKUMAR m
(COMM)/199/2025 [9/04/2025  [gANK Vs  [KASHYAP(P[?873600950 u5762
JARJUN KAPOOR|

17, New Court]

Block-1 ICommercial

ladvprankrishna
IPRECISION (@gmail.com

cs ABRASIVES PVIran
(COMM)/215/2025 23/04/2025 L TD Vs [Krishna 9811294972 5763

SIMPLEX TOOLS"2"2(P)

17, New Court|

Block-1 ICommercial

laliquaisar110@
PUNJAB lgmail.com

s INATIONAL lQuaisar
(COMM)/216/2025 [23/04/2025 SBSEESH Vs |Alip) 9999802592 ls743
KUMAR JAIN

17, New Court]

[Block-1T ICommercial

irbhardwajassoc
liate@gmail.co
ISTATE BANK OFRANI 0643680913 4-07-2024
25/04/2025 [INDIA Vs M SBHARDWA 180104108 1’ & 21-04
KIRAN b 1041083 ko2s

Cs
(COMM)/220/2025

17, New Court]

Block-1 ICommercial

26 [SH. SANJEEV KUMARSSOUTH Inishityogi; @g
INGH, COMMERCIAL RALIMAT ALL V: imail.com
ICOURT. 29, New Court| ICS INISHIT 9717153888

S 01/04/2025 KRISHAN 4 [24.03.2025
[Block-1I (COMM)/160/2025 SINGH AND ORSYOGI 9818947063

ICommercial

ICLIX CAPITAL "ssociatgsrsgar
ISERVICES PVTRav-i lg1@gmail.com
ILTD Vs M/ SShankar 9718182038,
[Krishna SuperG ®) 9711461016
Speciality arg(t),
[Hospital

CS
(COMM)/165/2025

29, New Court|

Block-11 ICommercial

02/04/2025 [28.03.2025

M/S  SWASTIK lanant@ananta
imlegal.com
lcs [INFRASTRUCTU IANANT &
02/04/2025 |RES Vs YF( 19999998560 1.04.2024
(COMM)/166/2025 PROJECTS PVI‘MALIK
ILTD

29, New Court

Block-11 ICommercial

IBUSINESS [dsadvi3@gmail
ICONSORTIUM L.com
CS SFAC Vs [DALIP
(COMM)/170/2025 [°4/04/2025 GUNL Drvisinan  [psioi97002 4.03.2025
IPROPRIETRESS
IM/S RAJN]
[Through it; ichambersofprat|
i leeksolanki@gm
CS ;:I;giear e \slgthRATEEK lail.com &
(COMM)/108/2025 [19/04/2025  |p\1ri7A ISOLANKI(P (9818372768 9.04.2025
IBUILDING 4
IMATERIAL
[RAYEM —FOODS| Ticeollp@gm
INDUSTRIES il.com
IPVT LTD Vs |[SHANTNU
21/04/2025 |[KKR PRODUCTSAGGARWA 9999347367 [15.04.2025
JAND IL(P),
IMARKETING
PVT L.TD

29, New Court]

Block-11 ICommercial

29, New Court]

Block-11 [Commercial

ICS
(COMM)/201/2025

29, New Court]

[Block-1T [Commercial

unitedip@unite
KISAN [dworld.co.in

IMOULDINGS ISUDARSHA
22/04/2025 |LIMITED Vs N 9810132015 [17.04.2025
IDEEPAK DUBEY[BANSAL(P),
JAND ANR

29, New Court]

[Block-1T ICommercial

ICS
(COMM)/208/2025

[MALIRA off.rmp@gmail.
BUDHIRAJ D/O| om

IANIL BUDHIRAJRaghavendr

23/04/2025 Vs SURKHI Mohan/9910609504 130.01.2025

IMATHARU D/OjBajaj(P),
ISH IP§
ATHARII

29, New Courtc mmercial ICS
Block-I1 ommercia (COMM)/214/2025
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M/S  BALAJER satyaprakashsh
ran@gmail.co
9, New CourtCommercial CS 25/04/2025 DsE V1\3[3/LS0 ggﬁ'STEClS’AngK?\SH 7763088371, T ’ [17.04.2025
[Block-1I (COMM)/218/2025 SERVICES ANDISHARAN 8810376557
IORS
I[FARMERS AGRI+ ”ngpartner_slaw
IBUSINESS yers@gmail.co
29, New Courtc al ICS 6/04/202 ICONSORTIUM |Anshul 205089671 fm 109.04.202.
[Block-1T Ommercia (COMM)/221/2025 4 5 s M/SGupta(P), 920508967 9-04- 5
[HATHRAS
[FOODS PVT LTD|
IM7s~ HARTKRIT ladvocate.nares
Ilig‘llg)SN Vs M/ lhpanwar@gmail
29, New Court] . ICS INaresh -com
Block-1T ICommercial (COMM)/224/2025 28/04/2025 iNTERNATI}?IiﬁIPanwar(P), 9810008482 [25.04.2025
[PRODUCTION
ILTD AND ANR
laliquaisar110@
lbuniab Naitional lgmail.com
unjal aition: .
29, New Court] . ICS IQuaisar
- ICommercial 29/04/2025 [Bank Vs SONY|Y. 19999802592 [08.04.2025
[Block-1I (COMM)/226/2025 ICHOUDHARY |Ali(P),
27 EH LOKESH KUMARSOUTH il
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH, DISTRICISOUTH- e chitramalhotral
ISYNDICATE
PDUDGE [EAST legal@gmail.co
BANK Vs SMT) percs
ISUDESH PROP|
IM/S  VAIBHAV|CHITRA
IBOUTIQUE ANDMALHOTR
ICS(COMM) 1275/2025 04-04-2025  |PARLOUR A 9212888057 25-01-2025
[NOT
[MAHENDER N )
STNGH BISHT VSPRATEEK MENTIONED
IDr. MAJORBHARDWA
IPRADEEP 3] &
IKUMAR ISUMANT
ICS(COMM) 280/2025 05-04-2025  |SHRIVASTAVA |[NARANG (9899112615 2-04-2025

arun.kumar@

M/S LODHI| karanjawala.in

IPROPERTY
ICOMPANY LTD|VARUN
Vs BHASKARKUMAR &
ICS(COMM) 281/2025 05-04-225 IPOKALE IROHIT 9810402535 3-04-2025
lakul.mehandru
(@gmail.com

IRANT
IAGGARWAL
JAND ORS Vs ALKIAKUL
I[ENTERPRISES [MEHANDR
ICS(COMM) 208/2025 16-04-2025  JAND ANR U 9873730409 7-04-2025
lsanampreet.sin
L v g{l@khaitanleg
DRHARORS f-com
IAESTHETICS
IOMP(I) [PRIVATE [SRISHTI
(COMM) kho/2025 16-04-2025 ILIMITED PUNEJA 18800600664 15-04-2025
latulhighcourt2

looo@yahoo.co
IM/s KIRLOSKAR)

IPROPRIETORY |ATUL
ILTD Vs  M/sKUMAR

ICS(COMM) 1306/2025 17-04-2025 PLNEI\J{S)IL JAIN 9810040036 9-04-2025
[ T~ raashidaazam@|
gg;%lﬁg[‘: lgmail.com

ILIMITED Vs
ISTATE BANK OF|
INDIA (SMERASHID N,
ICS(COMM) 317/2025 21-04-2025 IBRANCH) IAZAM 9718338448 10-12-2024

IGURDASHMESH] vibhor@bavleg
ICYCLES  PVT| fal.in
LTD. Vs ATLAS|

ICYCLES
(HARYANA) IVIBHOR
ICS(COMM) 333/2025 24-04-2025  |LTD. IGARG 9811352998 9-04-2025
PARTNERS ga:ntalflg;‘:;‘d‘
ILIMITED Vs M/ gmail.
18 BLOCK 1 BALMER
ILAWRIE  ANDISHANKAR
ICOMPANY IKUMAR
ICS(COMM) 1334/2025 [24-04-2025 ILIMITED PJHA 19810400515 17-04-2025
laarshia@saikris|
BENTLEY &aassoclate&c

ISYSTEMS  INC|
IAND ANR. Vg
IRAJIV  MITTALJAARSHIA
ICS(COMM) 338/2025 25-05-2025 JAND ANR. IBEHL 9818061242 23-04-2025
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ladvoshaliniseng|
lar@gmail.com
[MANISH RANA|
s SAMAD|SHALINI
ICS(COMM) 1339/2025 [25-05-2025  |ALAM ISENGAR 9315700863 27-09-2024
BENTLEY ;are;sha@?ianan
SYSTEMS  INC| [ canand.co
IAND ANR. VsPUNEET
SHANMUGAM |AHUJA &
ISARAVANAN [VAREESHA
ICS(COMM) 1340/2025 [25-05-2025 IAND ANR. JAIN 19899228168 15-04-2025
IPRANA25000
(@GMAIL.COM
ICANARA BANKPRATAP
Vs MANISHICHANDRA
ICS(COMM) 1341/2025 25-05-2025 JAIN IRANA 19990366723 [01-04-2025
‘O';_\“ o ‘M /9 inayidubey77@
IPRIVATE [gmail.com
IAFFAIR
[HOSPITALITY Vs
IANAND ISAURABH
ICS(COMM) 1348/2025 26-05-2025 SAVRASV\‘I)éTﬂ “IS_INGH 1999907141 102-04-2025 |
[ELECTRICALS ‘j@“l““d,i"mp“"?
Vs NORTH| pgmarl.com
ISELECT
[ENGINEERS
IPRIVATE
ICS(COMM) 52/2025 [28-04-2025 ILIMITED INITIN JAIN (9999650755 21-04-2025 |
SPIRITED B@HQ,‘SE}{’?:&“
ILABLES PVT) g .
ILTD A%
IGRANO69
IBEVERAGES
ICS(COMM) 1353/2025 28-04-2025 IPVT LTD IMUNISH 9811427955 6-03-2025
eavara_pag e
s SANJAY| vemail
(BORROWER) "
PROP OF M/
[YANA JANKUR
ICS(COMM) 1355/2025 [20-04-2025 IENTERPRISES |SINGH 19808888806 23-04-2025
29 MS. NEELAM SINGH,EOUTH— IADVGAURAVP
[DISSTRICT JUDGE [EAST PARDEEP [URI@GMAIL.C
|OM
ICS/COMM/272/25 (03.04.2025 ﬁllj\l\l/‘[ggTRA VS.SII}EIRAV 9833947824 18.03.2025
ISUMAN LATA
IRAJAT@ATHA
IM/S DESIGNERS| IRVACHAMBER]
[HOME VS. M/SRAJA S.COM
ICS/COMM/276/25 (03.04.2025 ICCW ISEHGAL 9999550282 131.05.2025
ISPECIALITIES
[PVT. LTD.
[WHITEANDBL
M/S ~ COMAQ IACKLAWYERS
[INDIA PVT. LTD'KUNAL @GMAIL.COM
ICS/COMM/315/25 [19.04.2025 IVS. M/S VOGUEKUKREJA 9871236226 7.04.2025
ISECURITY SOL,|
IPVT. LTD.
ICOMMERCIAL
SUIT IMIRAJ [UPADHYAYAR
[ENTERTAINME EIETIOSIG@GMAI
ICS/COMM/316/25 [19.04.2025 ggNCgll;Il?' VS'%?EEHYAY 9045375818 [15.04.2025
ICAPITAL INFRA|
IPROJECTS
" IRAJANDCOMP
[AMBHA ANY@GMAIL.
[ELECTRIC lcoM
ICS/COMM/375/25 [29.04.2025 ISTORE VS. M/SNITIN JAIN 9999650755 [21.04.2025
[ENGINEERING
IKUHAR.RENU
IBLU DART] @GMAIL.COM
ICS/COMM/359/25 [30.04.2025 i)il;)l(g:\s{ VS.I;%I;I&R 9717369353 [24.04.2025
[TECHNOLOGIES
IDATACOADVO
ICATES@GMAI
LAVA IL.COM N/A
INTERNATINAL [PRADEEP
IOMP(COMM.)/36/ LTD. VSBHARDWA
25 16.04.2025 IANURAG GUPTAY 892085456
[ARBITRATION JYOTIADVOCA|
UNION OH CEOB@GMAIL.
INDIA VS. M/ IN/A
IARSH
IOMP(COMM.)/37/2| ICONSTRUCTION|
17.04.2025 S PJYOTI 9716978896
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30 [SH. AJAY KUMAR JAIN he463ww@gm
I[EAST S ANJAY lail.com
ICommercial ICS JALOK SHARMA
Suit (COMM)/295/2025 [16-04-2025 s ANKIT DIXIT IPADAM 9811112087 [01.04.2025
WAIN(P),
rashikaved128
[GOUTAM (@gmail.com
[Commercial (CS 19-04-2025 SB?QEM A VA/:KARASHIKA 19958871701 [09.04.2025
Suit (COMM)/311/2025 IONKAR SINGHVED(P),
[NARANG
[MAVEN rashi.bansal@r
AUTOMATION Taw.in
. Vs MAVEN| .
ICommercial ICS [Rashi
. 21-04-2025 JAUTOMATION 9811229212 [03.04.2025
Suit (COMM)/312/2025 SOLUTIONS Bansal(P),
[PRIVATE
bo LIMITED _
[TEEJ advocqtessmgh
[ENTERPRISES Thak (@gmail.com
. ur
[Commercial cs [22-04-202 [vs ZASHEDDee ankar 9899606 104.04.202!
ISuit (COMM)/320/2025[F2" 472025 [FASHIONTECH Sin IL(P) 9899606394 4.04.2025
PRIVATE 815,
[LIMITED
FAST FOURWARD] legal @shivams
LOGISTICS lharma.info
commercial  lcs INDIA PVT LTD [SHIVAM
Suit (COMM)/337/2025 25-04-2025 ﬁEDIA COSMOS|SHARMA(P)9654545855 104.11.2022
[PRODUCTS PVT]|
LTD
info@dsnlegal.c|
IANURAG GUPTA| jom
ICommercial ICS IHUF Vs  [Rakesh
ISuit (COMM)/354/2025 [F97°472925  SURESH Kumar(p), 7310707170 [12.02.2025
IKHANDELWAL
131 [MS. ANU GROVER BALIGA[SOUTH- [NOT
[EAST SMFG  INDIA IPROVIDED
EXECUTION  |[XCOMM - Avjfrfom sops  [CREDIT CO! 60000232 /o3
PETITION C’(’)mm oj202s | 4-2025 | TD. Vs RAKESH| 956009923 7/03/25
. 5 SHARMA ISH. KARAN|
CHHIBBER
INDUTYAGI.o6|
JARBITRATION M/S RG] (@GMAIL.COM
IAND IOMP IASSESTS PVT)
ICONCILIATIO [(COMM.)/33/2025 0142025  |TD. Vs DR 9711451772 [P5/03/25
INACT SONIAJINDAL |\is. INDU|
[TYAGI
IADMIN@TASL
M/s cIco| AW.IN
[EXECUTION  [EXECUTION [TECHNOLOGIES|
PETITION  [(COMM.)/122/2025°*"*4"2925 17D Vs M/S BAQgH. 0711894196 I
PVT LTD ANUDATT
IDUBEY
7S AKSH] SHIVAMSACH
it
s JAIL.COM
gS%{MERCIAL ?CSOMM) /265/2025 01-04-2025 IMUKAND 9416027279 7/03/25
SYSTEMS ~ ANDSH.
INETWORKING [SHIVAM
PVT LTD [SACHDEVA
TECHNOLOGIES IADVPRAVEEN
[THROUGH ITS o2 @GMAIL.CO
IPROPRIETOR V: IM
gg%MERCIAL ?(JSOMM)/266/2025 01-04-2025  [M/S AALY 9310717274 5/12/24
RESEARCH ANDSH.
ISOLUTION PRAVEEN
PRIVATE. INGH
[YADAVRAZEN
i\l’{ﬁGINgAP%O (@GMAIL.COM
[EXECUTION |EXECUTION ,
02-04-2025 [LTD. Vs SHRI| 9312046733 [21/10/23
IPETITION ((COMM.)/124/2025, SANJEEV H.
IKUMAR RAJENDER
[YADAV
[CONTACT@IN
INIYOGI OFFSET| IingATUSLAW
[EXECUTION ~[EXECUTION PVT. LTD Vs Mr| :
PETITION  [(COMM.)/125/2025(°2 ®420%5  |prijesh  Tiwari po71850060 17/08/25
[Proprietor [SH. AYUSH|
IBEOTRA
SIDDHARATH
[Puran Chand) SIKRI@GMAIL
ICOMMERCIAL (CS los-04-2025 |[Famta Vs Spica 810906 1COM o2 /04/2
SUIT (COMM)/279/2025 4-04 5 [Money  Limitedigyy. 9510906774 4/25
nd Anr. ISIDDHARA
[TH SIKRT
[FIANS [OFFICE.AWAS
B pocirEzao
ICOMMERCIAL (CS [MAIL.COM
07-04-2025  |[LTD A% 9871178106 [27/03/25
ISUIT (COMM)/284/2025 EAGABRIZ
SHIPPING PVT.&'I- AMIT|
ILTD. 'ADHWA




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETITIONER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
NO. T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

[MUNISHLAW.
IM/S  SPIRITED| VOHRA@GMA
ILABELS PVT] IL.COM
ICOMMERCIAL |CS .
07-04-2025  [LTD Vs GEMIN]| 9811427955 l06/03/25
ISUIT (COMM)/285/2025 PERSONAL ISH.
ICARE PVT LTD [MUNISH
IVOHRA
FFICE@VALI
IGSI .CO.IN
ICOMMERCIAL |CS L 6-04-202 [ENTERPRISES 1035822 bo/03/2
suIT (COMM)/300/2025['°7%472925  |pVT LTD. Vs M/Sigy. 9910355225 9/03/25
IVYAS ENERGY [BHASKAR
VALI
[KHANNA_ASS
l0@YAHO00.CO
EXECUTION  |[EX-COMM - Award IAJAY TRIKHA Vs LN
PETITION Yy Arbl17-04-2025 IGURDEEP 9/03/25
IComm./15/2025 ISINGH
[SH. VINOD|
by [KHANNA 19953455478
IACE [ABHINAY@LE
[ENTERPRISES IGALKNIGHTS.
ICOMMERCIAL (CS 042005 Vs NEW SHOP () 886478 | 08/04/2
suIT (COMM)/307/2025 70472025 |STORE lsH. 999955647 4/25
INETWORK PVIABHINAY
LTD IGUPTA
[SUBHI1673@G
ISTATE BANK OF MAIL.COM
ICOMMERCIAL |CS
17-04-2025 [[INDIA A% 18800784740 128/03/25
ISUIT (COMM)/308/2025 SEEMA ISH.
IDHARMEN
IDRA SINGH
LITIGATION@
PrILLIPS tvDIA S A THHL
ICOMMERCIAL |CS [EGAL.COM
17-04-2025  [LIMITED Vs NT(] 8750905558 05/04/25
ISUIT ((COMM)/309/2025 IINDUSTRIES ISH.
LIMITED IPRABHU
[TANDON
[AGNIHOTRISU|
ISTATE BANK OH (CHITA@GMAL
ICOMMERCIAL |CS L.COM
17-04-2025  [INDIA Vs SHRI| 8896932838 14/04/25
ISUIT ((COMM)/310/2025 SAURABH IMS.
[SUCHITA
IDIXIT
APTTAL IVERMA.VISH
EQUIPMENT WENDRA@YA
INDIA Vs R. K| [HOO.CO.IN
ICOMMERCIAL |CS .CO.
-04- IASSOCIATES
SUTT (COMM)/319/2025 21-04-2025 pase i 7683073187 4/02/25
HOTELIERS PVTVISHWEND
LTD AND ORS. [RA VERMA
WHITEANDBL
%\;I\I/SIA PVQFO%I})C ACKLAWYERS
[EXECUTION [EXECUTION ] (@GMAIL.COM
23-04-2025 [Vs M/S GREEN| 9871236226 14/01/25
IPETITION (COMM.)/147/2025 DAY ENVIRO|
PROJECTS {SH. KUNAL
KUKREJA
INATWARRAI@)
IARBITRATION IMS SARIKA| [GMAIL.COM
IAND OMP ICHATURVEDI
ICONCILIATIO [(COMM.)/39/2025 [*47042025  Iys' AGARWAILjgy. 9818906064 "
IN ACT JAUTO TRADERS [NATWAR
RAT
[AARSHIA@SAT
SYSTEMS  INC A
ICOMMERCIAL (CS ] [CIATES.COM
24-04-2025 s MR MANISH| 9818061242 [26/03/25
ISUIT (COMM)/335/2025 SANWALKA IMS.
JAND ORS [AARSHIA
BEHL
[AMOL_SHAR
SHREE ~GOPALJ IMA@SNGPAR
EXECUTION  |[EX-COMM - Award IGUPTA Vs M/S| ITNERS.IN
PETITION Yy ArbJ26-04-2025  [AIMS SANYA| 7230812125 4/04/25
IComm./19/2025 IDEVELOPERS
PVT LTD [SH. AMAN
[STWASIYA
SHAHRUKHEJ
LIVING MEDIA lAZ@HOTMATIL
[NDIA LTD Vg COM
ICOMMERCIAL |CS ]
26-04-2025 [DALMIA  LIFH 7838390214 l09/04/25
ISUIT (COMM)/349/2025 ICARE PRIVATESH.
LIMITED [SHAHRUK
H EJAZ
INAJANDCOMP
IAMBHA IANY@GMAIL.
ICOMMERCIAL [CS b6-04-2025  |[ELECTRIC 810484224 |OM b1/0a/2
SUIT (COMM)/350/2025[2°"%472925  |STORE Vs 8. K 9510454224 4/25
.PROJECTS SH.  NITN|
JAIN
INOT
[PROVIDED
EXECUTION  |[EX-COMM - Award ISMFG INDIA CO||
PETITION o Arbf29-04-2025 [LTD. Vs RAJ] 9560099232 l21/03/25
IComm./20/2025 IKUMAR BAMBA
H. KARAN|
HHIBBER




32

COURT

ISH. BHUPESH KUMAR

DISTRIC COURT
T ROOM

IEAST

[22

CASE TYPE

ICommercial
Suit

CASE NUMBER

ICS
(COMM)/270/2025

DATE

REGISTRATI NAME

ON

03-04-2025

OFPETT
VSE
RESPONDENT
NAME

ISTATE BANK OH
[INDIA Vs SH|
IVINOD R

NER ADV(

[Dharmendral
|Singh

ICAT ADVOCATE
MOBILE
NUMBER

18800784740

ADVOCATE
EMAIL ID

ishubhil673@g
imail.com

DATE OF E-|
PAYMENT
OF COURT]|
FEES

[28-03-2025

ICommercial
Suit

ICS
(COMM)/271/2025

03-04-2025

ISUMAN MALLIK]|

IAND ORS.

Vs M/S AABIDNITESH
IPAPER CONESKUMAR

18700348031

786advocate@g
imail.com

01-04-2025

ICommercial
ISuit

ICS
(COMM)/293/2025

[15-04-2025

AT INF
ISOLUTIONS

SHRI ~ MANTU|
IMANDAL

IPVT. LTD. VsRenu Tyagi

9560428809,

ladv.renu31@g
[mail.com

[25-02-2025

Commercial
Suit

CS
((COMM)/301/2025

[17-04-2025

IVINOD GUPTA|
Vs M/S AXARQ)
ENTERTAINME
INT PVT. LTD|
JAND ORS.

ISHIVANT
VERMA

996 8888 021

IADV
IAAKASHTRIPA
THI@GMAIL.C
IOM

[23-07-2024

ICommercial
Suit

ICS
(COMM)/302/2025

l17-04-2025

ISTATE BANK OF
INDIA Vs
ICHITTA

IRANJAN ROUT

SH Dharmendra)
|Singh

18800784740

ishubhil673@g
imail.com

[28-03-2025

ICommercial
Suit

ICS
(COMM)/313/2025

[21-04-2025

IDEVESH
IKUMAR SINGH]
Vs ROYAL
ISUNDARAM
IGENERAL
[INSURANCE CO|
ILTD. AND ANR.

[HERAMB
ISHARMA

19416002154

l15-04-2025

ICommercial
ISuit

ICS
(COMM)/330/2025

24-04-2025

ISHARMA

ICANARA BANKlPratap
Vs PANKAJ|Chandra
[Rana

9990366723,

[prana25000@g
Imail.com,

Commercial
Suit

CS
(COMM)/331/2025

[24-04-2025

M/S J
EXPORTS Vs

ISHIPPING PVT,
ILTD.

WORLD  WIDESarthak
ICLEARING AND(Chugh

9873471243

[Vashvardhanrat]
lhore4(a-
IGmail.Com

7-04-2025

ICommercial
Suit

cs
(COMM)/345/2025

[26-04-2025

IM/S CONSOLE
ISHIPPING
ISERVICES

IM/S MNB|
LOGISTICS PVT|
LTD. AND ANR.

[INDIA PVT. LTD.Deepak
IAND ANR. VsGautam

8178925937,

ladvocatenks393|
(@gmail.com

[11-03-2024
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COURT

IMS. NEERA BHARIHOKE,
IDISTRICT
VUDGE(COMMERCIAL
ICOURT)

CASE TYPE

CASE NUMBER

DATE

OFPETT NER

REGISTRATI NAME VS

ON

RESPONDENT
NAME

ADV
E

ICAT ADVOCATE

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

IOFFICE.CHAN
ISTATE BANK OF| g}\/([)AKI(]_(‘Z(EOM
ICommercial ICS [INDIA VSARUN -
Suit (COMM)/267/2025 [°2°04"2925  |A\NMOL ~ SINGHICHANDIOK 818365119 [p8-03-2025
JAND ANR.
lgnilhotrisuchital
(@gnmail.com
ICommercial ICS STATE BANK OFSuchita
ISuit (COMM)/268/2025 02-04-2025 {{I\(I)[;I]:IANIVS MRS'Dixit 18896932838 [28-03-2025
lgnilhotrisuchita
ISTATE BANK OF| (@gnmail.com
ICommercial ICS l02-04-202. IINDIA Vs MR. V.Suchita 18806032838 b8-03-202.
Suit (COMM)/269/2025[°2042025  IMURLI Dixit 9093263 3-2025
[MANOHARAN
ICANARA BANK| chitramalhotral
legal@gmail.co
) [ERSTWHILE CHITRA mg @g
(Commercial cs 04-04-202 SYNDICATE IMALHOTR (92128880 [25-01-202)!
ISuit (COMM)/273/2025 4-04 5 [BANK Vi N > 57 5 5
[NANDAN
IKUMAR
hitramalhotral
ICANARA BANK| legal @gmail.co
(Commercial ~ |CS ERSTWHILE CHITRA m
ISuit (COMM)/274/2025 04-04-2025 SBXNN%IC‘?;TEMRS'I\A/IALHOTR 9212888057 [25-01-2025
[BHARTI
[prana25000@g
Imail.com
ICommercial cs ICANARA BANK[Pratap
Suit (COMM)/288/2025 109-04-2025 \éi’?ggRKUMARIEZ:Zdra 19990366723 -
lagnibotrisuchit
la@gmail.com
ICommercial CS STATE BANK OFSuchita
ISuit (COMM)/296/2025 16-04-2025 g\g{lf\M\ésH:II\}IRIDixit 18896932838 14-04-2025
IALOK1IRAGHA
ISAVITA lsay @GMAIL.CO
Commercial ~ [CS KHANNA  ANDf M
ISuit (COMM)/297/2025 [07042025  |\NR Vs DHRUV?XII\I\%?R 9990505143 4-04-2025
IBALJNATH
shubhi1673@g
ISTATE BANK OR ail.com
ICommercial CS IDharmendral
ISuit (COMM)/304/2025 [17-04-2025 LI\I?I?II:Y S\IZISA K.Sr?'lsingh 8800784740 [28-03-2025
lamit.advoocate
13@gmail.com
ICommercial CS STATE BANK OFl,ryp
ISuit (COMM)/305/2025 17-04-2025 {BIXIIJ\TIVI\%IAR\;SLAiH-lSINGH 70 11848842 9-04-2025
[M7S PRIDET] exgertlawfirm
PRIVATE @,gmail.com
ICommercial ICS é‘g\gg‘ D Vs M/§ -
ISuit (COMM)/314/2025 21-04-2025 R vinit gupta 9899811600 5-04-2025
IPOLYFLEX PVT|
[ TD. AND ORS
lgovind.rishi@a
KAMAL KUMAR] umeojuris.com|
ICommercial CS GUPTA HUF Vg . .
ISuit (COMM)/321/2025 22-04-2025 II\DIIS\INEISS:{I?UNIYARohlt Taneja9818040003 8-04-2025
JAND ANR.
lgovind.rishi@a
KAMAL KUMAR umeojuris.com|
ICommercial ICS GUPTA vy . .
Suit (COMM)/322/2025 [22-04-2025 SIEIIEESEPAL [Rohit Taneja9818040003 [09-04-2025
[PUNIYA
krishenkumar
ICANARA BANK| (@gmail.com
ICommercial ICS lbo-04-202 Vs MR. RAMKRISHAN o 00 |
Suit (COMM)/323/2025 727472925 [KISHORE KUMAR  [79905777"
IAGGARWAL
lgovind.rishi@a
INIKITA GUPTA| cumenjuris.com|
ICommercial ICS Vs DINESH| . .
Suit (COMM)/332/2025 [24-04-2025 SHISHUPAL IRohit Taneja9818040003 8-04-2025

IPUNIYA




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

N ffice@vali.co.i
IPRIVATE
gfurtn mereial (CCSOMM) /336/202 [25-04-2025 %g\l;fl’l VSBhaskar Vali9910358225 [23-04-2025
336/2025 INFRASTRUCTU
IRE PRIVATE|
MMITFD ANDY
S rul.oculuslegal
o
ICommercial ICS IMAYANK
. 28-04-2025 [ADVISORS PVT| 18826516187 -
Suit (COMM)/351/2025 LTD. M /SPACHAURI
[INNOVATIVE
IPROJECT
lankurgi.nghbhal
Idana@gmail.
(Commercial s [30-04-2025 ggNARA BI\A?II;g(EShu 97 1127 5697 o [23-04-2025
Suit (COMM)/356/2025 PUSHPA DEVI Chaudhary
134 [MS. NIRJA BHATIA, LD.SOUTH- ladvocateopver
IDISTRICT JUDGEEAST ma@gmail.com
COMMERCIAL COURT-
107)DIGITAL SOUTH-EAST,| [Vezlay Foods Pvﬁh Om|
[SAKET COURT ICS (Comm) 200/2025 08.04.2025  [Ltd Vs IndospiritiPrakash 9868167514 7.04.2025
[Bars Pvt Ltd [Verma
pe pmariandasso
ciates@gmail.c
ISwarn Projectech| e
ICS (comm) 327/2025 22.04.2025 Pvt Ltd Vs NavaiSh KriShan9810435717 [21.04.2025
o [[nternational PvtlPal Mari o
td
135 [SH. RAJ KUMAR[JSOUTH- jnil
[TRIPATHI, DISTRICT[EAST
PUDGE(COMMERCIAL
ICOURT)
136 [SH. PITAMBER DUTT,EAST nil
IDISTRICT JUDGE|
COMMERCIAL COURT)
37 [MS. RUBY ALKA GUPTA,[EAST
IDISTRICT JUDGE|
COMMERCIAL COURT) .
ni!
138 [SH. SANJEEV KUMARINORTH-]201, Ne l46/2025 ladvocateraviz9 [18.03.2025
IMALHOTRA, DISTRICI[EAST  [Building KKD (@gmail.com
PUDGE (COMMERCIAL)-
ot [Union Bank Of|
ndiaVsAnoop  |[RAVI
IC.S.(COMM) 03-04-2025  |Kumar IKUMAR 9911118926
la7/2025 /a [23.12.2024
ISAMRAT
IPACKAGINGVsR
N FAUCETS|
IPRIVATELIMITE[DEEPANSH
F-do-- IC.S.(COMM) 05-04-2025  |D lU BANSAL [9555424269
FVICTORY@
INeeraj Aggarwall (GMAIL.COM
[Prop
IM/sAggarwal
[TradingCompany [VIKRANT
F-do-- IC.S.(COMM) |48/2025 07-04-2025 slslamuddin IMITTAL 9868860486 5.04.2025
ladvumeshjoshi
(@gmail.com
[Bank offUMESH
F-do-- IC.S.(COMM) 0/2025 08-04-2025  |BarodaVsKanta PJOSHI 9910568669 [26.03.2025
55/2025 19-04-2025 B K lcloudlawpartn [14.04.2025
[AGARWAL lers@gmail.com
Central Bank off
[ndia Vs Mg
F-do-- 0.S.(COMM) |Aditya Traders 8178359238
59/2025 [23-04-2025  |pxopr 1 ENT IK K TYAGI gﬁ;;:llﬁtgnigl 16.04.2025
[ESCORTSSERVI smar.
ICES PVT LTDVsT|
IR SAWHNEY]
[MOTORSAND
F-do-- IC.S.(COMM OTHERS 9810497887




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

139 [SH. BRIJESH KUMAR 1301, New
IGARG, DISTRICT JUDGE,ARA [Building
ICOMMERCIAL COURT

JAND CABLE PVT]
ILTD Vs /S SNK|
[TRADING
[COMPANY
ICS(COMMERCI|CS Through itSUCHI
IAL) ((COMM)/184 /2025 [01-04-2025 [Proprietor ISHARMA [10/03/2025

1301, New Court|
[Building

[Panasonic
[Holdings
ICS(COMMERCI|CS [Corporation ~ V§SHRAVAN
IAL) (COMM)/193/2025 |03-04-2025  |Ashok Kumar IBANSAL _ [209/05/2025

1301, New Court|
[Building
IPUNJAB
INATIONAL
“S(COMMERCI|CS IBANK VSDEOKANT
IAL) ((COMM)/202/2025[04-04-2025  |[SUNITA [TRIPATHI |26/05/2025

01, New Court|
[Building IMEENA  AND)
JANOTHER Vs
IM/S  ANEESH

ICS(COMMERCI|CS WEWELLERS
IAL) (COMM)/209/2025|07/04/2025 |PVT LTD PAIVATS |01/04/2025
01, New Court|
[Building
IMANDHIR
ISEHGAL Vs
ICS(COMMERCI|CS [MAYANK IGURPREET
IAL) ((COMM)/214/2025 [08-04-2025 ERMA IKAUR 27/03/2025

1301, New Court|

[Building Shree Banke;

Behari  Fabric:
IPvt Ltd Vs Hitesh|
ICS(COMMERCI|CS [Makkar Prop H HSEHDEV
IAL) ((COMM)/215/2025 [08-04-2025  |Creation IRANA l01/04/2025

1301, New Court|

[Building IGOPAL DASS|

IAND ANOTHER|

s M/S INDUS|
ICS(COMMERCI|CS [TOWER ICHITRA
IAL) (COMM)/216/2025 [08-04-2025  |[LIMITED ISINGH 30/05/2022

IM/S NEC WIRH|
IAND CABLES|
IPVT LTD Vs M/
[IGOVERDHAN

ICS(COMMERCI|CS [BIHARI ~SALESSUCHI
JAL) (COMM)/221/2025 [09/04/2025 |CORPORATION |[SHARMA [10/05/2025

1301, New Court]
[Building

1301, New Court]
Building

[MITTALICS NON|
IFERROUS Vs MR
ICS(COMMERCI|CS ICKY IRAGHUVEE|
JAL) (COMM)/232/2025 [16/04/2025 JARIWALA IR KAPUR  03/02/2025

1301, New Court]
[Building

IM S Easy Life
Services India Pvt|

ICS(COMMERCI|CS ILtd Vs M S LogiRAKESH
JAL) ((COMM)/247/2025 [21/04/2025  [Buildtech Pvt Ltd |PAL l09/04/2025
301, New Court] “;““‘ B ‘;I']‘:“ﬁﬁgi\‘/[
[Building IGARG
(PROPRIETOR
[OF REST KORE
ICS(COMMERCI|CS [FOAM INEERAJ
IAL) (COMM)/252/2025 [22/04/2025 [INDUSTRIES) [KUMAR 15/04/2025
1301, New Court]
[Building BRIJENDRA
IKUMAR SINGH|
Vs ZUDIO|
ICS(COMMERCI|CS TRENT LTDAZEEM
IAL) ((COMM)/253/2025 [22/04/2025 |AND ORS IKHAN l07/04/2025
1301, New Courtf
[Building
[CANARA BANK|
ICS(COMMERCI|CS s M/s AnkitfAMIT
IAL) ((COMM)/255/2025 [23/04/2025  |Garments IGUPTA 18/02/2025
1301, New Court|
[Building
Sunita Jindal V9
IDETECH
ICS(COMMERCI|CS IDEVICES PVTISHRESHTH
IAL) ((COMM)/261/2025 [24/04/2025 [LTD PJAIN 08/04/2025
1301, New Court]
[Building
ICS(COMMERCI|CS [MEHAK GUPTARAHUL

IAL) ((COMM)/262/2025 [24/04/2025 Vs HIMANI JAINIMANGLA  |09/04/2025




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

1301, New Court]
[Building
IPRINCE
IKASHYAP Vs
ICS(COMMERCI|CS IPRADEEP ISIDHANT
IAL) (COMM)/263/2025 [25/04/2025 |KASHYAP IDHINGRA [27/03/2025
1301, New Court|
[Building
ISANJEEV
IKUMAR Vs
ICS(COMMERCI|CS IPRADEEP [SIDHANT
IAL) (COMM)/264/2025 [25/04/2025 |KASHYAP IDHINGRA [27/03/2025
1301, New Court|
[Building
IManoj Mehta Vs
IMAHAESHWARI
ICS(COMMERCI|CS INFRATECH IARUN
(COMM)/266/2025 [28/04/2025 _|PVT LTD IKUMAR l01/10/2024
01, New Court|
[Building
[Prateek Dham V|
ICS(COMMERCI|CS [Yogesh NarayanVISHAL
IAL) ((COMM)/274/2025 |30/04/2025 _[Tambe IGARG 22/04/2024
01, New Court|
[Building
ICANARA BANKANUJ
ICS(COMMERCI|CS Vs JAIVEERIAGGARWA
IAL) ((COMM)/275/2025 [30/04/2025 _|SINGH IL 128/04/2025
4o [MS. KIRAN BANSAL,EHAHD
IDISTRICT JUDGE,ARA
[PRATHAM
COMMERCIAL COURT) INTERNATIONA
IL Vs SHRI|
[ROOM NO| ICS [RAMA [MAHAVIR
208 ICOMMERCIAL |(COMM)/185/2025 |01-04-2025 IPOLYMER ISINGH(P), 12.08.2024
IGood Luc
[Trading CO Vs
[ROOM NO| ICS Puguna Hardwaregaurav
208 ICOMMERCIAL |(COMM)/186/2025 |01-04-2025 nd sales [dubey(P), 128.03.2025
IDBI BANK LTD
[ROOM NO| ICS Vs NAGESH|Vivek
208 ICOMMERCIAL [(COMM)/204/2025|04-04-2025  [KUMAR [Kumar(P), 2.04.2025
[Ramesh
[Dheeraj trehan [Kumar
IROOM NO| ICS s M/s Pancheelsrivastava(P
208 ICOMMERCIAL [(COMM)/208/202505-04-2025 uilders pvt ltd ), 3.04.2025
|Ashish
[ROOM NO| ICS |Anchal Aggarwal [Aggarwal(P)
208 "OMMERCIAL |(COMM)/207/2025 |05-04-2025 s Puneet Gupta 10.03.2025
[Punjab Nationa
Bank Vs M
[ROOM NO| Cs ijay Kumar]
208 ICOMMERCIAL |(COMM)/206/2025[05-04-2025 [Panchal Beenu(P), 1.04.2025
[ROOM NO| CsS Bank of Baroda [Umesh
208 ICOMMERCIAL [(COMM)/226/2025 |15-04-2025 [Vs Deepak GuptalJoshi(P), [10.04.2025
[ROOM NO| ICS Bankof Baroda |[Umesh
208 ICOMMERCIAL [(COMM)/225/2025 [15-04-2025 [Vs Sheela Yoshi(P), [10.04.2025
[Ranjeet Mehta
S
IMAHESHWARI
[ROOM NO| ICS INFRATECH |Arun
208 ICOMMERCIAL [(COMM)/229/2025 [16-04-2025 IPVT LTD umar(P), [01.10.2024
IRAMESH
IKUMAR GUPTA [RAHUL
OOM NO| ICS s HIMANI |[MANGLA(P
08 ICOMMERCIAL [(COMM)/230/2025[16-04-2025 PWAIN [09.04.2025
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DISTRIC COURT
T ROOM

CASETYPE CASENUMBER DATE
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ISH
IDHARAMPAL
JARORA
[PROPRIETOR
[ROOM NO| ICS M/S KESARINIRMAL
208 ICOMMERCIAL [(COMM)/233/2025 |17-04-2025 IPOLYMERS IGUPTA(P), 19.04.2025
[ROOM NO| ICS K K Mittal Vs [Dinesh
208 ICOMMERCIAL |(COMM)/248/202521-04-2025 Sanjay Nagar [Kumar(P), 16.04.2025
ISHAKIR Vs
[MUNICIPAL IKARTIK
[ROOM NO| ICS "ORPORATION [WADHWA(
208 ICOMMERCIAL [(COMM)/257/2025 |23-04-2025 _ |OF DELHI P), 21.04.2025
IBRIJ BHUSHAN]|
[ROOM NO| ICS WAIN Vs M/sNeelam
208 ICOMMERCIAL |(COMM)/256/2025 [23-04-2025 IDisha Garments [Malik(P), [22.04.2025
MOHD
JAZHARUDDIN
s MUNICIPALKARTIK
[ROOM NO| ICS ICORPORATION [WADHWA(
208 ICOMMERCIAL |(COMM)/259/2025 [23-04-2025 __ |OF DELHI P) I21.04.2025
[Patent Engineers
[ndia Private|
[Limited Vs
JAANVI
[ROOM NO| ICS [ENGINEERING [Prakash
208 ICOMMERCIAL |(COMM)/258/2025 [23-04-2025  |SERVICES [Kapoor(P), 131.03.2025
Hind Health and|
[Enviro Solutions
[ROOM NO| ICS IPvt Ltd Vs LogixiDeepak
208 ICOMMERCIAL [(COMM)/249/2025 [21.04.2025 [Heights Pvt Ltd _|Kumar [17.04.2025
ISURENDER
[ROOM NO| ICS ISINGH ANR Vg
208 ICOMMERCIAL [(COMM)/265/2025 |25.04.2025 ISUNDER SINGH |JAmar singh [25.04.2025
State Bank  of|
[ndia Vs Son
[Banarjee
[ROOM NO| ICS COMM| [Proprietor ofiSuchita
208 ICOMMERCIAL |268/2025 28-04-2025 [Keya Delicasy IDixit 14.04.2025
LK
JASSOCIATES
[PRIVATE
[LIMITED Vs
[ROOM NO| ICS ISINDH Manish
208 "OMMERCIAL |(COMM)/271/2025 [29-04-2025  |GARMENTS [Kumar(P), [25.04.2025
[MAYANK GOYAL
Vs PANKAJ
[ROOM NO| Cs IMOHAN IDEEPAK
208 ICOMMERCIAL [(COMM)/273/2025 |[29-04-2025 IKASWAN PAIN(P), [28.04.2025
JAKSHTIZ
ICS IBIRMANI Vs [SANJEEV
ICOMMERCIAL [(COMM)/276/2025 |30-04-2025  [[HBAS IKUMAR(P), 18.10.2024
41 [SH. SANJAY SHARMA-II,SHAHD 303, New| IPRAMOD
[DISTRICT JUDGE,ARA COl.ll‘t. hdidas  AG ngUMAR
ICOMMERCIAL COURT Building lOWNER INGH
[PROPRIETOR
ICS(COMMER |[CS (BRAND
ICIAL) I(COMM)/183/2025 [01-04-2025 ISTUDIO) [25.03.2025 |
1303, New| INEELAM
(Court [KUMARI
Building IMALIK
WAI BHAGWAN|
ICS(COMMER |[CS [TRADING Vs
ICIAL) I(COMM)/188/2025 [02-04-2025  [MANOJ MITTAL [26.03.2025
1303, New| [PADAM K
(Court [KHANNA
Building
JARTHANT JAIN|
ICS(COMMER [CS s SAKKERA|
ICIAL) ((COMM)/189/2025 [02-04-2025  |SRIDHAR GOUD [26.03.2025
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PAYMENT
OF COURT]|
FEES

u2 [SH.

‘(:?l,rt New| chrcscntativg | EK}%&E&
Building IMr Akash Tyagi
s M/S V P
JASSOCIATES
ICS(COMMER |[CS THROUGH ITS|
ICIAL) I(COMM)/190/2025 [02-04-2025  |[PARTNER [26.03.2025
1303, New| [SANDEEP
(Court ISONI
Building UNION ~ BANK|
[OF INDIA Vg
ICS(COMMER |[CS IPRABHAT
ICIAL) I(COMM)/194/2025 [03-04-2025  [KUMAR [28.03.2025
1303, New| ICHITRA
(Court MALHOTR
Building PUNJAB  AND[*
ISIND BANK Vs
ICS(COMMER [CS IDEEPAK
ICIAL) ((COMM)/203/2025[04-04-2025  [KUMAR JAIN [28.03.2025 |
Bos, New| 5 B
[g(:l‘illl;ing NARENDER ~ [PANDEY
IKUMAR JAIN|
IC HUF) Vs
ICS(COMMER [CS [YASHU
ICIAL) (COMM)/205/2025[05-04-2025  [MAKKAR 129.03.2025
Bos, New| IGAUTAM
(Court [PAL
Building U and I Fashion|
[House Pvt Ltd Vs
ICS(COMMER (CS [Magson Creative|
ICIAL) (COMM)/210/2025 [07-04-2025 __|Apparel Pvt Ltd 120.03.2025
Bos, New| RAJNT
(Court [YADAV
[Building
[Mamta Devi Vs
ICS(COMMER |[CS |Akshay kuma
ICIAL) ((COMM)/211/2025 [07-04-2025 erma [01.04.2025
1303, New| [VIVEK
ICourt IKUMAR
Building
IDBI BANK LTD|
ICS(COMMER [CS Vs SACHIN|
ICIAL) (COMM)/217/2025 [08-04-2025 ERMA 1.04.2025
PAWAN  KUMARSHAHD [C No 304 IVIVEK
IMATTO DJ (COMM-04)  |ARA KUMAR
IDBI BANK LTD|
ICS [Vs  SATENDER|
ICOMMERCIAL [(COMM)/218/2025 |08-04-2025  [KUMAR VERMA 2.04.2025
IKUMAR
IBHAWANI
[SHANKAR
|sh. Pawan| IAMIT JAIN V:
[Kumar  Mattoj ICS PWCR  FASHION|
IDJ (COMM-04) [COMMERCIAL [(COMM)/222/2025 [09-04-2025 __[RETAIL PVT LTD| 2.04.2025
[DEVENDER|
IKUMAR
ISTATE BANK OF|
ICS INDIA Vs
ICOMMERCIAL [(COMM)/231/2025 [16-04-2025 ISHANT TYAGI 7.04.2025
[SHRESTHA
AIN
ISUNITA JINDAL
[Vs  RENTEASE
ICS INTERNATIONA
ICOMMERCIAL |(COMM)/234/2025 [17-04-2025 IL LLP 9.04.2025
INEERAJ
[MADHAV [KUMAR
ICOTEX PVT LTD|
Vs BAMAN|
ICS IMARKETTING
ICOMMERCIAL [(COMM)/235/2025 |17-04-2025 IGROUP 9.04.2025
INEERAJ
IKUMAR
[MADHAV
[PUFOAM PVT)
ICS ILTD Vs DLITH
ICOMMERCIAL [(COMM)/236/2025 |17-04-2025 IFOAM PVT. LTD. [09.04.2025
TR TV I LT
s SHAMAKUMAR
[ANSARI
(PROPRIETOR
IOF M/S NE
ICS INDIA SOFA|
ICOMMERCIAL |(COMM)/237/2025 [17-04-2025 ICUSHION) [09.04.2025
ICANON INDIAi%II{/}{ARAFH
[PRIVATE
ILIMITED Vs
JASSMAT MEDIA|
ICS IPRIVTE
ICOMMERCIAL [(COMM)/240/2025[19-04-2025 ILIMITED 14.04.2025 |




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
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IARPIT

M/S IMBODIANBHALL

[TRADING ~ PVT|
LTD Vs M/

ICS INEET
ICOMMERCIAL [(COMM)/241/2025 [19-04-2025 [TRADING CO 14.04.2025
[NIKHIL
[KHANDEL
IMAHAVIR AL
[TEXTILES Vs
ICS IPADMAVATI
ICOMMERCIAL [(COMM)/250/2025 [21-04-2025 IMARKETING [17.04.2025
IPAYAL
[BAHL

IMUNNA LAL Vg
S RAKESH
ICOMMERCIAL |(COMM)/254/2025 |[22-04-2025  [DHONDIYAL 17.04.2025
IMS NEC WIRE & sharmashuc

CABLES PVT LTD i85@gmail,
Vs RAJESH fFom
IELECTRICAL
[THROUGH ITSShuchi
ICOMMERCIAL [PROP ISharma(P) 8851058838 10-03-2025
naveengoyal
(@yahoo.co
m
lsanjay bansal Vs [Naveen Kumar
ICOMMERCIAL [parminder kaur IGoyal(P). 9810215264 [26-10-2020
ladv.vyasaru

n@gmail.co

Mahesh kumar
[Dudhani Vs YashjAnkit
ICOMMERCIAL [Mundhra IMehta(P), 19310577280 -
rmstal @gmal
iil.com
IDihraj trehan Vs
IM/s PancsheelRamesh Kumar
ICOMMERCIAL |Realtech Pvt Ltd srivastava(P), (0958296278 3-04-2025
IRAJIV
Canara Bank Vs [BHUPAL
ICOMMERCIAL [Ravi Chand ISAMAIYAR(P), 9811343911 1-04-2025
umarvivekal
[dv@gmail.c
m
[IDBI BANK LTD VsVivek
ICOMMERCIAL [ SHOKIN ALIL [Kumar(P), 19811867703 2-04-2025
egalinvest2
s LEENA| l3@gmail.co
IORGANICS PV
ILTD Vs MS NIMLA|
IORGANICS [Tushar
ICOMMERCIAL [PRIVATE LIMITED [Kwatra(P), 8076436608 28-03-2025
bharat.guptal
rkca@gmail.
om
IRAHUL GUPTA Vs [Bharat
ICOMMERCIAL [SURESH JAIN IPrakash(P), 19268300000 3-04-2025
[krishnakum
laroffice305

(@gmail.com

[Panchrattan FabricsKRISHNA

ICOMMERCIAL | Vs Yashji Textiles |[KUMAR(P), (9810032889 13-02-2025
sudeshadvoc|
late12@gmaill
BANK OF BARODA eom

IPROP OF S IRANJAN

Vs AMIT KUMARSUDESH
ICOMMERCIAL |ASSOCIATES

ISINGH(P), 10015511224 9-04-2025
rrajive@gmal
fil.com

ISHOBHIT

[BHUSHAN Vs
IMOHD QAMARRAJIV
ICOMMERCIAL [ANSARI IRAHEJA(P), 9811826000 17-03-2025

TITNUUTTT TT jaspreet.law
AUTHORISED il
(@gmail.com

IREPRESENTATIVE
IRENDER GUPTA|
Vs SHILPI
IENGINEERING Paspreet
ICOMMERCIAL [PRIVATE LIMITED |Singh(P), 1989964161 F
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r4legalaid@

IMADHAV PUFOAM| ;
lgmail.com

IPVT LTD Vs
INEELAM GARG
(( PROPRIETOR OF
IREST KORE FOAM|Neeraj
ICOMMERCIAL [INDUSTRIES) [Kumar(P), 10810061735 15-04-2025
ankajsingh
lal.advocate

(@gmail.com

ISHYAM PRAKASH]|
IGOYAL Vs KIRTIAnupam

ICOMMERCIAL [AGGARWAL Yindal(P), 10891475320 4-04-2025
[pharat.gupta
rkca@gmail.
com
IBEAUTY ART]
IPRINT INDIA Vs [Bharat
ICOMMERCIAL [PAWAN KUMAR  [Prakash(P), 10268300000 [28-01-2025
fficeofragh
inghal@

ICENTRAL  BANK] mail.com

IOF INDIA Vs MR
IDHARMENDER B K

ICOMMERCIAL |[AND ORS IAgrawal(P) 10205573760 14-04-2025
virtuous.peo
Iple@gmail.c
m

[HDFC BANK LTD
ICOMMERCIAL [Vs AVI TYAGI lajay uppal(P), 9811740125 I
virtuous.peo
Iple@gmail.c
m

[HDFC BANK LTD
ICOMMERCIAL Vs FAKRUDDIN |ajay uppal(P), [9811740125 F
virtuous.peo
Iple@gmail.c
m

I[HDFC BANK LTD
[Vs NAVNEET
ICOMMERCIAL [KUMAR lajay uppal(P), 9811740125 F
[virtuous.peo
Iple@gmail.c
m

[HDFC BANK LTD
[Vs SIDHARTH
ICOMMERCIAL [CHOPRA lajay uppal(P), 9811740125 I
[virtuous.peo
le@gmail.c
m

[HDFC BANK LTD
ICOMMERCIAL Vs KUNAL GUPTA Jajay uppal(P), [9811740125 -
[virtuous.peo

ple@gmail.c
m
[HDFC BANK LTD
[Vs WAKEL
ICOMMERCIAL [AHMAD lajay uppal(P), [9811740125 F
snpadv88@
SHRIT BHAGWAN| pmail.com
[PROJECTS PVT)
ILTD Vs
IMAHAGUN INDIA[LALLAN
ICOMMERCIAL [PVT LTD IOJHA(P), 9868520336 F
STATE BANK OH ;JP ADHY Al
INDIA Vs SMT] lARUN137@
INDU [GMAIL.CO
IPROPRIETOR  OF hi :
IM/S A% DjArun
ICOMMERCIAL |[COSMETICS Upadhyay(P), [9045375818
ZN\]; ST OO shivafq:slh:eg
IDISTRIBUTORS V| (@gmail.com
CENTRAL
[UNIVERSITY  OF
[HIMACHAL Sarthak
ICOMMERCIAL [PRADESH Pain(P), 9654183226 6-04-2025
ormanishk
umar@gmai
LK ASSOCIATES com
IPRIVATE LIMITED
Vs PB RETAIlManish
ICOMMERCIAL [PRIVATE LIMITED [Kumar(P), 9968466963 5
[premnarain.
sharma.37@
lgmail.com

IDITA COMTRADE|
ILIMITED VS MS|
[VARDHMAN

ICOMMERCIAL [COMMERCIAL [P.N.Sharmd 19599710055 |
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b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

Imanigrover
loo1@gmail.
jcom
ISHRI SUNILCHANDERMA
IKUMAR BAJAJ VSINI GROVER]
ICOMMERCIAL [RAJESH RAJPOOT |(P), 10654624323 [21-04-2025
nandvanijin
allawoffice
s@gmail.co
ISHREE  BANKEY]
IBIHARI METALS|
ICOMMERCIAL [VS GAURAV JAIN [SUMIT 011541912 24-04-2025
ICOMMERCIAL lajaytomar8s
lo@gmail.co
IRSHAD Vs "
[MUNICIPAL
ICORPORATION OHKARTIK
IDELHI WADHWA(P), (0871714741 21-04-2025
ladvocate.134|
(@gmail.com
IBANK OF BARODA (Geetanjali
ICOMMERCIAL [Vs Bharam Pal ISharma(P) 8447833470, 23-04-2025
lsksinghl16@
lgmail.com
[Vishal Batra Vs
IMUNICIPAL lsatyendra
ICORPORATION OFkumar
ICOMMERCIAL [DELHI |singh(P), 19811161525 I
[UPADHYAY
STATE BANK OF AR
INDIA Vs jmd| ¥ -
lindustries through
fits prop sh ankitjArun
ICOMMERCIAL Jaggarwal [Upadhyay(P), 9045375818 -
3 [MS. PREETI AGARWAI|NORTH- il
IGUPTA, DISTRICT JUDGE,WEST
COMMERCIAL COURT)
K44 [SH.VINOD YADAV INORTH- il
[WEST
5 PH. AMIT  KUMAR|NORTH il
IDISTRICT JUDGE,
ICOMMERCIAL COURT
k6 [SH. UMED  SINGH,NORTH il
[IDISTRICT JUDGH
COMMERCIAL)
47 SH. PANKAJ GUPTA,SOUTH- DINDAL aw.sanjeev@g
IDISTRICT JUDGEWEST IPOLYBUTTONS Imail.com
COMMERCIAL) ICo jal  [CS COMM| PRIVATE ISANJEEV
1603 suir?meraa 170/2025 01.04.2025 L IMITED VSGOYAL 9810498889 [26.03.2025
IALLURE
[INTERIORS
rishabhyadavsol
FEDE BANK Wo@gmail.com
Commercial CS COMM, RAL IRISHABH
1603 Suit 175/2025 03.04.2025 ]l;"ll:D Vs BENNYYADAV 18800718199 1.04.2025
ot given
IM/S INDUS|
. [TOWERS
1603 (sll{l)xmerual (1388/202 COMM'04.04.2025 ILIMITED VS&SE:; 9811215181 [27.02.2025
76/2025 IITENDER
[YADAV
clalegalg @gmai
JACE WELFARE com
1603 (sigirtnmeraal f7sg /2025 COMM'04.04.2025 IPVT LTD VSI;IEJE,I]}&I 9711863744 [28.03.2025
TAHIR MALIK
IANH [Not given
[ENGINEERING
ICommercial ICS COMM | ISERVICE PVTISATISH
1603 Suit 1 188/2025 08.04.2025 [TD VS SYSKASANSI 18860100517 04.04.2025
[IMITERR PVT)
ILTD
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FEES

S

ISINGAPORE PVT]

. ILTD V§
03 gf‘irtﬂmemal 1059/2025 CONHVI'08404.2025 AE’}‘IEQE?ARY l;gﬁ}? A 9811389644 03.04.2025
IPRODUCTS PVT]
LT

sethibhavya@g

mail.com

Idhariwalsandee
[UNION  BANK]| [P9o5@gmail.co
03 ICommercial ICS COMM.08 04.2025 IOF INDIA VSSANDEEP 18800892099 m 16.10.2024
ISuit 190/2025 s INANAK CHANDDHARIWAL 0
[TANWAR

lascentlawfirm

IMRS. SANDHYA (@gmail.com

IASTHANA \E
[19.04.2025 M/S COMT ngﬁggiﬂ 9911315304 [15.04.2025
NSTRUCTIONS
IPVT LTD

o ICommercial CS COMM,
3 Suit 201/2025

llawaspective.j4j
IPUNJAB (@gmail.com

ICommercial CS COMM, INATIONAL ISUHAIL

Suit l205/2025 [22:04.2025 gﬁ‘ggABH VSKHANNA

IKUMAR

1603 18800420426 [09.04.2025

IM/S SIRCA| fficeofparthsh
IPAINTS  INDIA] larma@gmail.co
ICommercial ~ |CS COMM,| LTD VS SHRIPARTH 810866 jm

ISuit 206/2025 [22:04-2025  IhyRGA |SHARMA ~ PO10866704 [02:04.2025
ICOLOUR SALES|
ICORP

1603

ladvdivyakalra@|
lgmail.com
ISYNK INC VSDIVYA
22.04.2025 IGOYAL KALRA [Not given [05.04.2025
[TRADING CO.

ICommercial Cs COMM,|

03 ISuit [207/2025

ICS_C1@YAHO
IM/S LAVANYACHANDER 0.COM

ICommercial Cs COMM,| [ENTERPRISES [SHEKHAR
ISuit 209/2025 [23-04.2025  \yg SUNNYICHAUDHA [/701827977 18.04.2025
[FOODS IRY

1603

M7S MEERZA]|
I[ENTERPRISES
Vs M/SroHIT
24.04.2025 JASTROSURGICA IAHLAWAT 9899092102 [25.01.2023
ILS AND|
[HOSPITAL
[FURNITITRES
48 [SH. VIKAS DHULL,SOUTH- ladvbmg2016@
IDISTRICT JUDGE,WEST lgmail.com

ICOMMERCIAL COURT. : ICANARA BANKISh Bija;
613 (Slgir?merual (23(8)2 (coMmmy/ 214/25»04»2025 Vs PuneetfMohan 9015893668 12-03-2025
5 ISharma IGoswami

[Not given

Commercial CS COMM,

o3 Suit l211/2025

ladvhunnyshar
IBANK OF ima.28@gmail.c
[Commercial ICS (COMM)/ 210/| IBARODA VsSh  Aksha jom

ISuit 2025 [24-04-2025  InpppAR Raj 9650501903 19-04-2025
ISHARMA

1613

INDUSTRIES
IPRIVATE
[LIMITED VSSh. Raj
22-04-2025  |GENTRUST lGauray 9899394350 1-04-2025
ICONSUMER
IDURABLES
PRIVATE.

infojaspreet89
(@gmail.com
[Commercial ICS (COMM)/ 208/|

13 ISuit 2025

ladvkkc@gmail.
[THE SOUTH| com

INDIAN BANK|Sh  Kamall
21-04-2025 ILIMITED Vs MS[Kant 9212732211 16-04-2025
IVEER IChhabra
IENTERPRISES

" ICommercial CS
3 Suit (COMM)/202/2025

) samairajewels
M/S Samairal (@gmail.com
Wewels Pvt Ltd VsiSh  Jitende
21-04-2025  [Sh ArjunbhaiKumar 9811118541 [17-04-2025
[Motibhai  PatellDhingra
IChaudhary

" [Commercial ICS (COMM)/ 203/|
3 Suit 2025

lkegandpartners
IM/S  CUELINK (@gmail.com
ISERVICES PVT]| h Ha
19-04-2025 ILTD Vs M/s PHSChhibber ITy9871045060 [26-02-2025

IConsultants  Pv]
ILtd

" [Commercial ICS (COMM)/ 200/|
3 ISuit 2025

[partners@sand
M/S JSK| spartners.in

INTERNATIONA lsh Sumit]

16-04-2025 IL Vs M/S THER ‘put
PICCADILY ajpu

[HOTELS

[Commercial ICS  (COMM)/196/|

13 ISuit 2025

19999333350 130-05-2023




COURT

DISTRIC COURT
ROOM

T

13

CASE TYPE

ICommercial
Suit

CASE NUMBER

ICS (COMM)/197 /|
2025

DATE

ON

16-04-2025

OFPETT
REGISTRATI NAME

NER ADV(

VSE
RESPONDENT
NAME

h  Gautam|
Bhasin

[Puma  Se
|Ashok Kumar

ICAT ADVOCATE

MOBILE
NUMBER

9999093893

ADVOCATE DATE OF E-

EMAIL ID PAYMENT
OF COURT]|
FEES

11.gautambhasi
In@gmail.com

15-04-2025

13

ICommercial
Suit

ICS
(COMM)/195/2025

09-04-2025

IM/S  KOSMI(Q
INTEX LLP VsSh Prabhul
M/S ANANT]Dayal

[ENTERPRISES

9818485171

[prabhu.dayall.a
[dvocate@gmail |
lcom

04-04-2025

13

ICommercial
Suit

CS  (COMM)/184/
2025

08-04-2025

IM/S GOYAL
ICHEMICALS VsSh  Rajees
IM/s JAANH CNP[Bansal

[[NDIA PVT LTD

8377998979

lacquitylawasso
clates@gmail.c
om

l02-04-2025

1613

ICommercial
Suit

cs (coMM) /186/
2025

08-04-2025

TIMBERS
[THROUGH
ISUBHASH SH

ICHANDER [Yograj
IKAURA Vs M/SVerma
[BLUESKY
RITILDCON PVT]

Kunal|

19810808244

kunalyograjver|
Ima@gmail.com|

[20-03-2025

1613

ICommercial
Suit

cs (coMM)/187 |
2025

08-04-2025

M/s RIDH]

SIDHI INFRA Vs%‘l‘m S;‘ls}‘a“
M/S MNMSachdeva
[ENTERPRISES

9711365812

lgulshankumar
loo@gmail.com

11-12-2024

1613

ICommercial
Suit

CS  (COMM)/182/,
2025

07-04-2025

State  Bank  off
India VsSh Sunil
ISURENDER Sehrawat

IKUMAR

7388204038

delhilawyers76
(@yahoo.co.in

[27-03-2025

1613

ICommercial
Suit

cs (coMM)/ 183/
2025

07-04-2025

[The NainitalSH Alol
Bank Limited VsMohan

lPuninder and AnrjAdhualia

9675678910

lalokmpi@gmail
L.com

31-03-2025

1613

Commercial
ISuit

CS (COMM)/ 180/
2025

04-04-2025

IREKHA VsSh
[RAJESH IGupta

Amit]

9899474884

lamitg.advocate
(@gmail.com

12-03-2025

1613

ICommercial
Suit

cs (comm)/
2025

174/

03-04-2025

[M/s Strugitve V:
VDS Desig J5h
Studio

S.K|
[Pawar

8218083191

ladvocatepawar
u87@gmail.co

[27-03-2025

1613

ICommercial
Suit

ICounter
IClaim/13/2025

02-04-2025

[NIRAV

ISACHDEVA
IPROP OF M/SSh
IACE ONE TECH]
Vs SAPPHIRE
[FOODS  INDIA|
LIMITED

Vipul
\Gupta

9899191983

mrguptavipul @
lgmail.com

1-04-2025

613

ICommercial
ISuit

cs (comm)/
2025

171/|

02-04-2025

ICONTINENTAL
CARRIERS PVI, g
ILTD VSN fielani

INAMASTE tglant

IAPPARELS

9811432766

rajanmiglani@g|
imail.com

[26-03-2025

49

[SH. AMIT BANSAL,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03

ISOUTH-
[WEST

14

ICOMMERCIAL
SUIT

ICS
(COMM)/168/2025

01-04-2025

IDR  JOGINDER|
ISOLANKI Vs ACEMR.
ELFARE PVIINISHANT
ILTD ACESOLANKI
[HOSPITAL

0958165146

[INISHANTSOL
IANKI40@YAH
IOOMAIL.COM
[26.03.2025

14

ICOMMERCIAL
SUIT

ICS
(COMM)/169/2025

01-04-2025

0 through AK|
Suraj Vs MS
[Vinayak
[Engineering
ICorporation
through Sole|

[Pronrietqr M

IMR. VIVEK|
[YADAV

9910059706

JADVOCATEVT
[EK07@GMAIL.
ICOM
[25.03.2025

14

ICOMMERCIAL
SUIT

ICS
(COMM)/172/2025

02-04-2025

IPROPRIETOR
RAMIZ  ALAM|
IKHAN \E
ISUSHANT
IKUMAR SINGH]
IPROPRIETOR

IMR.
[HARSHIT
OSHI

9873825365

I[HARSHITJOS
[HIADV@GMAI
IL.COM
[28.03.2025

1614

[EXECUTION

[Execution
(Comm.)/82/2025

03-04-2025

[Bhandari _Plants|
IAnd Flowers V:
ICITT MEGAMR.
[MART [YOMESH

IDIRECTOR

[THROUGH ITS‘DU’IT

AMIT __KITMAR

9718167741

[YOMESHDUTT]
IADV@GMIAL.

com
IN/A




COURT

DISTRIC COURT
T ROOM

CASETYPE CASENUMBER DATE
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ICAT ADVOCATE
MOBILE
NUMBER

ADVOCATE DATE OF E-

EMAIL ID PAYMENT
OF COURT]|
FEES

JADVOCATEVI
ISHYAM IMR. ﬁﬁf‘é‘éﬁ?G
[Execution ISUNDER GARGMANISH & g
14 [EXECUTION (Comm.)/84/2025 04-04-2025 s KARANIVINAY 9015623262 IN/A
ISINGHAL IGARG
ISHWETABAKS
HIo4 @GMAIL.
lExecution IBANK OFMS. lcoM
14 [EXECUTION (Comm.)/85/202 l04-04-2025 [BARODA VSSHWETA (9811568328 IN/A
)/85/2025 SHIV BAHADUR [BAKSHI
IADVHIMANSH
[Neelkanth IUKHETWANI
IConstruction PvtjMR. @GMAIL.COM
14 (818%\;[‘MERCIAL (CCSOMM)/177/2025 04-04-2025 |Ltd Vs BhumiyaHIMANSHU|9999837434 B [02.04.2025
IConstructions PvKHETWANI
ILtd
IADVBRIJESHT
[BALAJI TWARI@GMAI
161 [COMMERCIAL CS 05-04-202 [[RADERS VS]I\SAIEI;IESH 811699122 -com 02.04.202!
4 SuIT (COMM)/181/2025 [°570472925  IpMIA NYATI o 9511699 -04.2025
ILLP and Others
[MOHITADV1@
lPramod  Pathak] (GMAIL.COM
[Execution s Shilpi VermaMR. MOHIT]
14 EXECUTION (Comm.)/88/2025 [°970472025  |Ljiag DeepikaMADAN 9810031499 N/A
[Verma
ISRI.ANSHU83
ICANARA BANKIAAI\II{éHUMA (GMAIL.COM
1614 gS%MERCIAL (CCSOMM)/191/2025 09-04-2025  [Vs SANDEEPN 19990042642 [04.04.2025
IKHARB [SRIVASTAV
A
ICONTACT@AA|
ggf[l}%?ON R ALEGAL.PRO
1614 (S:LOJ%MERCIAL ?CSOMM)/l 2/202 09-04-2025  [PRIVATE RUI;ESH 19643008880 02.04.2025
9 5 ILIMITED Vs AtulGUPTA
IDixit
[UPGRID CONTACT@M
SOLUTION . JALEGAL.PRO
ICOMMERCIAL [CS IPRIVATE 5
614 SUTT (COMM)/193/2025 09-04-2025 | ;NirTED VsRUPESH 19643008880 2.04.2025
.+ IGUPTA
INarayan  Singh|
Ncgi
[THEVIDHI@G
WELDFABWOR R MAILCOM
ICOMMERCIAL [CS ISANJAY
1614 17-04-2025 X Vs KVM| 19990607480 3.04.2025
ISUIT (COMM)/198/2025 [ENGINEERS ?GNIHOTR
[BHARAT IANILKRSRIVA
ANCRAR MR,  ANILJ STAVAGYAHO
IMISCELLANEOMISC DJ| IKUMAR -
1614 19-04-2025 ILIMITED V: 9811212963 IN/A
lUS IADJ/246/2025 ROYAL INDIASSRIVASTAV
[TECHNOPROJE
TS LIMITED
IADVYASHVAN
[T@GMAIL.CO
[Execution JASHOK KUMARMR. IM
1614 [EXECUTION (Comm.)/92/202 21-04-2025 [THAKUR VSYASHVANT 9310096440 IN/A
)9 5 IDEEPMALA INGH
IADVRAJNISH
IKUMAR@GMA|
[Execution IBANK OFMR. 1L.COM
14 [EXECUTION (Comm.)/96/202 22-04-2025 |BARODA Vs JAIRAJNISH (9810872353 IN/A
/9 5 PICHORI KUMAR
I[ELUDICATION
MR | LEGAL@OUT
ICOMMERCIAL (CS Puma Se Vs, LOOK.COM
14 SUTT (COMM)/213/2025 25-04-2025  |) 1 01 Kumar IGAUTAM 9999306881 [23.04.2025
[BHASIN
JAMITGUPTAA
ICANARA BANK] DV3CC@GMAT
[Execution MR, AMIT) [L.COM
14 [EXECUTION (Comm.)/101/2025 26-04-2025  [Vs AbhlshekGUPTA 9810224624 IN/A
IKumar
IAMITGUPTAA
IDV366@GMAI
[Execution ICANARA BANKIMR. AMIT| [L.COM
o14 EXECUTION | (01 m.)/102/2025 [PO042025 [V M /s ASN Auto|GUPTA  [0510224624 N/A
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ON RESPONDENT NUMBER OF COURT,|

FEES

3 CSTARUNVER
;NDIQU%\;TNEQ IMA@GMAIL.C
s IOM
ICOMMERCIAL (CS IMR. TARUN|
14 SUIT (COMM)/217/2025 130-04-2025 SINGH NIGAM] ERMA 9871495838 [23.04.2025
[Proprietor ~ M/s|
[Mascot Dynamiq
[Power Generation|
ILABS INDIA PVT] ICSTARUNVER
ILTD Vs SRl [MA@GMAIL.C
. ICOMMERCIAL [CS 0-04-2025  |VENKATA IMR. TARUN| oo o0 OM ba o4.202
4 SUIT (COMM)/218/2025 PO042025  |SIVAPARVATHI [VERMA 207149553 3-04.2025
ISPINNING
[MILLS PRIVATE
oT
IANSHUL GUPTA| MENTIONED
[Execution IMS. SANANOT
14 [EXECUTION [0 im)/80/2025 (0970472025 VS MANOJ\NSART  MENTIONED N/A
IKUMAR
IDELHILAWYE
IRS76 @YAHOO|
lo14 ICOMMERCIAL |CS(COMM)/ 09.04.2025 Isgg};f‘ BANK (\),FMR. SUNIL9999330725 ICOM 18.09.2023
SUTT 361/2025 (RESTORED) |\ropor npyr SEHRAWAT)
[VERMA.VISH
MR [WENDRA@YA
ICOMMERCIAL [CS(COMM) 15.04.2025  [LIC VS AMIT, o HOO.CO.IN
1614 [VISHWEND 9871704611 11.08.2023
ISUIT 1390/2023 (RESTORED) [HANS RA VERMA
o [SH. RAKESH PANDIT,SOUTH-
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-04 ICANARA BANK[Sh. AN
509 ICS (COMM) 173/25 01.04.2025 IV'S VIPIN YADAVITTWART 9811046843 01.04.2025
UNIQUE DYEAR} /1y
509 ICS(COMM) 176/25 03.04.2025 VS M/S ALPINEDU‘BEY 18851032508 19.03.2025
[OVERSEAS
AN INSTITUH deepaki9o5@y
IFOR lahoo.com
ICOUNTER IGROOMING IDEEPAK
509 ICLAIM 15/2025 08.04.2025 PROFESSIONAL [MITTAL 9821252120 1.10.2024
S Vs JITIN|
TYAGI
[delhilawyers76
(@yahoo.co.in
ISTATE BANK OFSUNIL
509 ICS (COMM) 185/25 08.04.2025  [INDIA VSLSEHRAWAT921219°624 [27.03.2025
[PAWAN KUMAR
Idhariwalsandee
05@gmail.co
[UNION BANKSANDEEP poos@e
509 [CS(COMM) 194/25 09.04.2025 [OF INDIA VSDHARIWAL8800892099 16.10.2024
[NANAK CHAND
imohitadv@yah
¥P{SHN55(§S$M o-com
509 Eiégiﬁ%ION 90/2025 [15.04.2025 IPVT  LTD. ngggg 9312833620
ISENCHIT SINGH|
[BANGA
ladvkaran22@g
imail.com
[VIKAS VS SMFGKARAN
509 [OMP (COMM) [7/2025 [15.04.2025 INDIA CREDIT] 9560572128 04.04.2025
ISINGH
ICO. LTD.
ludication.lega
@outlook.com
[PUMA VSGAUTAM
509 ICS (COMM)  [199/2025 [17.04.2025 IASHOK KUMAR [BHASIN 9999306881 104.03.2025
lcontact@aaaleg
[UPGRID l.pro
ISOLUTIONS
509 ggil\(/i%ION 93/2025 22.04.2025 IPVT. LTD. VS?SITEEA 9643008880
INIRMALA
IGUPTA
jitendergargadv
[UNION  BANK] (@gmail.com
[EXECUTION IOF INDIA VSJITENDRA
1509 (comm) 94/2025 22.04.2025 IARPITA lGARG 9810197621
ICHAWLA




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
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NAME FEES

IM/S GONSA]| sharmarakesha
ILOGISTICS PVT.RAKESH vi@gmail.com|
509 f‘%ﬁ%ION 95/2025 22.04.2025 SEUB}:};? M/SKUMAR 9868040826
LoGisTiCcs pvr[SHARMA
ILTD.
Ipspkjuris@gma
il.com
s e soron
509 ICS (COMM) 204/2025 21.04.2025 KUMAR SINGHKUMAR 9899776633 [16.04.2025
[SHARMA
& ORS
ludication.lega
@outlook.com
ISPIGEN  INDIA| IGAUTAM
509 ICS (COMM) l212/2025 25.04.2025 IPVT. LTD. VSBHASIN 19999306881 [23.04.2025
JASHOK KUMAR
awyer.amod.sh
IDHIRAJ SINGH] larma@gmail.co
ICOUNTER [MALIK VSAMOD m
po9 ICLAIM 17/2025 29.04.2025  [ACTOHWAR  SHARMA 9891647165 07.04.2025
[DAYAL SHARMA|
kumarvinay.65
STATE BANK O (@gmail.com
[VINAY
509 ICS (COMM) 215/25 29.04.2025 [[INDIA VSKUMAR 9811134771 [26.04.2025
IAKASH MEHRA
imohitd.adv@g
[ROHAN Imail.com
IBHARDWAJ VSMOHIT
poo (S (COMM)  [216/25 B0.04.2025  [ore L UMARDEWAN 9999710150 b6.03.2025
IBEHERA
[TOTAL 67
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